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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

IN ORIGINAL APPLICATION NO. 593 OF 2023

Mursaleen. .. Petitioner(S)

Versus

State of Haryana & Ors. .....Respondents

Status report of Member Secretary, State Environment Impact
Assessment Authority, Haryana on behalf of Respondent No. 6
in compliance of direction dated 06.10.2023 and 20.12.2023.

MOST RESPECTFULLY SHOWETH:

I. That the present Original Application is pending before this Hon'ble
Tribunal and is fixed for 13.02.2024.

2. Before proceeding further, it is worthwhile to mention here that in the
present matter applicant has present his application containing the
allegation of illegal mining, outside the mining lease area based on the
defective Environment Clearance granted without ELA study/EMP or
public hearing by using heavy machinery and beyond a permissible
depth with further allegation that mining is being done without
having valid district survey report, comprehensive mining plan,
without obtaining CTE & CTO and replenishment study etc. Keeping
in view of the allegation, this Hon'ble Tribunal was pleased to issue
direction vide order dated 06.10.2023 to the answering respondent to
submit a report covering all the points.

The relevant portion of the order dated 06.10.2023 is

reproduced below for ready reference:-
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2. The stand of the applicant is that illegal mining is going on in the
absence of the wvalid District Survey Report, Comprehensive
Mining Plan, Replenishment Studies and the mining is being done
outside the muning lease area based on the defective
Environmental Clearances (ECs) granted without EIA StudyEMP
or public hearing and granted without cluster ElAs. It is the
further case of the applicant that the mining is beipg done
without obtaining CTOYCTE and by using heavy machinery and
bewond the permissible depth and that the mining of sand, bajri
and boulder is being done on the basis of the ECs issued for sand
only.

3. Further allegation is that the EC conditions have not been
adhered to and no post monitoring has been done and the mining
is being done in a sub-merged water area beyond the permissible
depth by using heavy machinery.

4.  The allegation made in the OA reveals that the substantial issue
relating to environment is involved in the matter.

5. Hence, at the first instance, we deem it proper to call for the
report from the Respondent No. 6, State Level Environment
Impact Assessment Authaority (SEIAA), Haryana. The Respondent
No. 6 will give the repori covering all the points which have been
noted above, Let the report be submitted within six weeks by e-
mail at judicial-ngt@gov.in preferably in the form of searchable
PDE/OCR Support PDF and not in the form of Image PDF.

That in compliance of the above directions, the answering
Respondent; vide Order dated 26.10.2023, constituted a Eight (8)
Members Sub-committee to be headed by the Chairman, State Expert
Appraisal Committee (SEAC), to visit the relevant sites in district
Yamunanagar and submit report as per the directions of Hon'ble
NGT and in view of the direction of Hon'ble NGT, information as per
record was also obtained from the SEIAA, Mining Department and
Regional Officer, HSPCH, Yamuna Nagar. That sub-committee visited
the site on 23.11.2023 and the representatives of different concerned
departments were asked to submit the status of all alleged mines (28
number of mining lease) referred in the Original Application. It is

necessary to mention here that Sub-Committee visited the following

sites:
Sr. No. Name of Site
I Bailgarh {South and North)
2 Devdhar Block
3 Kohli Wala
) Malikpur Khera
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At this juncture, it is appropriate to mention here that an interim
report dated 19.12.2023 containing the above mentioned facts has
already been submitted before this Hon'ble Tribunal along with the
order dated 26.10.2023 as Annexure R-6/1, whereby, Sub-committee
was constituted, the copy of information as Annexure R-6/2 and the
copy of Minutes of Meeting held on 10.11.2023 as Annexure R-6/3
and thus, for the sake of brevity, all the facts and the Annexures are
not repeated here. However, it is submitted that the same may be
treated as a part of the present report.

That it is necessary to mention here that a report has been submitted
by the sub-committee constituted vide order dated 26.10.2023 and
after perusal of the report along with the data obtained from the
concerned departments the Member Secretary, SEIAA/ Answering
Respondent has considered that there is a need to obtain more data
and also need to inspect the sites with the officers of the Mining,
HSPCB, Revenue & Forest departments. Copy of the report of the
sub-committee is annexed as Annexure R-6/4,

That thereafter, a meeting of the all officers of all copcerned
department was called by the Member Secretary, SEIAA and all
officers were asked to provide the data, beside this inspection of the
sites was also carried out on 29.01.2024. On the basis of the
inspection, a report has been prepared containing all the observation,
what has been observed during the inspection. It is also necessary to
mention here that on the basis of the data received from Mining
Department & HSPCB, detailed status of all 28 mines including the
status of ground water and the stone crushers has also been prepared
and attached with the inspection report. Relevant portion of the
inspection report dated 29.01.2024 is reproduced here for the kind
perusal of this Honble Tribunal:

“The Member Secretary, SEIAA, Haryana carried out inspections of wmining siles
under scrutiny on 29.01.2024 along-unth the following officials:

1. Sh. Pardeep Kumar, IAS, Member Secretary, HSPCB & SEIAA, Haryana.
2. Sh. Virender Singh Punia, Regional Officer, HSPCB, Yamuna Nagar.
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Sh. Sandeep Kumar, Executive Engineer, [rrigation Department, Yamuna
Nagar.

4. 5Sh. Abhijeet Singh Tanwar, AEE, HSPCR, Yamuna Nagar.

Sh. Anand Rawal, Naib Tehsildar, Partap Nagar, Yamuna Nagar

6.  Sh. Rolut Rana, Mining Inspector, Minming Deparbment, Yamuna Nagar.

=l

The detmled observations made dunng the site visit are as follounng:

sr

No.

Mame :-':.I'" Obserpations
Site

Bmigarh During mspechion, it was appraised by Mmmng {Officer,
(Soneth) | Yamunanagar that the present mining site was earmarked for
extraction of Boulder, Gravel and Sand and allotted to M/s
Mubarikpur Royalty Company, as Bailgarh South Block,
YNR El (Sr. No.7 of Annexure-A of the complaint) on
lease basis vide letter of intent dated 28.12.2017 for a
period of 10 years with allowed production capacity of
| 13.00 Lakh Metric Tonnes per annum. Environment Clearance
was granted to the present Miming Project by SEIAA, Haryana
vide letter No. SEIAA/HE/2018/655 dated 19.06.2018 and was
valid for a period of 5 wears, Further, the project Proponent was
under obligation for compliance of conditions mentioned in EC
letter dated 19.06. 2018, which interalia included submissions of
6 monthly compliance reports to IR0, MeEF & CC,
Chandigarh, SEIAA, Haryana and HSPCB,

Mining operations on the present sile was continuing upto
14.07.2022, which afterwards wnas  suspended  due  fo
termination of mining lease by Director General, Mines &
Geelogy Department, Haryara due o non-payment of lease
itmount.

During imspection, the wmit was found closed and ne mining
activifies irere ongoing, Further, it was also appraised by
mimng efficer, Yamuna Nagar that no legal minmg has been
alloed officially by Harpana Mines & Geology Deparfment on
b prresent sile,

Bailgarh During mspechion, 1t was apprased by Mmmng Officer,
(MNorth) Yamunanagar that the present mining site was earmarked for
| extraction of Boulder, Gravel and Sand {from River Bed) and
L allatted to Mfs Calleis Realtech Pot. Lid, Bailgarh North
Block, YNE B1 (Sr. No. 22 of Annexure-A of the complaint)
o lease basis vide letter of intent dated 19.06.2015 for a
period of 07 years with allowed production capagity of
21.44 Lakh Metric Tonnes per  annumNeither
Environment Clearance nor any Consent to Establish was
obtained by the Project Proponent.
It was further appraised by Minmg Officer that the present
| mining site was never put in eperation and the mining license,
m respect fo the presemt mining sile, has alrendy been
terminated by Director General, Mines & Geology Department,
Haryana vide order dated 14.01.2021. No legal mitnmng has been
officially allowed at the present site by Mining Department.
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During inspechion, ne active mimng was observed at the
vresenl sile.

Further, it was also apprmsed by Mining Officer, Yamunanagar that a fotal of bd
FIRs has been registered against illegal mirming in Bailgarh (South & North) by the
Mines & Geology Department, Haryana.

Further, Regional Officer, HSPCE, Yamunanagar apyraised the inspecting team
that Haryana State Pollution Conbrol Board had already sealed 03 Screentng Plants (list
attached) in Village Bailgarh due to non compliance of Environmental Norms stated in
Consent to Establish and Consent to Operate 1ssued fo the respective screerung plants.

During inspection, clear epidences of mining at huge scale were observed in the
wicinity of Bailgarh North & Seuth mining sites; wherein, the Hon'ble NGT had already
imposed a penalty of Rs 12 Crores as Environmental Compensation in O.A. No.
15042021 fitled as Anish Versus Limon of Indie & Ors on Mys Mubarikpur Royalty
Company, Bailgarh South Block, YNE B2 (Sr.No.7 of Annexure-A of the complaint).
Further, Regional Officer, HSPCB, Yamuna Nagar added that Hom'ble Supreme Court of
India has revised the Environmental Compensation amount to the tune of Rs. 04 Crores
against 12 Crores as imposed by the Hon'ble NGT.

Further, on the way back fo O/ Regional Officer, HSPCE, Yamuna Nagar
Region, after inspection, clear evidences of mining achivities being performed at large
scale {outside Riverbed), with an average depth of mining ranging between 15 lo 30 feel,
were alsp observed in the vicimity of villages namely Devdhar, Bhalla Majra, Mujahid

Wala _and Doiwala. However, at the present juncture, it 1s difficult to ascertain
whether the mining activities were performed legallyfillegally or to earmark the
individuals/firms responsible for above mentioned mining activities. 1t is further
pertingnt to mention here that the pils formed due lo mining acholies in He above
mentioned nllages were found submerged with water, thereby groing inference that the
mining activities were continued fll reaching the depth of water table, resulting thereby
difficult to ascertain the acfual depth of maning carried out. Further, it is also pertiment to
mention here that the facts of mining being done legally or illegally, within or outside the
earmarked mining sites can only be ascertaimed after detmled enquiry in the matter by
Mines & Geology Department, Revenue Department, Haryana Stale Water Resources
Authority and other stake holding agencies/departments,
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It is further pertinent fo mention here that during imspection, Mining Officer,

Yamuna Nagar was divected fo conduct survey of all the earmarked m:'m'ng sifes in

District Yamuna Nagar, as mentioned in the “Annexure A” of the Original Application

No. 593 of 2023, to ascertain the compliance of criteria’s mentioned tn Approved Mining

Plan of the respective mining sites including muning operattons performed oulside

carmarked mimng sites, depth of mining achinties alveady performed alongiunth the

quarttum of minerals excavated against the allotwed volime.

Conseguently, ™ compliance of the orders of Director General, Mines & Geology
Depariment, Haryana, wide Endst No, DMGHy/Glg/YNR/B1E dated 01.02.2024, the
mintng  Blocks of Dhistrnct Yamuno Nagar were jointly inspecied by Minming

Department’s Surveyor and the Kanungo, Tehsi-Radour (Yamuma Nagar) on
04.02.2024 and 06.02.2024 respectively. The findings of joint mspection report,

regarding  the operational wuning blocks m district Yamuna Nagar, are reiterated

hereinafter in brief-

Y

Name E! Miﬂigg
Block

21
No.

d@me 0
Allottee

Minerals
allowed _for

excavation

Area (in Ha)
and depth of

bservations {
& Remarks

Excavation

allowed

1 Gumthala  South
Block YNR B 17

Elite
Mmmg
Corporation

Sand

4967 Ha
03 Meter

The b2am
observed  Huat
the  muimng
actionty is
operalional
i He
allotted  lease
aren  (Khasra
Numbers) as
per DGPS
demarcation,

i MNagli Block YNE
B 15

M.P.
Traders

Sand

77.25 Ha
03 Meter

The team
observed  Hal
the  mmming
activity is
operational
wmtinn the
allotted lease
area  (Khasm
Numbers) as
per DGPS
demarcation.

3 | Nagla a1
YNEB 14

Terupagh
Earth
Project
Iorks
Ltd

&

Put.

Sand

89 48 Han
03 Meter

The feam
observed  Huail
the  mmming
actioly is
operalional
tei it

the
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allotted  lease
aren  (Khasra
Mumbers) as
per DGPS
demarcation.

M T Karhera Block | Kawaljeet Sermcd 67.79 Ha The team
YNR B 13 Singh Batra 03 Meter observed  Hhal
the  mning
activly is
operalional
within the
allotted  levse
area  (Khasra
Numbers) as
pET DGPS
demarcation.

&

fathlana Block | P.5. Sand 101.27 Ha The temm
YNR B 12 Biuldtech 03 Meter ohserved  Hhat
| the Mining
actioity 15
opera ol
within the
allotted  lease
area  (Khasra
Numbers)  as
per DGPS
demuarcation.

Kinalst Block | P.5. Boulder- 44.14 Ha The  mining
YNRBS | Buildtech Gravel- Sand | 03 Mefer activity of
boulder &
gravel s
al

stopped by the
Hon'ble NGT,
Netp Delli
Dide orders
dated
31.05.2022
OA Ne.
| 423/2022

fitled s
“Molinder Pal
& Anr. Versus
State of
Haryana &
Ors.”,

Mandoli  Ghaggar | [SM  Foods | Bonlder- 20.18 Ha The  mnung
East Block YNR B | Pot Lid Gravel- Sand | 03 Meler aclivity of
3 benddder &
gravel is
alrendy

stopped by tee
Hon'ble NGT,
New  Delln
vide orders




Devdiar
YNRE B 24

dated
31.05.2022 m
1A MNo.
4230022

fitled is
“Mohinder Pal
& Anr. Versus
State af
Haryana &
s, ™,

Block

Morthern

Royalty
Conparny

Bonlder-
Gravel- Sarud

31.87 Ha
(09 Mefer

The
department
also tssted
shoip CILiSse
nokice o M5
MNorthern
Rowuity
(Depdhar
Block) for
viplation of
teymis &
condilions  of
the
Entnrommental
Clearance and
minipg  plan
tde memo no.
2352 idited
23.10.2023.

Jaidhari
YNR B 33

Block

P.5.
Buildtech

Boulder-
Grrreel- Sand

48.60 Ha
03 Meter

The
department
also tsstied
show  couse
wnotice to M
P. 5. Butldtech
(Tardluanr
Block) for
viclation  of
terms &
conditions  of
the
Estvirormer tal
Clearence and
mining  plan
vide memo no.
2557 aled
23.11.2023.

{1

Malikpur  Khadar

Block YNR B 23

Sh. Kara
Simgh S
Muajor
Singh

Boulder-
Gravel- Sand

23.20 Ha
09 Meter

The  miming
rimenl
ﬂIuJ'rgmr'Hi CM
Flying Squad,

Panchikula
inspected  the
thegally
excainted area




and Jodged an
FIR 2852022
if P, 5.
Chbhurchfrrauli
against the
culprits  (M/fs
5. [ Screening
Plant (MDL-
d84), Vill.
Malikpur &
the
lmmdmoners

Further at the bme of inspection, the mining activity s found operational anthin
the permissible limits of the depth of Excavation of mrineral in river bed mining hlocks,”
Further, the detmled status of 28 mimng sifes, as prepared on the basis of
data recetved from Mines & Geology Department, Haryana and Haryana State Pollution
Control Board, containing the status of ground water as well as status of stone crushers
is hereby marked and annexed as “Annexure-A" and the detailed Joint inspection report
alongunth Report of Kanunge Radawr 1s hereby marked and annexed as “Annexure-
AB"."
Copy of the inspection report dated 29.01.2024 along with Annexure

mentioned in the report as Arnexure “A” and Annexure “AB” i5 hereby

marked and annexed as Annexure R-6/5 colly.

7.  That it is also worthwhile to mention here that in addition to the
above, survey report has also been sought by the Member Secretary,
SEIAA from the Mining department, Haryana and in response a
detailed report qua the 10 mining sites, which are in operatjon, has
been received from Mining Officer, Yamuna Nagar along with the
GPS photograph of the spot. Further, in order to ensure strict
compliance of the directions passed by the Hon'ble Supreme Court of
India and Hon'ble National Green Tribunal from time to time with
regard to District Survey Report and Sand Mining Guidelines 2016
and 2020; a communication for the implementation of the in the
interest of Environmental Safe Guard, is being sent to Member
Secretary, Haryana State Pollution Control Board, Director, Mines &
Geology Department and Chairman, State Expert Appraisal

Committee without any failure.
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That keeping in view of all the facts, circumstances, inspection
conducted by the answering respondent and the data obtained from
the Mining Department & HSPCB, it is appropriate to mentipn here,
in addition to the submission of reports and the documents as
annexed in the preceding Para’s, upon analysis of all facts and data,
no prudent man can draw the inference that there was no illegal
mining at the site, as the pits formed due to mining activities were
found sub merged with the water and this fact itself reflects that the
mining activities were continued till reaching the depth of water
table. Further, it is necessary to mention here that keeping in view the
past violations, 64 number of FIR's had already been registered
against illegal mining in Bailgarh (North) & (South) Mining sites by
the Mines & Geology Department and at the cost of repetition, it is
necessary to bring into the notice of this Hon'ble Tribunal that this
Hon'ble Tribunal had already imposed a penalty of Rs.12 crores as
Environment Compensation vide order dated 18.11.2022 in OA No,
150,/2021 titled as Anish Vs, Union of India & others, which was later
on, revised by Hon'ble Supreme Court from Rs. 12 crores fo Rs. 4
crores. However, keeping in view the particular instance of pits
formed due to mining activities being found sub-merged in water
indicating mining activities being continued till the depth of water
table, as mentioned in the inspection report as R-6/5 in Para Number
b above, it is appropriate to submit that to ascertain all the facts

meticulously, a detailed enquiry may be got conducted in the marter
by Mines & Geology Department, Revenue Department, Haryapa State
Water Resources Authority and other stake holding agencies/departments.

Copy of the order dated 18.11.2022 of Hon'ble NGT and copy of
the order dated 13.03.2023 of Hon'ble Supreme Court is hereby
marked & annexed as Annexure R-6/6 & R-6/7, respectively.



Prayer:

In the light of the submissions made above, this Hon'ble
Tribunal is prayed to consider the present status report with further
prayer that answering respondent has tried best to assist this Honble
Tribunal and if this Hon'ble Tribunal consider that any more action is
required on the part of the answering respondent then mav issue

direction to the answering respondent for further assistance of this

Hon'ble Tribunal in the present matter, (\
Place: Parwhkula Pardeep Kumar, FAS, Mmher Eenetar}r
Dated: 11.02.2024 State Environment Im;;ﬁcl‘ Aﬂﬁsment
Authority, Har}ranq
“.:-\.'-'l ,-.::._1_--: _r\-: .I_.-'
!i‘- 4 ﬁ I- 5 —

Verifiod that the contents of Para No. 1-8 of the above are correct and true

to my knuw]edge and belief. Mo part of it iz false and nnthjng material has

been concealed therein. (\
Place: Panchkula Pardeep Kumar, [AS5, ber Secretary,
Dated: 11.02.2024 State Environment Jffipact Assessment

Authority, Hﬂr'_fq]f&

1 e
b ] T
o oD
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State Environment Impact Assessment Authority, Harvana,
Bays No.55-58, Prayatan Bhawan, Sector-2 Panchkula.

Telephone No. 0172-2565232
E-mail ID): seiaa-2 1 _enviihrv.pov.in

ORDER

During the course of hearing on 06.10,2023, Hon'ble National Green
Tribunal (NGT) was pleased to make directions to Respondent No. 6 (i.e. State

Environment Impact Assessment Authority, Haryana) in OA No. 593 of 2023

(Mursaleen Versus State of Harvana & Qrs) to give a report, covering all the

points, which have been mentioned in the complaint, pending before the Hon'ble
Tribunal, regarding the alleged illegal mining activities etc. in District
Yamunanagar (Haryana).

In compliance to the directions made by Hon'ble NGT in the above
mentioned case, a Sub-committee is hereby constituted by superseding the earlier
orders issued by the Authority in this rezard on 19.10.2023.

The composition of the revised Sub-committee will be as under:

Chairman, SEAC, Harvana (Chairman)
Member Secretary, SEAC, Haryana (Mem ber)

—
"

Representative of Deputy Commissioner, Ya munanagar {Member)

&= A R

Representative of Dircctor General, Mines & Geology Department,

Haryana (Member)

5. Representative of Engineer-in-Chicf, Irrigation & Water Resources
Department, Haryana {Member)

6.  Representative of HSPCB (Member)

7.  Deputy District Attorney / Assistant District Attorney, (HSPCB &
SEIAA) (Members)

8. Regional Officer, HSPCR (Yamunangar), He will co-ordinate among

the Members of the Sub-committec for the site visit,

Mote:

Sh. Pardeep Kumar, IAS, (Member S tary, SEIAA, Haryana) will be the Nodal
Officer, to get the needful done to ensure the compliance of the Orders dated
06.10.2023, passed by Hon'ble National Green Tribunal (NGT).

E A
sty Sameer PAF Srow, TAS TRetd,)
Hayang Chairman, SETAA, Haryana

Place : Panchkula
Dated: 26.10.2023
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Endst No. SEIAA/HR/2023/ 7o /L Dated: :r..c;/ o

A copy of above is forwarded to following for information and further
necessary action alongwith a copy of Order dated 06.10.2023 passed by the
Hon'ble NGT in OA No. 593 of 2023, please:

~1. Member Secretary, HSPCR, (-1 1, Sector-6, Panchkula with a request to
Nominate his representative as well as direct concerned Regional Officer
(to co-ordinate & assist the Sub-committee) for inspection of the
project site(s),
~ 2. Deputy Commissioner, Yamunanagar with a request to nominate his
* representative for inspection of the project site(s).
3. Director General, Mines & Geology Department with g request to depute
~ /nominate his representative for site mspection of the project site.
4. Chairman, SEAC, Haryana
3. Engineer-in-Chief, Irrigation & Water Resources Department, Haryana
- with a request to depute /nominate his representative for site inspection of
the project site(s),
6. Member Secretary, SEAC, Harvana
1. Deputy District Attorney / Assistant District Attorney, (HSPCB &
SEIAA) (Members)
8. Regional Officer, HSPCH (Yamunangar). He will co-ordinate among the
Members of the Sub-committee for the site visit.
9. PS to Chairman, SEIAA, Haryana

J » o~ mfﬁﬂcretaw,
et Ly .:.:.ul,r)%___ IAA, Har}"ﬂﬂﬂ

“
W W
|
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LIST OF BGS/SAND MINING CONTRACTS OF DISTRICT YAMUNA NAGAR v
- — o ) o i T Remarks
|5 Name of Lease DSR Letter of | Comprehensi | Replenishment | EIAEMP Puhlic Status of | Permissib | Eovironme | FC for CTE CTO R
| No. lh”"i_i\'lilﬁﬂﬂ Intent ve Mining Study Hearing Cluster le Depih ni (Boulder,
| Umir) (LOI) Plan clearance Gravel,
| Sand) _l
e | (BGS) +—tining
& | M5 Yamuna Infra | 10,08, For 08 vears | valid for 05 Mo need of 21082016 | (W.03.2016 NIL Maximuimn | 29.06,2017 BGS IB.OB.2007 | O/ 102018 terminiated
developers P, Lad. | 2017 dated years dated | Replenishment at 02:00 @ Mir, as to ey | vide order
I for 5 | 19062015 | D1.01.2016 | Study dueto | PM Village outside e R
|| gi_:ﬂ;:mpl-lf (YNR years ouside river bed Begampur Fiver bed 76,11 2020
|
|'_.-"'er:a-.'i 950 ha
i i - - - . _— N—— -——i___l ,Exl'_riﬂ:d
- | Sh. Pramject Singh | 10,08, For 08 vears |valid for 05 Mo need of 20.11.2005 | 19.04.2016 NIL Maximum | 13.10.2016 BGS | 307032007 | 1371002022 | L9 .
o 2017 dited  (vears dated Replenishment AMtr. o aa | 13.09.2023
Flpfll Majra Block lor 5 | 14092005 |22.17 %015 Study due 1o granted as |  Extended Joennes | 1
IYNEB29 30 & yeurs outside river bed perBEC | om17.10.22
H) lenter As per
approved
Area -1 .20 mining phan
§ ; | saraiond |
3| 3h. Karaj Singh s/o | 10.08. | For 08 years [vaiid for 03 Noneedof | 20.11.2015 | 19042016 NIL | Maximum | 13102016 | BGS | 30032017 | 15052023 | ¢
Mujor Singh. YNR | 2017 dated  vears dated Replenishmens IMir. as w
_ for 5 | 14.09.2015 |22.12.2015 Study due to outside | Extended 30M9/2024
Malikpur K hadar years and cutside river bed riverbed | on21.06.22
(YNR B28) 01122021 As per
for 3 Years approved
Area 232 Hae, mining plan
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agency

b ¥ Name of Lease DSR Letter of | Comprehensi | Replenishment | EIA/EMP Public Status of | Permissib | Environme | EC for CTE Ty Remarks
No. | Holder (Mining Imtent ve Mining Study Hearing Cluster | le Depth mt {Boulder,
Unit) (L) Plan clearance | Gravel,
Sand)
. (BE:S) e —
4, M/s Delhi Royaly 10.08. | For OF vears |23.0.16 for S Mo need of 250420086 [ 10032014 HIL Maximum | 27.06.2016 BGS DAMTIA0NG FLAR2021 Mining
Company 2017 dated Yewrs and Replenishment IMIr o Terminated
Kobliwala (YNR | for 5 | 19062015 [12.10.21 for3 | Study due 1o aranted as 30092022 | vide order
821 &22) years Years putside river hed per EC dated
letter 10.12.202
Area- 13.59 Ha
3. | Mis Kawaljit Singh | 10.08. | For 08 years [valid for 03 Moneedol | 09012017 | Mo NIL Maximum | 250520017 | BGS D8A0%2023 | Suspended
Batra 2017 | dated  |vears dated Replenishment Required OMLr. as o an
Cralauri Block for 5 | 20.10.2016 (30.12.2016 Study due 10 as, the outside 3040572024 | 17.06.2022
[YNR B39) years outside river bed Project river bed
Area-24.00 Ha Aren is less
tham 25,00
Ha
i, Mis Northern 10.08. | For 08 vears |valid for 05 Enviroitimen! 25042006 | 1003.2006 ML Maximum | 27.06.2016 BGE OG0T 2006 /102023 | Operational
Raoyalty Company 2017 dated vears dated Clearance was AMIr L
for 5§ | 19.06.2015 (01.01.20016 granted thit eranted as | Extended 0092024
Devdhar Block Vears and Project per EC | on 21.06.22
(YNR B24) 12.10.2021 Proponen shall letter As per
Area-31.87 Ha for 3 Years submit annual {being approved
replenishment river bed | mining plan
report certified Mining}
by an authorized
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by an authorized
agency

5 Name of Lease SR Letter of | Comprehensi | Replenishment | EIA/EMP Public Status of | Permissib | Environme | EC for CTE CTO Remarks
Moo | Holder (Mining Intent ve Mining Study Hearing Cluster le Depth ni i Boulder,
Umit) (LA Flan clearance Caravel,
Samd )
- — (BL5)
7. | Mis Mubarikpur 1008, | For 09 yvears |valid for 05 Environment | 25.04.2006 | 09032016 NIL Maximum | 27.06.2016 BGS | 06.07.2006 | O1/1OF202] Mining
Rovalty 2017 dated years dated Clearance was M 0 Terminated
for 5 | 190620015 |23.02.2016 granted subject granted as IWON0EL | vide order
Bailgarh Block YEArs and to condition per EC dated
(YNR B2 12.10.2021 Project letter 14.07 2022
for 4 Years Proponent shall (heing
Arca-28.00 Ha submit annual river bed
replenishment Mining)
report certifed
by am authorized
pgency
8. | Mis P.S. Buidicch | 10.08. | For 08 years |valid for 0 MNoneedof | 04012016 | 23052006 | NIL | Maximum | 150220016 | BGS | 4122006 | 011072023 | Operationsl
17 dated wears dated Replenizshment OMir. as -
Jusdhari Block for 30 012005F (10062016 Study due 1o putside Extended M09/ 2024
{YNE B33) 5 outside river bed river bed | om Q%1122
years rand As per
Area 48,60 Ha {01.12.2021 for approved
3 Years mining plan
9. Mis JPY [0.08. | For i years |valid for 03 Environment | .04 2018 Mo NIL Maximum | 19062018 BGS 25/06/7018 01/10v2022 | E-Rawaana
Consortium Py, 2017 dated years dated (learance was Required IMitr. 10 de-
Ld. for § | 28122017 [26.03.2018 | granted subject as, the granted as | Extended 30/09/2023 | activated
YEAFS Lo condition Project per EC on 03,11.23
Dhanaura Block and Project Area is less letter As per
(YNR BI8) |50 2023 for | Proponent shall tham 25.00 {being approved
5 Years submit annual Hu river bed | mining plan
Area- 18.18 Ha replenishment Mining)
* report certified




673

— 17—
5. | Namecof Lease | DSR | Letterof | Comprebensi | Replenishment | EIAEMP | Public | Status of | Permissib | Environme | EC for CTE CTO Remarks
Mo, | Holder (Mining Intent vie Mining Study Hearing Cluster le Depth nl [ Boulder,
LUinir) (1O} Plan clearance | Gravel,
Sand)
_ = (BLS)
14, | J5M Foods P, Lid, 10,08, | For 07 years |valid for O3 Replenishment | 28062016 | 26.04.2016 MIL Maximum | 21.12.2016 Sared IWOR2017 21711272022 | Lol expired
M7 dated vears dated Study approved M Mimcr to an
Mandaoli Ghaggar for 5 | 19.06.2015% |08.01.2016 vidle letter dated granted as | Extended | Minerals IADWZ0ZI | 18062022
West Block (YNRE years and 0822 per EC on
B34} 12.10,2021 letter 07102022
| for 2 Years {being As per
Ares- 25,56 Ha river bed approved
Mining) | mining plan
1. | JSM Foods P, Lid 10.08. | For 10 vears |valid for 05 Environment | 28.06.2016 | 26.04.2016 NIL Maximum | 21.12.2016 Sand 30032017 [ 211122022 | Operational
Mandoli Ghaggar 27 dated years dated Clearance wiss It Minor Lo
East Block (Y NR for 5 19062015 [DEO].2016 granted subjoct granted as | Extended Minerals 20122026
B3 yEars and te condition per EC on
Arca- 20,18 Ha 12:10.2021 Praject letter 07.10.2022
for 5 Years Proponent shall {being As per
subinit annsl river bed approved
replenishment Mining) | mining plan
report certificd
by an authorized |
Bgoncy : . | :
12, |Sh, Joginder Singh 1008, (For 10 yvears  valid for 05 Envirpnment Z3.04.2000 (0404 2016 ML Maximum |[27.006.2006 BGS 1542006 [D1AIOCZ008 | Miming
2017 |dated ‘vears dated  |Clearance was AM1r. to Terminated
Gumthala | Block for 5 (19062005 (01012016 pranted subject granted as 092023 | vide order
(YMRE B16) wears b eoand ition per EC dated
Project letier 25.04.2022
Area 4462 Ha Proponent shall [heing
submit annual river bed
replenishmsent Mining)
report cerlified
by an authorized
agenty ; =
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S | MName of Lease DSR | Letterof | Comprehensi | Replenishment | EIAEMP [ Public | Statusof | Permissib | Environme | EC for CTE CTO Hemarks
No. | Holder (Mining Intent ve Mining Study Hearing Cluster Ie Depth nt (Boulder,
Umit} (L0 Plan clearance | Gravel,
Sand)
. (BGS)
I3, | M/s MP Traders | 10,08, | For 10 years |valid for 05 - - - MNIL - EC granted Sand - 01.10.2022 | Operntional
27 dated years dated by MoEF Minor o
Magli Block (YMNE for 5 | 200102016 |[(MO3.2017 & CC, Gol | Minerals 30092024
BL5) ViRars anid
Area 77.25 HA valid for 05
yiears dated
[ 1102022
14, | s Development | 1008 | For 09 years |valid for 05 Environment | 25.04.2016 | 10.03.2016 NIL | Maximum | 27062016 BGS | 06072016 | DL10/202] Mining
| Strategies India P 2017 dated years dated Clearnnce was M. i Terminated
Lid for 5 | 19062015 [09.03.2016 granted subject granted as 300092022 | wide order
VEUurs and 1o condition per EC dated
Poban Block (YMNR 12.10.2021 Froject letter 20082022
Bl Tor 4 Years Proponent shall (being
submil onnual river bed
Area-23.05 Ha replenishiment Ml iming)
report certified
by an authorized
ﬂil.‘ﬂl'::.' =y I
15, | Mis Rouites & 1008, | For 07 vears (walid [or 05 Environment | D3.03.2016 Mot MIL Maximum | 27062016 Sand 27022006 | 2501 172022 Lal
lourmeys 2017 dafed yiars dated Clearance was Required IMir. Minaor IN0972023 | Expired on
for 5 | 19.06.2015 |DB.01.2016 granted subject a5, the granted as | Exiended | Minerals 18.06.2022
Beer Tapu Block Vears to condition Project per EC om
{(YNE BT) and Project Area is less letier 09112022
Area-14.45 Ha 01122021 Proponent shall than 2500 {bemg As per
for 2 Years submit annual Ha river bed | approved
replenishment Mining) | mining plan
report certified
by an authorized
AECTICY
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S. | Mame of Lease DSR | Letterof | Comprehensi | Replenishment | EIVEMP [ Public | Status of | Permissib | Environme | EC for CTE CTO Hemarks
No. | Holder (Mining Intent ve Mining Study Hearing Cluster le Depth nl {Boulder,
Unit) (LO0} Plan clearance | Gravel,
Sand)
| — (BGS) .
6. | Elite Mining [6.08. | For 09 vears [valid for 03 Replenishment 31032016 | 19.08.2016 NIL Maximum | 200052016 Sand 03042017 | 9042022 | Operational
Corporation 2017 dated vears duted Study approved IMLr, Minor to
for 5 | 30,10.2015 [23.02.2016 vide letter dated pranted as | Extended Minerals 302092024
Ciumthala South vears and 0%.08.22 per EC on
Block (YNE BI17) 11120022 For fetter 29.11.2023
1 Years {being As per
Arca- 4967 Ha river bed approved
Mining) | mining plan
17. | Kulvinder Singh [0.08. | For 10 years |valid for 05 | Replenishment | 23.06.2016 | 30.05.2016 | NIL | Maximum | 15002016 | BGS [ 14122006 | 06/07/2023 | Operstional
2017 duted vears dated Study approved M, 7
Kanalsi South for § | 30102015 (10062016 vide letter dated granted as | Extended M09 2024
Block (YME B3} vears e 02,0822 per EC &1
[01.12.2021 fettor 07102022
Aren 4414 HA fior 4 Years {being As per
river hed approved
Miningh | mining plan
18. | Kulvinder Singh 10.08. | For 09 years |valid for 03 = NIL EC granted | Sand | 03042017 | 04/05/2023 | Operational
2017 | dated wears dated o Minaor to
lathlana Block for 5 | 30112015 (10042006 17032017 | Minerals 30/09/2024
(YNR BI2) YEArs and by MOEF
il#.ﬂﬂ-l{lﬂ & CC, Gol
Area-101.27 Ha for 3 Years
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5, Name of Lease | DSR | Letterof | Comprehensi | Heplenishment | EIA/EMP Public Status of | Permissib | Environme | EC for CTE CTO Remarks
MNo. | Holder (Mining Imtent vie Mining Study Hearing Cluster Ie Depth il (Boulder,
Unit) (LT Plan clearance | Gravel,
Sand)
| _ B (BGS) : o
119, | Mis Kawaljit Singh | 10,08, | For 07 wvalid for 112 Replenishment | 05.05.2023 | - MIL Maximum | 19063023 Sand I604/2008 | D1/10/2022 | Operational
Batra 2017 | vears dated  |vears dated Study approved 3Mir, Minor to
M.T, Karhera for 5 | 201020016 |25.01.2013 vide letter dated granted as | Expansion | Minerals 30/09.2024
Block (YNR BI13) | vewrs and 17.03.2023 per ELC granted on
123.01,2023 letter 0%.06.2023
Area 7.79 Ha for 2 Years {being
river bed
Mining) o
20, | Aper Mines, 10.08. | For 07 valid for Environment 25042016 | 05.04.2016 NIL Maximum | 00.03.2016 | BGS | 11.082017 [07/122017 | Mining
Managemenl 20107 | vearsdated  |Divears dated | Clearance was IMitr. 1o Terminated
Service P Lad. for 5 20007.2015 (04032016 granted subject granted as J0AOKIDNE | wvide order
vears to condition per EC dated
Lapra Bleck (YNR Project letter 22.016.2020
B10) Proponent shall (heing
submil — anmul river bed
Area- 3428 Ha replenishment Mining)
report  certified
by an
authorized
agcacy = - o
21. | Astin Excavation & | 10.08. | For 08 valid for 05 . - - NIL Environme - - CTo As per
Mining P Lid. 2007 | years dated  |years dated nt granted mining
for 5 | 03.01.20014 22122014 Clearance from report LOT
Y amuna Magar VTS wis granted 01.10.2022 | Expired on
Linit 2 by MoEF to 02.01.2023
& CC, Gol 30.09.2023
Area 554,13 Ha
22, | by Calleis NA 1008, | For 07 vears |valid for 05 = 08072016 MIL Environme - - . Thee
Realtech Pvi.Lad. 2017 | dated vears dated nt Proposal
for 5 | 19.06.20015  |02.02.2016 Clearance tor grant of
Bailgarh North VERIS was Not Environme |
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s Name of Lease DSH Letierof | Comprehensi | Replenishment | EIVEMP | Public Status of | Permissib | Environme | EC for CTE CTO Hemarks
No. | Holder (Mining Intent ve Mining Study Hearing Cluster le Depth ut [Boulder,
Unit) (LOT) Plan clenrance | Gravel,
Sand)
— = (BGS)
Block (YNE BI) pranted by i
Area- 3400 Ha SEIAA Clearsiee
Wls
withdrawn;
and the
Lense was
terminated
on
4012021
23. | M/s Ganga 10,08, | For 07 yvears |valid for 03 Noneedof | 25042016 Mot NIL Maximum | 27.06.2016 BGS OLAOB2016 | 01/10/2021 Mining
Yamuna Mining 2017 | dated years dated Replenizhment Reguired Ondir. as to Terminated
Company for 5 | 19.06.2015 [07.]2.2013 Study due to as, the outside 30/0972022 | wide order
years and outside river bed Project river bed dated
Bhood Kalan (Y MR 01, 122021 MAorea s bess 14.07.2022
B1o Hor 2 Years tham 25 00
Area- 1262 Ha Hix
24, | Mifs Ganga [0, | For 07 vears |valid for 83 Mo need of 02122015 Mo ML Maximum | 12042016 BGS 09.06.2006 | 0110202 Mining
Yamuna Mining 2017 | dated vears dated Replenishment Required OMtr. as o Terminated
Company for § | 19062015 (23 122015 Study due 1o as, the oulside 30MM2022 | vide order
years and outside river bed Project river bed dated
Bhood Majra (YNR 01,12,2021 Area is less 14.07.2022
BIi for 2 Years than 25 .00
Ha
Area-9.95 Ha




678

-
s, Name of Lease DSR | Letterof | Comprehensi | Replenishment | EIA/EMP | Public | States of | Permissib | Environme | EC for CTE CTO Remarks |

No. | Holder (Mining Intent v Mining Siwdy Hearing Cluster le Depth mt {Boulder,

Uinith (LM} Plan clearance | Giavel,
Samd)
| _ (RGS)

25, | Sahamanpur Mines 10.08. | For 08 years |valid for 035 Environment | 2504 2016 Mat NIL Maximum | 27.06.2016 BGS [1.08.2018 | 23/10/2021 Mining
Management 2017 | dated years dated Clearance was Required IMtr, 0 stopped
Service P Lid. for 5 [ 19062015 [10.03.2016 granted subject as, Lthe granted as | Extended I0/092022 | vide order

vears to condition Project per EC o NGT di

Mandewala (YNR Project Area is less letter 17.01.2023 . (005.2022
B36) Proponent shall than 25.00 {being Az per

submit annual H river bed | approved
Aren-15.00 Ha repienishment Miningd | mining plan

report certified

by an authorized
agency

6. | Sahamnpur Mines | 10,08, | For 08 vears |valid for 05 Noncedof | 31052006 | (9042016 | NIL Maximum | 20.08.2018 | Sand 25102021 | 3071072021 | Mining
Management 2017 | dated years dated Replenishment S as Miner 1o stopped
Serviee P Lwd. for 5 | 200072015 (12002016 Study due to Drtside Mineral /092022 | vide order

vears outzide river bed river bed NGT dt.
Jaidhar Block 06.05,2022
{¥YNR §34)
Area-2570 Ha

27. | Apar Mines 10.08. | For 08 years |valid for 05 Environment | 25.04.2016 | 04.04.2016 NIL Maximum | 27.06.2016 BGS Not Granted Mot Terminated
Management 2017 | dated years dated Clearance was M. Granted vide order
Services P.Lud for 5 | 20000.2015% | 10.03.2016 granted subject granted as DGMG dr.

YOS o condition per EC 02.07.2020
Nandgarh Block Praject letter
(YNR B36) Proponent shall (being
submit annual fiver bed
|| Area- 29.70 Ha replenishment Mining)
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1. District Survey Report:

Further, it is submitted that DSE. Yamuna Nagar was first approved by Deputy Commissioner, Yamuna Nagar on dated 10.08.2017 and

valid for 05 years (copy enclosed) after which the mining operations were commenced in the district. [t is further submitted that the time period

of the previous DSR has been expired & the district administration has prepared the new DSR on dated 16.10.2023 and the same was placed on

district website for inviting comments/objections of the general public, wherein various objections have been raised by the general public and

the new DSR will be finalized soon after rectifying/addressing the raised objections and operation of freshly granted mining blocks would be

cominenced after the new DSR is finalized,

—_— G
S, | Nameof Lease DSR | Letterof | Comprehensi | Replenishment | EIAEMP [ Public | Status of | Permissib | Environme | EC for CTE CTO Remarks
S, | Hodder {Mining Intent vee Mining Study Hearing Cluster le Depih ni (Boulder,
Wit (LA Plan clearance farmvel,
Sand)
(BGS)
report cerified
by an authorzed
| _ = : agency o , ; ;
28. | M/s Balali Infra [0.08. | For 0% years |valid for 05 Environment | 28.06.2006 [ 03.04. 2018 NIL 2.56 mtr | 29.01.2022 BGS OTE2022 | 21022022 Mining
2017 | dated years dated C learanee wis {as per stop vide
Jairampur agir for 5 1300012015 |10.062016 granted subject replenish | Extended order NGT
Block (YNR Bé) VERrs to condition ment) o dt.
: Project 24.05.2023 24.05.2022
Area -33.58 Ha Proponent shall Az per
submit anneal approved
replenishment | mining plan
report certified ' ,
b an authorized
AECTICY
MNote:
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T:lﬁ“ul“ of Meeting in the matter of O.A, No. 593 of 2023 titled
Mursaleen versus State of Haryana® held on 10.11.2023, under the

Chairmanship of Sh. Sameer Pal Srow, TAS (Retd.), Chairman, SETAA,
Haryana at Bay's No. 5558 1"
Panchkula, Haryana,

Floor, Paryatan Bhawan, Sector-2,

List of Marticipanis

1. Shei Pardeep Kumar, 1AS Member Seerctary, SEIAA & HSPCH
Directr, Euviconmen & Climaic Chutige
Dreparment, Tinryans

4 Eh Aoyush Simhe, (A5 Addikonal Deputy Com missionoer,

e Yamunangar (Throwgh Y

B Sh. Vijay Kumar Gupta Chiairnan, SEAC, |laryang

4, sh. Bhupender Singh Rimwy, Chicl Engineer Bnvirenment, HSIMCH

=3 D, Madivi Gupaa

St Mining Enginecs,

Pbimes & Cealogy Depatiment,

I aryana

KENT Trrigation epartment

Thopuey Ddistricl Atteimey, HEPCD

{Thrsuglh Y'C)

Regional Offieer,

Ywmuraragar, H5PCE

Assistd Pistrier Auorey, SEIAA, Haryana

i, ahe Wijay Garg
T, sh. Parpmjit Surjcwala

= Sh, Wirenider Hingh Munia

- Sl Ajay Choudbary

At the pwiset, the Chairman, State Envirommenl Impact Assessment Authority,
Haryans (SEIAA) (hercinafler refer o as “THE AUTHORITY™), prected the Panticipants /
Members/ representative of the Joint Commistee; so constituted w Original Application

Blas 583 nf 2023 itled *Muorsaleen versus Stato of Horvama® and gove o brief

background of issues raised / directions made in the Present Application to the Respondent
Mo, a {i.¢. SELA A, Haryana), pending before the Hon'ble National Green Tribunal (NGT),
Mew Dieliv,

Thereafies, the Member Secretary of the Authority circulated s draft Proforma
among the participanis, which is to be used to capture varions inputs / information(s)
during the sites visit, Brel discussions were held and further suggestions were invited from
the Members as if anything is to be added 1o the draft Proforma, prepared for the site visits:

Considering the suggestions and views of the Parlicipants, the format of Proforma was
agrecd & finalized.

Fape 1ol 2




Thereafler, brief discussions regarding applicability and relevance of Sand
Miming Guidelines, 2016 and 2020 were held with the Participanis (discussions were
mainly focused on DSR, Approved Mining Plan, Repleaishment Study Report and
resiochion with regand 1o the depth & level of water table).

a r i - - 1 el L]
In order 1o ensure, striet compliance of the dircetions made by the Hon'ble |

NGT 111 the insu“"ll. CASE, 'Fjar“{:‘pﬂ‘_i_“g dt[}a“mf_nts Were dirEc_‘[Ed Ly Crgure ll'l.i“ L‘H‘Cfﬁ:iﬂ.ﬂ |_'|-|I
field visils is carried out by ensuring the personal presence to the extent possible, so that

realistic and correct information con be captured and nccordingty submitted before the
Hon'ble NGT in this case.

Beside this Mines & Geology Department, Haryana were conveyed through
the representative attending the Meeting 1o nominate a representative fram the Heml Office
for the entire duration of the site visits. Additional Deputy Commissioner, Yamunanagar
was also conveyed to depute representatives from District Revenue Department {i.e. Nab

Tehsildar | Kanoonge) and BDPO from the District Block and Development Panchayal

i Office to assist the Joint Comunities for carrying oul the s inspection

To ensure better co-ardination and clear understanding among the Members of
| the Sub-commitiee, Addional Deputy Commussioner, Yamunanagar agreed 1o hold a

meeling o prepare methodology for the field inspections on 23.11.2023 at 10:00 AM in

the Conforenge Room of the Deputy Commissionar, District Yamuna Nagar.,

| Draring the course of Procesdmgs, it was also decided to provide copics of

| Enviroament Clearances & other relevant docuwments; 1o the Chairman of the loint
|

| Committee alongwith Sand Mimeg Guidelines 2016 and 2020,

Members _of the Joint Committer assuved the Authoritg
campliance af the dicections sude By the Hon'ble NGT o the this case,

Fe el i

The weeting ended with o vole of thanks,

o

Pagoe X of 2
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Slte Vinlt Mepuet ey 2113033 of snbrnininlitee comstituted Ty SEIAA

b hy Miller of WA N, 593 of 1022 ghled ny Murshleen Versus Stule of
Hisvyang & Othipy,

Siils Il_'l,'.

smmnm;m Pbrommies e ggguid by SEIAA vide arder o
!'EEI.r‘-.MlIIUIDii:If&IH -d“md VL2023 whith was fater oo supersndoed wide Endst No.
T T14 Doy, H0.00.3023 conpeiatup of folloslg mermbeis o

SEAC, Hryama tCkamipan)
SLelaty, SEAC, Hucyana (Meomber)

- Wepresontarive of Bepuly Commissianer, Yamunsnagar (Membes)

b Representative nf Direetar General, Mines & Geology Degartment, Haryana
(Bomber)

Reproseatative of  BnghisermChiel, Trigadion & Walér . Resourcey
Dlejiimtmen, 1 Byt (Mesaber)

Peprosetative of Hspe pMderler

IJepuiny Fristeint Anceay ¢ Assisint Disisien Atsoeney, THEPCH & SEIAA)
(Memler)

8. Muglonal Otviesr, TESPOR ¥ arwne ey e eosardinate saningt the Members
W T Subitoimmitics Tor die gine wisit, )

1o Chaitgag,
1. Menher g
3

i,

Furhcr, Member Suerotary, SEIAA, Hagvana was pominaatee] oy Widiel CfTenr 10
AL et neellul dooe o ere he complanse of the sders dxied D6, 102093 pnssical by
I mla MY Ll

The stibecomimities siaembbed in the conlevaner sooan of Depiaty Contmissiones,
Yonnmanngar ob 231072023 1o which Additiossa! Prepaly Commicsinoser, Yemunansgnr wes
alzg joined snd swyan apprisul with U -objeetives of the” sie et The Siendanee Tist ul
participonts a8 Annegire -l

Theristies, Mg Bt vived the Tollowing shes:
Sr. Name  af | (rhsorvatiis . n -
Ml bt 11 — ) .

| Hatlpark It ws breauglhil 1o the notice of snb-committes Ly Miniing Gifiser,
(Soweth and | Yaoneanagor thar of peesem, of Badipach South, there in oo alfiein)
plarih teil mvbivkigs i these slicataren ol fuither, subrmitied thal a Inining
I Jeatsn ik niine of MG Muboreilgpoe (Se. 8o T of Aupeture-A 1 af
ihe copsplaint) wos opeastionn] upto 14072027 and Geecealler it

weits Lgnminalal by Dieeetsr Generl, Mines & Ceology Depariment,
I I]'r.-lr;.':m.u dug to non-payment ol lease aeunl.  As ger rocord [y
OO0 ol Bas Temme was valiah plo JLE9XELL
11 wms Tirtbeer subimgisied by e Mimng, O, Yaekisiata e i a
kg fer Piailineh Moarth i tho wndee of Sead? of Adues ire.
| AL of the complaind was allothed an IOLUGZEAS bl 1 wag
,........... —— ‘.‘.....-...nm_-;.u-_r ipreratinnnl, The Repinnal Ofhzdr, HEPORE, ‘fT'i""':'“:”l-fl_l"'f'lr
plso midsmutiee that s eonlzeior oy mol evens obtaleed CTERCve
| Trany FERPCI,

7 |Devdhar The coniniice Meether vished the siie qurﬁ{mn'?;ﬁg.]{}, Srfio: 6 af
Mock Amnegure=Al) und sbove sl mme way fuund Chsed Quiing the

wisil, Thee stdng of wine i o3 Follows: !

I | Dee ol Stos nl'MiJlIn_['.f_! l_ l.IH_'.Hh'.ﬁ_ .

2 , .'._ i 1 .'-'-E""—
'I:'.‘-_‘. I. | ;’}:r ,?J’ Ly, ,-kﬂ‘{;?""‘“. i“ij“”?ﬂ 3 ét}::'.
L s

i -
i & Kl



————

684
38—

s===v NN e of Clgsure: 13102023
Quantity rrm-.'idudfappnﬁ':di
Cruantily extrncied as Per repart of Mining <
| Satus of G monthly Complianet report be ‘-"“1:_' :
Suatus of Mining Chosure pin us per Mining
Nagar: Top soil being stosked sepurately and
| ) Mining.

Ele‘W[nE The commil
Anncxure-Al)  This mine
_ 10122021 by Director cieneral.
{ Haryana on the ground of non-pEy
B wigit it was alao found 1t mining WS dosed.  _____—
4 Mnlikpur 1 The :In;;-ﬁ-.iﬁl::ﬂﬂ_ﬁ;:rdvh‘lﬁrlhé <ile Mz Karaj Singh Sfo Major
| Khadar gingh (Sr. No. 3 of Anmoxure-Al), During site vigit it was found
' that the above said mining Was under operation but it wae not found
wpernptional oo the date of sig visit. ‘The six mromthly compliance
| . repoel Tor the period April 2023 1o September 3027 wf this mining

lte was submilted on 20 11,2023 w RO, Mol F&CLE, Chandigarh
arded 1o HSFCB u.l:u:l_‘.'i-ﬁ!-_.l“l..."h.

i .= 10,000 TPA
(B L L Plan: 5.1 A
fhieer: 510,000 [P
mitted bY HSPCH
Aiffiger, Yamund

being refilled after

Joe Gurther Jisihed the site Dcihi Royally (87 No. 4 of
Wikh wermminnted vide, of
Mines & CGieology Department.

co amount, uring gile .

'-r\.I-I

ment of lea

=4 ;m:l copy of the shme was forw

That in wview of the direction of llon'ble NCGT, detail of siaius of D8R,
Replenishment Study, Mining Plan, Lol Yinvironment Clearance and CTHEACTO ele. a5 peT
tecord were obtained. from the SRIAA, Mining Department and Regional officer

Yamuna Nagar, HSPCE. (Copy attau:hcca

ARy
Regional Officer, isthnl 7 Doty Xen, Irrigation &
HSPCE et Attakieyh HSPCB Wa;e:ut:ﬂu“m
(Yamunanagar) Attoracy Department
(SEIAA)} Tlaryana :
[Members (Member)
r&‘;’/\
: mﬁ::. N!.,SEHG, Chairman, SEAC, y
AaAgAT laryana Haryana i
(Membor) {Member) {Chairman) E‘

- = TR R



Flhuilag

That in view of the dimetion of Hon'ble NGT, detall of stas of DSE,
Replenishiaent Stdy, Mining Plan, Lol, Environmen! Clenranca and CTRRTO ele, as per
record weriz obtained fromn the SEIAA, Mining Department and Hepgional officer
Yamuna Magar, HSPCE, (Copy allacl

-"{‘-:Q N 'l-.l'-‘_"_:-!'

g .
Replonal OGeer,

R 1]
i Yamunamyger]

e
';Zﬁ-jtm‘*" =

W
i‘l-fillil-l!: [MTicer,
Vo P

{ Mlittys

& :'.':I.l {1 ™ il .
B Ty lmrﬁtil'.ﬁ Aterthennd sepacaicly anmil is b:in!: refilled afice

i
| Laryinn on the Bemed of fror-payinent of lease nmount, Egrjﬂﬂ site

e
Mll“l‘.rmr

_2‘5'_ (% ans

P T I Y
=3 I g
S e 7yl ['97’.
3

“Greeraf
Hhmur, AME)

685
__2_1::1 .

ate oo ¢ fasy

wet 13102037 ] s S
AR :

|-i'r.~,-||!u-1-'m"||n:'.-'t.*-|i in |:|!-',r{,.'p.‘.1-|“i|,|: Whuees 5 10000 FiA

LRI g s
:[;_I.mul.ﬂ 0% PICE ey of Mining, Officar: 5, 16,000 TPA
Bk, of l-l':'ll-l‘!!m}' Linpllanee Filgeiart be sudyniigied] by HEPCH
salitng  Closige Plan as per Mining Officer, Yamura
"I!lininlt.

H"-'-I-‘l.'mnuim_-: Tt = : -
Ietlier vigite she -
mt"““"'hhl:., vovisibed the sile Delhd Royalty (Se. No. 4 of

1043 s mive was tenminmed  vide rreler  dated

A hF hlﬂ.‘ﬂﬂ-" {_:{:nr_'nlh Miney & {I:mln,ﬂr I}'EFHFI-MFI'IL

VI vonsa o (oo that iintag wit elied ™
IJu: vastmilice. further vislied fhe site /s Kart) Singh Sfo Majos
SN (Sr. Na, 3 of Annerre-Al) During site visi it was found
thint the abowe said mining was under opesation bul il was not found

:n|n.-.|T.|I:||'.I:|-‘|! i the date of site vigit.  The six isantlily compliance

:-_:pu:l for the pericd April 2003 5o Suptember 2023 of the minng

A wens sishepdbive on 29.00,2023 10 (RO, MoBEF&EC, Chandipash

nnc cupy of e came way fopvarded 1o HSPED and SEIAA,

=

gl =
i.:r"'rf ) Water Retowroey
Ablarnny - [-___,-""'Jl'h:prrtmml..
{AELAA) Haryans
hienbers {Iieaber)

5 SEAL,
[lmy yaia
(Member)

AN,

Yamunanagur
(BT eanbier)

qurg:mu

1M reetar (Cheicmmn)

Ceneral, hMines
& Creolugy
I]:I||:|;|-r|'|1ﬂl11|
FEapyani
{Miember]

ﬁé /}11{2‘;:;:&



686

Subject Site Visit on dated 29.01.2024 by Member Secretary, SEIAA
alongwith other officers in the matter of OA No. 593 of 2023 titled
as Mursaleen Versus State of Harvana & Others.

Whereas, a sub-committee was constituted by SEIAA. Harvana vide
order No. SEIAA/HR/2023/706-714 dated 26,10.2023 for carrving oul inspection of
the Mining Sites, under scrutiny in the subject cited case. in compliance of order
dated 06.10.2023 of Hon'ble National Green Tribunal and to submit site inspection
report at carliest for facilitating SEIAA, Harvana to appraise dewiled status of
Mining sites in District Yamuna Nagar before Hon'ble National Green Tribunal,
Whereas, the inspections were carried out by the sub-committee on 23,1 1.2023 and
the Site visit report was submitted.

Whereas, the site inspection report was considered by Member Secretary,
SEIAA, Harvana, also nominated as nodal officer to ensure the compliance of orders
dated 06,10.2023 passed by Hon'ble NGT and afier perusal of the contents of report,
it was considered appropriate to carry out further inspection of the mining sites under
serutiny to further facilitating preparation of well consolidated site inspection report

for submission before Hon'ble NGT.
The Member Secretary. SEIAA. Harvana carried out inspections of
mining sites under scrutiny on 29.01.2024 along-with the following officials:

. i, Sh, Pardeep Kumar. 1AS, Member Secretary, HSPCB & SEIAA.
Haryana,

2. Sh, Virender Singh Punia. Regional Officer, HSPCB. Yamuna Nagar
. 3. Sh. Sandeep Kumar, Execcutive Engineer, [lrrigation Department,
Yamuna Nagar
4. Sh. Abhijeet Singh Tanwar, AEE, HSPCUB, Yamuna Nagar,
3. 5h. Anand Rawal, Naib Tehsildar, Partap Nagar, Yamuna Nagar
6. Sh. Rohit Rana, Mining Inspector, Minmg Department, Yamuna Nagar,

The detailed observations made during the site visit are as following:

Sr. Name of | Observations
Mo, Site foieoe

] _HE“E.ﬂl‘h _:[}uri.nb:r iﬁ@e‘:liun, it wnﬁﬁpr@igyd b:_-'__"'-“]‘.l_'!'l_'luh_iut;i:‘l{..‘ﬂl'..
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{South)

Bailgarh
(North)
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Yamunanagar that the present mining site was earmarked for

extraction of Boulder, Gravel and Sand and allotted to M/s
Mubarikpur Rovalty Company, as Bailgarh South Block,
YNR B2 (Sr. No.7 of Annexure-A of the complaint) on
lease hasis vide letter of intent dated 28.12.2017 for a
period of 10 vears with allowed production eapacity of
13.00 Lakh Metric Tonnes per annum. Environment
Clearance was granted to the present Mining Project by
SEIAA, Harvana vide letter No. SEIAA/HR/Z0OIR/6SS
dated 19.06.2018 and was valid for a period of 5 yvears,
Further, the project Proponent was under obligation for
compliance of conditions mentioned in EC lerter dated
19.06.2018, which interalia included submissions of 6
monthly compliance reports to IRO, MoFF & (C,
Chandigarh, SEIAA, Haryana and H5PCB.

Mining operations on the present site was continuing
upto 14.07.2022, which afterwards was suspended due to
termination of mining lease by Dircetor General, Mines
& Geology Department, Haryana due to non-payment of |
lease amount.

During inspeetion, the unit was found closed and no
mining activities were ongoing. Further. it was also
appraised by mining officer, Yamuna Nagar that no legal
mining has been allowed officially by Harvana Mines &
(ieology Department on the present site,

During inspection, il was appraised by Mining Officer,

Yamunanagar that the present mining site was earmarked for
extraction of Boulder, Gravel and Sund (from River Bed)
and allotted w0 Mis Calleis Realtech Pvt. Lrd., Bailgarh
NMorth Block, YNR Bl (Sr. No. 22 of Annexure-A of the
complaint) on lease basis vide letter of intent dated
19.06.2015 for a period of 07 years with allowed
production capacity of 21.44 Lakh Metric Tonnes per

Cannum.Neither Eovironment Clearance nor any Consent

to Establish was obtained by the Project Proponent.

It was further appraised by Mining Officer that the
present mining site was never put in operation and the
mining license, in respect to the present mining site, has
already been terminated by Director General, Mines &
Geology  Department,  Harvana  vide order dated
14.01.2021, No legal mining has been officially allowed ai
the present site by Mining Department,
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During inspection, no active mining was observed at the
present site,

Further, it was also appraised by Mining Officer, Yamunanagar thai a total of
64 FIRs has been registered against illegal mining in Bailgarh (South & North | by
the Mines & Geology Department, Harvana.

Further, Regional Officer, HSPCB, Yamunanagar appraised the inspecting
team that Haryana State Pollution Control Board had already sealed 09 Screening
Plants (list attached) in Village Bailgarh due 1o non compliance of Environmental
Norms stated in Consent to Establish and Consent to Operate issued Lo the respective

screening plants.

During inspection, ¢lear evidences of mining at huge scale were observed in
the vicimity of Bailgarh North & South mining sites; wherein, the Hon ble NGT had
already imposed a penalty of Rs |2 Crores as Environmental Compensation in CLA,
M. 15002021 titled as Anish Versus Union of India & Ors on M/'s Mubarikpur
Rovalty Company, Bailgarh South Block, YNE B2 (Sr.No.7 of Annexure-A of the
complaint), Further, Regional Officer, HSPCB, Yamuna Napar added that Hon'ble
Supreme Court of India has revised the Environmental Compensation amount to the
tune of Rs. 04 Crores against 12 Crores as imposed by the Hon'ble NGT

Further, on the way back to Ofo Regional Officer, HEFCB. Yamuna Nagar
Region, after inspection. clear evidences of mining activities being performed at
large scale (outside Riverbed), with an gverage depth of mining ranging between |5

10 30 feet, were also observed in the vicimity of villages namely_Devdhar, Bhalla

Majra, Mujahid Wala and Doiwala. However, at the present junciure. it is difficult
to ascertain whether the mining activities were performed legally/illegally or 1o
carmark the individuals/firms responsible for above mentioned mining activities. [t s

further pertinent to mention here that the pits formed due to mining activities in the
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above mentioned wvillages were found submerged with water. thereby giving
inference that the mining activities were continued till reaching the depth of water
table, resulting thereby difficult to ascertain the actual depth of mining carried out.
Further, 1t is also pertinent to mention here that the facts of mining being done legally
or illegally, within or outside the earmarked mining sites can only be ascertained
afier detailed enquiry in the matter by Mines & Geology Depariment, Revenue
Department, Harvana State Water Resources Authority and other siake holding
agencies/departments.

[t is further pertinent to mention here that during inspection. Mining Officer,
Yamuna Nagar was directed to conduct survey of all the earmarked mining sites in

[strict Yamuna Nagar, as mentioned in the “Annexure A" of the Onginal

Application No. 393 of 2023, o ascertain the compliance of eriteria’s mentioned i
Approved Mining Plan of the respective mining sites including mining operations
performed outside earmarked mining sites. depth of mining activities already
performed alongwith the quantum of minerals excavated against the allowed volume.

Consequently, in compliance of the orders of Director General, Mines &
Geology  Department, Harvana, vide Endst No. DMG/Hy/GIgYNRSHE dated
01,02,2024, the mining Blocks of District Yamuna Nagar were jointly inspected by
Miming Department’s Surveyor and the Kanungo, Tehsil-Radaur (Yamuna Nagar) on
(04.02.2024 and 06.02.2024 respectively. The findings of joint inspection report,
regarding  the operational mining bloeks in district Yamuna Nagar, are reiterated

hereinafier in briel:-
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Further. the detailed status of 28 mining sites. as prepared on the hasis of
data received from Mines & Geology Department, Harvana and Harvana State
Potlution Control Board, containing the status of ground water as well as status of

stone crushers is hereby marked and annexed as “Annexure-A" and the detailed

ot inspection report alongwith Report of Kanunge Radaur is hereby marked and

armexed as *Annexure-ARB"”
DA As above,

R”{"‘ h.. J\’ y {f;e‘

VRS
.’ulin!ng Inspector, Naih Tehgﬂdan Partap ALE, HSPCR,
Mining Department, Nagar, Yamuna Nagar Yamuna Nagar
Yamuna Nagar

=y
i 1

-~ :‘. v .
f Tl e, \ ;
i -+ 1." I = - = BT e i - % | '.I-- -~
Exeeutive Engineer, Regional Officer, HSPCB.  yjomber q;,;.ﬂt.i,ﬁ_
[rrigation Department. Yamuna Nagar SEIAA I-Ian-'::n'L-. 1
b ] i h i

Yamuna Napar
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.1 M/s Yamuna Infra developers P. Ltd.

' Sr. | PARTICULARS OF THE | STATUS AS PER THE OFFICIAL
No. PROJECT / SITE RECORD

STATUS ON

GROUND/
SITE

.| Date of Auction 10 & 11.06.15

REMARKS

Terminated  vide D;d;:
DGMG dt, 26.11.2020

2.| Location of the ijgg[ ! Site: Village Begampur, Block 37, Tehsil Chhachhrauli,
Y amuna Nagar
& ' Latitude | Longitude
| N 30014’ 4.25" ' E 077"26' 38407
Latitude: N 30914 7707 [ E07727 10207
N 30913 5229 E 077926' 27 70"
N 30°1F 48.50° E 077026' 56,70"

Longitude:

3.| Whether the project site is| None
located in Eco Sensitive Zone




(ESZ), Wildlife Sanctuary,
Wetland Area & Controlled
Area etc.

' Hectares)  of  the
(Approved for
Activities)

Project
Mining

4. Allocated Area / Size (in

694
— 38—

;3"'55:5'.’]- Hectare
©OT11000 TPA (Annual Capacity)

'1' Date of Letter of | ntch{Lﬂl}
’ Validity

19.06.15 & 8 Years

6. Type of Mining Material
allowed

Boulder, Gravel and Sand

(Sand, Boulder, and Gravel
Lete) .
7. Date of Approval of Mining | 01.01.2016
Plan(s) For
Validity 5 Years
& DEPTH OF MINING allowed |9 Mtr
9. Status of District Survey
Report (DSR) :
I. Date of Approval : Date A3
for 5§ Years

of Validity

- Deputy

Yamuna WNagar
10.08.201 7Tand valid for 05|

Commissioner,

on dated
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vears (copy enclosed) after |
which the mining operations |
were commenced in lhﬂl
district. It is  further
submitted that the time
period of the previous DSR
has been expired & the
district administration has
prepared the new DSR on
dated 16.10.2023 and the
same was placed on district |
website for inviting

comments/objections of I.hei
|

general  public, wherein

. " P |
various objections have been

]raisad by the general public
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o = | 'and the nmew DSR will be

| finalized soon after

| rectifying/addressing the

. raised objections and
operation of freshly grantﬂdl
mining blocks would be

| commenced after the new

| | DSR is finalized.

| |

10 Status of Replenishment Study | Outside River Bed (No need of | L
Report | Replenishment Study)

11 Date of Grant of Environment  29.06.2017 for 05 vears Environment  Clearance s
Clearance (EC) by SEIAA, expired on 28.06.2022
Haryana
validity |

12 Date of Grant of CTE byim.ns,ﬁﬁ B b B

fwe _ : |




Validity

13 Date of grant of CTO by

H5PCB

I
Validity

697

__1.._:“_.-

CTO obtained from 01/10/2018 to 30/09/2020 dated

01.08.2018

I
14 Status of Ground Water level

at Site

15 Compliance of Sand Mining

Guidelines, 2016 & 2020

16
I

| Project Site, and Violation, if

any, thereof.

Status of Crusher around the Detailed Report is attached as Annexure-A/3

ChQ
from O0O1/1(0V2018
o 30/09/2020
dated 01.08.2018

obtained

CTO obtained vide
HSPCB/Consent/
31310041 RY AMCTOS471362

Dated:01/08/2018

no. |

i[}etaileii_l_lepnr: is attached as |

Annexure- A2

‘As per the report of Mining

Department, all the mining
'blocks are operating as per |
compliance of Sand Miningi

Guidelines 2016 & 2020 '
—
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— st — = A .
Position of Cluster around /| NIL NIL
nearby, of the Project Site
Environmental Compensation / | NA NA
Penalties imposed on the
Project, if any.

Litigation  pending  before | NA NA !
Hon'ble Courts, (if any
pertaining to the Project / Site)
Any other issues Non-operational Non-operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon ble National Green Tribunal (NGT), New Delhi
Sr. No.2 Sh Pramjeet Singh.

SITE

PARTICULARS OF THE PROJECT /| STATUS AS PER THE |

STATUS ON

OFFICIAL RECORD  GROUND/SITE

l. | Date of Auction

20& 12

1.08.15

2. | Location of the Project / Site:

&
Latitude:

Longitude:

Village Pipli Majra, Block

YNR B 29 30 and 31, Tehsil

Chhachhrauli

Yamun

a MNagar

Black
YMR
B23

Latitude

Dastrict

lu:;ngil.m:le '

MN30T15°20.5%

E
TI26°29"

N30°15'32.5"

ET7"26°44"

| | B3O

Block

N30*15'06.5"

E
77°26'43"

MN30%15716.5%

Block |
B3i1

N3D"15726.57

E
17°27'0.5"
-
FI26 a9

E

REMARKS

Expired on dt. 13.09,2023

ot

3. | Whether the project site is located in Eco

MNone




Sensitive  Zone  (ESZ),  Wildlife

Sanctuary, Wetland Areca & Controlled

700
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Area etc.
4. | Allocated Area / Size (in Hectares) of the | 18.2 Hectare
Project,  (Approved  for  Mining | 370000 Tpa
Activities)
5. | Date of Letter of Intent (Lol) LOl  obtained vide no. i
Validity DMG/HY/Cont/ Pipli Majra
Block/ YNE B 29, 30 & 31/
2015/8071 dated 14.09.2015,
6. | Ty pe of Mining Material allowed Gravel, Boulder, Sand
(Sand, Boulder, and Gravel etc.) Mining
7. | Date of Approval of Mining Plan(s) 24.12.15
Validity for 5 Years
8. |DEPTH OF MINING 09 mir
9. | Status of District Survey Report (DSR) : Deputy  Commissioner,  Yamuna
|. Date of Approval : Date of Validity | 10.08.2017 Magar on dated 10.08.2017and valid
I_ for 5 Years for 05 wvears (copy enclosed) after




701

which the mining operations were
commenced in the district. It is further
submitted that the time period of the
previous DSR has been expired & the
district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district
website for inviting
comments/objections of the general
public, wherein wvarious objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.
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10. Status of Replenishment Study Report

Outside River Bed -{f'u’u
need of  Replenishment
Study)

]

13,

Date of Grant of Environment Clearance
(EC) by SEIAA, Haryana
Validity

— Mp—

. EC Obtained vide No.
SEIAA/HR/2016/883 dt.
13.10.2016,

2. EC Extension obtained
vide No.
SEIAA/HRA2022/2019  dt,
17.11.2022. Validity: As per

approved mining plan.

. Date of Grant of CTE by HSPCB

Validity

I0/03/2017

Date of grant of CTO by HSPCB

Validity

14.

CTO Granted from
1310/2022 - 30/09/2023 du.
28.11.2022

Status of Ground Water level at Site

Detailed Report

Annexure- A/2

is attached as




3
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Compliance of Sand Mining Guidelines,
2016 & 2020

i6.

Status of Crusher around the Project Site,

and Violation, if any, thereof.

—U—

As per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand

Mining Guidelines 2016 & 2020

Detailed Report is attached

as Annexure-A/3

Il | Position of Cluster around / nearby, of | Nil Nil
the Project Site
18. | Environmental Compensation / Penalties | NA )
imposed on the Project, if any.,
19. | Litigation pending before Hon’'ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)
Pending before the Hon ble National Green Tribunal (NGT), New Delhi
Sr. No.3 Sh. Karaj Singh s/o Major Singh. YNR.

" Sr.  PARTICULARS OF THE PROJECT /| STATUS AS PER STATUS ON REMARKS
| No. | SITE THE OFFICIAL | GROUND /SITE
L ___RECORD

I. | Date of Auction 200 & 21.08.15

i Village Malikpur Khadar, |
| Block YNR B 28, Tehsil

{"hhachhrauli, District |
& I

Yamuna Magar

Lilt‘lt_udf' ':_Lang_i-gydé_
|.atitude: || N30%15729" | E77"26'55" | |

N30"15'4T | 77172 |
Longitude:

3. | Whether the project site is located in Eco 'NA |
Sensitive  Zone  (ESZ),  Wildlife

'Sanctuary, Wetland Area & Controlled

| Area etc.
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Allocated Area / Size (in Hectares) of the
Project,  (Approved for  Mining

Activities)

23.20 Hectares
400,000 TPA

—\ug—

Date of Letter of Intent (Lol)
Validity

LOI obtained wvide no.
DMG/HY /Cont/
Malikpur Khadar Block/ l
YNR B 28/ 2015/8069
dated 14.09.2015,

Type of Mining Material allowed
(Sand, Boulder, and Gravel etc.)

Grewal, Boulder, Sand
Mining

Date of Approval of Mining Plan(s)
Validity

22.12.15
for 5 Years
and
01.12.21
for 3 Years

DEPTH OF MINING

0% Mitr

Status of District Sﬁrvey Report (DSR) ;
1. Date of Approval : Date of Validity

10.08.2017

for 5 Years

Deputy ~ Commissioner,  Yamuna
Nagar on dated 10.08.2017and valid
for 05 wyears (copy enclosed) after

which the mining operations were
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10.

Status of Replenishment Study Report

Outside River Bed -(No

need of Replenishment
' Study)

commenced in the district. It is further |
submitted that the time period of the
previous DSR has been expired & the
district administration has prepared

the new PSR on dated 16.10.2023 and

i
the same was placed on district’

website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public |
and the new DSR will be finalized
soon after rectifving/addressing the
raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.
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Date of Grant of Environment Clearance

(EC) by SEIAA, Haryvana
Validity

EC Obtained vide WNo.
SEIAA/HR/2016/888 dt.
C13.10.2016 valid upto 5

vedars

EC Extension
21.06.2022 upto grant of
extension to the validity

of approved mining plan.

Date of Grant of CTE by HSPCB
Validity

30.03.2017

13. | Date of grant of CTO by HSPCB CTO  Granted  from

| 5/05/2023 lo
. 2
Validity 30/09/2024 dt.

15.05.2023

14. | Status of Ground Water level at Site 10 mtr ( as per Detailed Report is attached as Annexure- |
CGWRB, 2012 report) AS2

15. | Compliance of Sand Mining Guidelines, As per the report of Mining

2016 & 2020

Department, all the mining blocks are

operating as per compliance of Sand
Mining Guidelines 2016 & 2020
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16. | Status of Crusher around the Project Site, | Detailed  Report s =
and Violation, il any, thereof. attached as Annexure-
A3
17. | Position of Cluster around / nearby, of | Nil Nil
the Project Site
~18. | Environmental Compensation /[ Penalties | NA
imposed on the Project, if any.
19. | Litigation  pending before Hon’ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.4 M/s Delhi Royalty Company

Sr. | PARTICULARS OF THE PROJECT /| STATUS AS PER THE | STATUS ON REMARKS
No. SITE OFFICIAL RECORD | GROUND / SITE

| 1. | Date of Auction 10 & 11.06.15

Termimnated vide order DGMG dt.

10.12.2021

Village Kohliwala, Block
Y MR B-21&22, Tehsil

2. | Location of the Project / Site:

| Chhachrauli, District

&

Latitude:

Yamuna Nagar |

Longitude:
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f.

Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

227201573931 dated
19.06.201 5

—S5—

Boulder Gravel and Sand

7. | Date of Approval of Mining Plan(s) 230216 & 5  Years
o 12.10.21 & 3 Years
Validity
R |DEPTH OF MINING 9 Mitrs
9. | Status of District Survey Report (DSR) -
|. Date of Approval : Date of Validity | 10.08.2017

for 5 Years

Deputy  Commissioner, Yamuna |
Nagar on dated 10.08.2017and valid
for 05 years (copy enclosed) afier
which the mining operations were
commenced in the district. It is further |
submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district

website for inviting

comments/objections of the general
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10O

11.

=Sk

public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing  the

raised objections and operation of

freshly granted mining blocks would |

be commenced after the new DSR is

finalized.

Status of Replenishment Study Report

T

Outside River Bed -(No
need of  Replenishment
Study)

Date of Grant of Environment Clearance
(EC) by SEIAA, Haryana
Validity

Date of Grant of CTE by HSPCB
Validity

13

FC Obtained vide No. |

SEIAAHR2016/480 dt.
27.06.2016
05 years

L 06/07/2016

Date of grﬁnt of CTO by HS5PCB

Validity

CTO Ciranted from

01/10/2021 to 30/09/2022 dt.
26.07.2021
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o
14. | Status of Ground Water level at Site — Detailed Report is attached as Annexure-
AS2
15. Compliance of Sand Mining Guidelines, | As  per the report of Mining
2016 & 2020 | Department, all the mining blocks are
| operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16, | Status of Crusher around the Project Site, | Detailed Report is attached )
and Violation, if any, thereof. as Annexure-A/3
17, | Position of Cluster around / nearby, of [Nil T il
the Project Site | |
18, | Environmental Compensation / Penalties . NA
' imposed on the Project, if any.
19, | Litigation pending before Hon'ble NA _ i R
Courts, (if any pertaining to the Project /

Site)

-

20, | Any other issues i-T—"ﬂﬂ Operational B




713 _go—
PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryvana and Ors.)
Pending before the Hon"ble National Green Tribunal (NGT), New Delhi
Sr. No.5 M/s Kawaljit Singh Batra

" Sr.  PARTICULARS OF THE PROJECT /| STATUS AS PER THE | STATUS ON REMARKS
No. SITE OFFICIAL RECORD | GROUND/
SITE

Suspended dated 17.06.2022

l. | Date of Auction 130 & 31.08.16

2. | Location of the Project / Site: Village Galauri, Sadhaura, |

& Block 39, District Yamuna

Latitude: S

Longitude: | '
[ Latitude . Longituds
M 30°28'51,2" [ E77°11°43" |
N30°28'51.2° | E77C1155.4° |
N 30°28'27.2" ] E77°11'55.4" |
‘N 30°28'27.2" | £77°11'43"
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—5q—

3. | Whether the [Fﬂj::i}t site is located in Eco | None
Sensitive  Zone  (ESZ), Wildlife
Sanctuary, Wetland Area & Controlled
Area ete.
4. | Allocated Area / Size (in Hectares) of the | 24.00 Hectares
Project,  (Approved for  Mining | 440000 TPA
| Activities)
5. | Date of Letter of Intent (Lol) LOI  obtained vide no.
Validity DMG/HY/Cont/Galauri
Block/ YNR B 39/ 2016/5416
dated 20.10.2016.
6. | Type of Mining Material allowed Sand Gravel
(Sand, Boulder, and Gravel etc.) |
7. Date of Approval of Mining Plan(s) 30.12.16 & 5 Years
Validity
8. | DEPTH OF MINING 09 Mtrs BGL or
02 AWT
9. | Status of District Survey Report (DSR) :
I. Date of Approval : Date of Validity | 10.08.2017
for S Years

Deputy  Commissioner,  Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after
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10,

Status of Replenishment Study Report

Outside River Bed -(No |

need of  Replenishment
Study)

—{o—

Ir;m!.'l'ni::h the mining ﬂpﬂratic:ns were
commenced in the district. It 1s Turther
submitted that the time period of the
previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district
website for inviting |
comments/objections of the general |
I[:-ut:-]i-.:. wherein various objections
‘have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.
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11.

7

Date of Grant of Environment Clearance
(EC) by SEIAA, Harvana
Validity

EC Obtained wvide No,
SEIAA/HR/2016/378 dt,
25.05.2017
(15 vears

Date of Grant of CTE by HSPCB
Validity

120272017

CTE Obtained vide no. HEPC/2017/303
dated 12.02.2017

13. | Date l:;f_gr_a_nl ol CTO by HSPCB CTO Granted from CTO obtained vide no. HSPCB/Consent/ :
08/09/2023 10 30/09/2024 FI3100423YAMCTO43235473
= -t = 2
Validity dated 08.09.2023 Dated-08/09/2023
14. | Status of Ground Water level at Site

E3.

6.

Compliance of Sand Mining Guidelines,
2016 & 2020

Detailed Report is attached as Annexure-
AS2

As per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020

Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached |

as Annexure-A/3

17.

Position of Cluster around / nearby, of

the Project Site

il

Nil
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18| Environmental Compensation / Penalties | NA NA o
imposed on the Project, if any.
19. | Litigation pending before Hon'ble | NA NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Operational Operational
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Sénﬂluar'y, Wetland Area & Controlled

Area elc.

Allocated Area / Size (in Hectares) of
the Project, (Approved for Mining

Activities)

31.87 Hectares

S10000 TPA

Date of Letter of Intent (Lol)
Validity

Type of Mining Material allowed
{Sand, Boulder, and Gravel etc.)

Date of Approval of Mining Plan(s)
Validity

LOl  obtained vide no.
DMG/HY/Cont/Devdhar
Block/ YNR B 24/2015/3933
dated 16.06.2015,

09 vears

‘Boulder Gravel and Sand

01.01.16 for 5 Years and

12.10.21 & 3 Years

DEPTH OF MINING

09 mtrs

Status of District Survey Report (DSR)

. Date of Approval Date of

Validity

10.08.2017

for 5 Years

Deputy  Commissioner, Yamuna
MNagar on dated 10.08.2017and valid

for 03 years (copy enclosed) after

which the mining operations were




10, |

Status of Replenishment Study Report | Outside River Bed -(No need
of Replenishment Study)

commenced in the district. It is
further submitted that the time period
of the previous DSR has been
expired & the district administration
has prepared the new DSR on dated
16.10.2023 and the same was placed
on district website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general

public and the new DSR will be

i finalized 500N after
rectifving/addressing  the  raised
objections and operation of freshly
granted mining blocks would be
commenced after the new DSR is

finalized.
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Date of Gramt of
Clearance (EC) by SEIAA, Haryana

Validity

Environment

1. EC Obtained wvide No.
SEIAAHR 201 6/490 dt.
27.06.20146.

. EC re-newed vide no.
SETAAM14] YHR2022/1079 dt,
21.06.2022 Validity:- As per

approved mining plan.

12,

Date of Grant of CTE by HSPCRB
Validity

06/07/2016

13.

Date of grant of CTO by HSPCB
Validity

"CTO Granted from 01/10/2023 |

o 30/09/2024 dr. 16.08.2023

' CTO obtained vide no. HSPCB/Consent/ |

CTE Obtained vide no. HSPCB/Consent/ :
131004 16Y AMOCTEI 196245
Dated:06/07/2016

JI3100423Y AMCTO37778059
Dated: 1 6/08/2023

|4,

.| Compliance  of

Status of Ground Water level at Site

Sand
Cuidelines, 2016 & 2020

Mining |

Detailed  Heport  is  attached  as

Annexure- A2

of Mining

As per the report
Department, all the mining blocks are

operating as per compliance of Sand




Mining Guidelines 2016 & 2020

16.| Status of Crusher around the Project Detailed Report is attached as |
Site, and Violation, if any, thereof. Annexure-Af3

17.| Position of Cluster around / nearby, of | Nil N NIl
the Project Site

18.| Environmental ~ Compensation [/ NA NA
Penalties imposed on the Project, if
any.

19, Litigation pending before Hon'ble | NA NA -
Courts, (if any pertaining to the Project
! Site)

200 Any other issues  Non-Operational

- Non-Operational




722
. it &?._-
PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi
Sr. No.7 M/s Mubarikpur Royalty

Sr. | PARTICULARS OF THE PROJECT STATUS AS PER THE STATUS ON REMARKS
No. {SITE OFFICIAL RECORD GROUND /SITE
l. | Date of Auction 10 & 11.06.15 — : .
l'erminated vide order DGMG  dt.
14.07.2022
2. | Location of the Project / Site: . Village Bailgarh South Block 1
YMNR B2, Tehsil Chhachhrauli,
& Dhstrict Yamuna Nagar
Latitude: ,
Latitude | Longititude
Longitude: N30M3 20901" | E 77930 34.59"
N3AM310.29" | ESTO0 24220

N :'H.FI] 2' 4]_[”" F :."?u:.s_ul 'I:_'_!':I,?u

3. | Whether the project site is located in Eco | None
Sensitive  Zone  (ESZ),  Wildlife
lSunctuary. Wetland Area & Controlled
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Area etc, - -
| Allocated Area / Size (in Hectares) of the | 28.00 Hectares o

Project,  (Approved  for  Mining | 1300000 TPA
Activities)
Date of Letter of Intent (Lol) LOI  obtained  vide  no.
Validity DMG/HY/Cont/B. Garh South

Block/ ¥YNR B 2/ 2015/3913 dated

19.06.2015.
Type of Mining Material allowed Mix Material,

(Sand, Boulder, and Gravel etc.)

Boulder, Gravel sand

Yamuna

Date of Approval of Mining Plan(s) 23.02.16 & 5 Years 12.10.21
& 4 Years

Validity

DEPTH OF MINING 03 BGL or
02 mirs AWT

Status of District Survey Report (DSR) Deputy  Commissioner,

|. Date of Approval : Date of Validity | 10.08.2017 Nagar on dated 10.08.2017and valid

for 5 Years

for 03 wyears (copy enclosed) after
which the mining operations were
commenced in the district. It is further

submitted that the time period of the
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previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting

comments/objections of the general

| public, wherein wvarious objections

have been raised by the general public
and the new DSR will be finalized
spon after rectifying/addressing  the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.

10.

Status of Replenishment Study Report

Environment Clearance was
granted subject to condition
Project  Proponent  shall
submit annual replenishment
report  certified by an

authorized agency
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— 1=

Date of Grant of Environment Clearance

EC Oibtained vide Mo,

12,

(EC) by SEIAA, Haryana SEIAA/HR/2016/475 dt,
vﬂlldlr}' 27062016

03 years
Date of Grant of CTE by HSPCB D607/2016

Validity

CTE Obtamned vide no. HSPCB/Consent/ :
J13100416YAMCTE3197212
Dated:06/07/2016

16,

2016 & 2020

13. | Date of grant of CTO by HSPCRB CTO Granted from 01/10/2021 to CTO obtained vide no. HSPCB/Consent/ :
30/09/2022 Dated:26/07/2021 JI3100421 Y AMCTOW 12438358
; a4
Validity Dated:26/07/2021
14, | Status of Ground Water level at Site 10 mtr { as per CGWB, 2012 | Detailed Report is attached as .A:nm_:xure- .
report) A2
15, | Compliance of Sand Mining Guidelines, As per the report of Mining

Department, all the mining blocks are
operating as per compliance ol Sand

Mining Guidelines 2016 & 2020

Status of Crusher around the PEnjtct Site,

and Violation, if any, thereof.

Detailed Report is attached as
Annexure-A/3
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| —q2—
I'7. | Position of Cluster around / nearby, of | NIL NIL
the Project Site
18, | Environmental Compensation / Penalties | NA NA
imposed on the Project, if any.
19, Litigation pending before Hon'ble | NA NA
Courts, (if any pertaining to the Project /
Site)
20,

Any other 1ssues

Non-Operational

Non-Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No. 8 M/s P.S. Buidtech

Sr. | PARTICULARS OF THE STATUS AS PER THE | STATUS ON REMARKS
No. PROJECT / SITE OFFICIAL RECORD GROUND /SITE
1. Date of Auction ' 05 & 06.11.15
[
2. | Location of the Project / Site: |~

&
: Latitude:
Longitude:

Village Jaidhari, Block YNR B 33,
Tehsil Chhachhrauli, District
Yamuna Nagar

Corners | Latitude Lungititude:
N 30°14' | E 77925'

A 25" 30"
' N 30014'| E 7772¢'
B 25" 05"
N 30713' E 77026'
c 58" 05"
D N 3003 |E 77025
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—u—

58" i
N 30114'| E 77925’
E 08" 55"
N 30M4' | E 77025
F mll 4‘8"
N 30014' | E 77025
E ']4“ 48“
N 30014'| E 77025
H 14" 35"
N 30°14'| E 77025
I 3 4 i 35"
N 30°14' | E 77925
] 10" I~
N 30014' | E 77925'
K 10.5" 30"
Whether the project site is located in | None
Eco Sensitive Zone (ESZ), Wildlife
Sanctuary, Wetland Area &
Controlled Area etc.
Allocated Area [ Size (in Hectares) | 48.60 Hectares
of the Project, (Approved for Mining | 910000 TPA

Activities)
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Date of Letter of Intent (Lol)

Twpe of M-ining Material allowed

(Sand, Boulder, and Gravel e

lc.)

—]5—

1.0l obtained vide no.
DMG/HY/Cont/  Jaidharnn  Block/
YNR B 33/ 2015/10068 dated
30.11.2015.

Boulder Gravel and Sand

Date of Approval of Mining Plan(s)

23.02.16 & 5 Years  12.10.2]1 &

4 Years

3:
Validity
0.
B
Validity
8. | DEPTH OF MINING
o

Status of District  Survey
(DSR) ;
I. Date ol Approval
WVahdity

Report

: Date of

09 mitrs

10,08,.2017
for 5 Years

. Deputy Commissioner,

Yamuna
Nagar on dated 10.08.2017and valid
for 05 years (copy enclosed) after
which the mining operations were
commenced in the district. It is
further submitted that the time
period of the previous DSR has been
expired & the district administration
has prepared the new D5R on dated
16.10.2023 and the same was placed
on district  website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general
public and the new DSR will be
finalized S00N after
rectifying/addressing  the  raised
objections and operation of freshly
granted mining blocks would be
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l{:-._l Status  of Repltnish_menl Study

' Report

11.| Date of Grant

Validity

1 2. Date of Grant of CTE by HSPCB
Validity

of Environment | I.
Clearance (EC) by SEIAA, Haryana

13. Date of grant of CTO by HSPCB

Replenishment Study)

EC  Obtained vide
SEIAA/HR/2016/741 dt.
15.09.2016.

2. EC Extension obtained wvide

no, SEIAA/R/2022/1667- du
09.11.2022
3. Validity:- as per approved
| mining plan
| 14/12/2016

_-.'T_E-_—-

Outside River Bed -(No need u[!

No. |

| commenced afier the new DSR is
finalized.

30/09/2024 dt. 30.09.2023

14. Status of Ground Water level at Site

CTO Granted from 01/10/2023 -]

(CTE  Obtained
HSPCB/Consent/
313100416Y AMCTE33806051

Dated: 14/ 12/2016

vide no,

15. Compliance of  Sand
Ciuidelines, 2016 & 2020

Mining

CTO obtained
HSPCB/Consent/
313100423 AMCTO45107075
Dated:30/09/2023
Detailed Report
Annexure- A/2 o
As per the report of Mining
Department, all the mining blocks

vide no.

are operating as per compliance of
Sand Mining Guidelines 2016 & |

is attached as
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| Status of Crusher around the Project

Site, and Violation, if any, thereof.

| Position of Cluster around / nearby,

of the Project Site

18,

2020

Detailed Report is attached as
Annexure-A/3

NIL

Environmental  Compensation  /
Penalties imposed on the Project, if
any.

NIL

NA

19,

Litigation pending before Hon’ble
Courts, (if any pertaining to the
Project / Site)

20,

NA

NA

Any other issues

Operational

NA

| Operational




732

PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Honble National Green Tribunal (NGT), New Delhi

Sr. No.9 M/s JPY Consortium Pvt. Litd.

No.

{ SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND /SITE

REMARKS

| Date of Auction

&
Latitude:
Longitude:

3. | Whether the project site is located in

13 & 14.12.17

Location of the Project / Site:

Block
District

Village Dhanaura
YNR B-18,

Yamunanagar

Etitude Longitude

N E77°2226"
30°25'48.5"
N 30°26'7"

E77°22'49.3"

None

e-Rawaana deactivated
dt. 22.06.2023




Sanctuary, Wetland Area & Controlled

733 .

Allocated Area / Size (in Hectares) of
the Project, (Approved for Mining

Date of Letter of Intent (Lol)

18.18 Hectares

938000 TPA
LOl  obtained vide no.
DMG/HY/Cont/Dhanaura

Block! YNR B 18/
2017/7646 dated
28.12.2017.

 Type of Mining Material allowed
(Sand, Boulder, and Gravel etc,)

Boulder, Gravel and Sand

Date of Approval of Mining Plan(s)

26.05.18 & 5 Years

‘Area ete.
4.
Activities)
5
Validity
b
I
7
Validity _
. B | DEPTH OF MINING
9,

Status ol District Survey Report (DSR)

I. Date of Approval Date of

Validity

03 Mitr.

10.08.2017

for 5 Years

¥ amuna

Nagar on dated 10.08.2017and walid

Deputy  Commissioner,

for 05 years (copy enclosed) after
which the mining operations were
commenced in the district. It is further
submitted that the time period of the

previous DSR has been expired & the
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10.

Status of Replenishment Study Report

11.

Date  of Grant
Clearance (EC) by SEIAA, Haryana
Validity

district administration has preparttd_
the new DSR on dated 16.10.2023
and the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized

soon after rectifving/addressing the

‘raised objections and operation of

'frcshl}’ granted mining bhlocks would

be commenced after the new DSR is

finalized.

River Bed-Replenishment
Study submitted on
30.11.20

of  Environment

l. EC Obtained vide No.
SEIAA/HR/2018/655 dt.
19.06.2018.

2. EC Extension obtained
vide no.
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SEIAA(168)HR/2023/733

— &

dt. (03.11.2023,
Validity:- As per approved
_ _ mining plan —
12.| Date of Grant of CTE by HSPCB 25/06/2018 CTE Obtained vide no.
Validity | HSPCB/Consent/ :
313100418Y AMCTES439426
| Dated:25/06/2018
13.| Date of grant of CTO by HSPCRB CTO Granted from CTO obtained vide nao.
| 01/10/2022 to 30/09/2023 HSPCB/Consent/
| Validity dated 03.08.2022 & renewal 313100422 AMCTO25586416
. of CTO under process. Dated:03/08/2022 |
14, Status of Ground Water level at Site | Detailed Report is attached as Annexure-
| Af2 |
15.| Compliance  of  Sand  Mining | As per the report of Mining
Guidelines, 2016 & 2020 oo
Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. Status of Crusher around the ijeT::t" Detailed Report is attached as
Site, and Violation, if any, thereof, O~
17.| Position of Cluster around / nearby, of NIL NIL
the Project Site
I 8. Environmental Compensation /I NA

Penalties imposed on the Project, if any. |
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19. Litigation pending before Hon'ble | NA
Courts, (1T any pertaining to the Project
[ Site)

200, Any other issues
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (MursaleenVersusState of Harvana and Ors.)
Pending before the Honble National Green Tribunal (NGT), New Delhi
Sr. No.10 (M/s JSM Foods Pvt Ltd, Village Mandoli Ghaggar, East Block-3, Yamuna Nagar)

Sr. PARTICULARS OF THE STATUS AS PERTHE | STATUS ON REMARKS

| No. | PROJECT / SITE . OFFICIAL RECORD | GROUND/SITE |
I

1 10-11.06.2015

1. | Date of Auction

2. | Location of the Project / Site: Village Mandoli | N
& Ghaggar, East Block-3,
Latitude: Yamuna MNagar |
Longitude: ILEI:I']EI.IEI_E Lnngﬁl_iiide
30008 7724 41" E
10"N ||

130008' | 77925' 01" E |
28N




3. | Whether the prﬁ}{:cl site is located in
Eco Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

4.  Allocated Area / Size (in ‘Hectares ﬁf_

the Project, (Approved for Mining

738

None

— Eu—

20.18Hectares
850000 TPA

Activities)

5. | Date of Letter of Intent (Lol}

Validity

1. LOI obtained vide no.
DMG/HY/

Cont/M. G. East Block/
YNR B 3/ 2015/3915
dated 19.06.2015 & 10
Years

2. LOI obtained vide no.
| DMG/HY/
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'Cont/M. G. East Block/
YNR B 3/ 2015/142
dated 05.01.2022

Type of Mining Material allowed Boulder, Gravel and
(Sand, Boulder, and Gravel etc.) Sand

Date of Approval of Mining Plan(s) | 08.01.2015 & 5 Years
12.10.2021 & 5 Years

Validity

DEPTH OF MINING 3 meters

10.08.2017 Magar on dated 10.08.2017and valid

= b

Status of District Survey Report (DSR) Deputy  Commissioner, Yamun]




1. Date ﬁfﬁppmval
2. Date of Validity

| for 5.-.1’23 rs
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for 05 years (copy enclosed) after
which the mining operations were
commenced in the district. It 1is
further submitted that the time period
of the previous DSR has been
expired & the district administration
has prepared the new DSR on dated
16.10.2023 and the same was placed
on district website for inviting

comments/objections of the general

public, wherein various objections
have been raised by the gﬂnerall
public and the new DSR will be |
finalized 5000 afier
rectifiing/addressing  the  raised

objections and operation of freshly
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10.  Status of ﬁtplmﬁéﬁmcnl Sludy_}{cpﬂn

For replenishment study,
it is submitted that  as
per “Clause 19 of EC”

'the project proponent

shall  submit  annual
replenishment report
certified by an

authorized agency. In
case the replenishment is
lower than the approved
rate of production, then

the mining

granted mining blocks would be
commenced afier the new DSR s

finalized.
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activity/production level |

shall be
decreased/stopped
| accordingly — till  the
replenishment s
| completed.

11. Date of Grant of Environment | I. EC Obtained vide No.
!Clt:ﬂmm:a (EC) by SEIAA, Harvana SEIAA/HR/2016/989 dt.
21.12.2016,

| Validity
2. EC Expansion
| obtained vide no.
SEIAA/HR/2022/1581

‘ dt. 07.10.2022

05 v ears

12.| Date of Grant of CTE by HSPCB 30/03/2017
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Validity

13.

Date of grant of CTO by HSPCB

Validity

CTO  Granted
21/12/2022
20/12/2026
29.11.2022

from
to
dt.

14,

Status of Ground Water level at Site

13.

Detailed Report  is  attached as

Annexure- AS2

Compliance  of  Sand  Mining
Guidelines, 2016 &2020

16.

As per the report of Mining
Department, all the mining blocks
are operating as per compliance of
Sand Mining Guidelines 2016 &
2020

Status of Crusher around the Project

Site, and Violation, if any, thereof,

Detailed Report is attached

as Annexure-A/3




17.

Position of Cluster around / nearby, of

the Project Site

[ 8.

Environmental ~ Compensation  /
Penalties imposed on the Project, if

any,

19,

Litigation pending before Hon'ble
Courts, (if any pertaining to the Project
! Kite)

744

—Yo—

NIL

NA

20,

Any other issues

Operational Status

ﬁperﬂtiu nal
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT wall UNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.
Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.11 M/s JSM Foods P. Ltd.

" Sr. | PARTICULARS OF THE PROJECT Ii STATUSASPER | STATUS ON REMARKS
No. | SITE THE OFFICIAL GROUND /SITE
| | RECORD _ )
l. | Date of Auction 10 & 11.06.15 Expired on di. 18.06.2023
2. | Location of the Project / Site: Village Mandoli Ghaggar,
| West Bloek 4. Yamuna
& ' MNagar |
. Latitude | Longititude |
Latitude: 08 12°N | P25 D' E |
ldﬂngitudff A0A0RT 2R L Rl

3. | Whether the project site is located in Eco | None
Sensitive Zone  (ESZ),  Wildlife
Sanctuary, Wetland Area & Controlled

Area elc.
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4. | Allocated Area | Size (in Hectares) of the 25.56 Hectares e
Project,  (Approved  for  Mining | 1191000 TPA
Activities)

5. | Date of Letter of Intent (Lol) LLLOI obtained vide no.
Validity DMG/HY/

Cont/M. G. West Block/

YNR B 4/ 2015/3918

dated 19.06.2015.

2. LOI obtained vide no.

DMG/HY/

Cont/M. G. West Block/
| YNR B 4/ 2015/145 dated
| 05.01.2022.

07 years

6. | Type of Mining Material allowed Boulder, Gravel and
(Sand, Boulder, and Gravel etc.) Sand

T. | Date of Approval of Minihg Plan(s) valid for 05 years dated
Validity 08.01.2016

8. | DEPTH OF MINING 03 mirs
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I. Date of Approval : Date of Validity

10.08.2017

for 5 Years

—“q:’:‘_‘

Deputy  Commissioner,  Yamuna
Nagar on dated 10.08.2017and valid
for 05 vyears (copy enclosed) after
which the mining operations were
commenced in the district. It 1s further
submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifving/addressing the

raised objections and operation of

freshly granted mining blocks would
' be commenced after the new DSR is

' finalized.
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Status of Rﬂpi-e_niﬂhmcm Study Report | Replenishment Study
approved  vide  letter
dated 09.08.22

Date of Grant of Environment Clearance | 1. EC Obtained vide No.

| SEIAA/HR/2016/985  dt,

(EC) by SEIAA, Haryvana 21.12.2016.
Validity
2. EC Expansion obtained
vide nao,
SEIAA/HR/2022/1589 dt.
07.10.2022
Validity: 05 vears
12. | Date of Grant of CTE by HSPCB 30/03/2017
Validity
13. | Date of grant of CTO by HSPCB CTO  Granted  from
21122022 o 30/09/2023
Validity dt. 28.11.2022
14. | Status of Ground Water level at Site

15,

Detailed Report is nﬂacﬁeﬂ;-;ﬁtﬂﬁeﬁ;ﬂ- |
Al

Compliance of Sand Mining Guidelines,
2016 & 2020

As per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020




749

__-EQS-_..-

| NIL

16. | Status of Crusher around the Project Site, | Detailed Report s
and Violation, if any, thereof. | attached as. Anmexure-
A/l
17. | Position of Cluster around / nearby, of NIL
the Project Site
18. | Environmental Compensation / Penalties | NA
imposed on the Project, if any.
19. | Litigation pending before Hon’ble NA
Courts, (1f any pertaining to the Project /
Site)
20. | Any other issues Non-Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.12 Sh. Joginder Singh.

Sr.
Mo,

PARTICULARS OF THE PROJECT /
SITE

T2

Date of Auction
Location of the Project / Site:

&

Latitude:

Longitude:

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND /SITE

| 1 & 11.06.15

I"u.f'ﬂ]ugu Gumthala, North Block,

District Yamuna Nagar

| Latitude | Longititude

IN 20057 | E 77912' 43.538"
22.187"

| N 29050 | E 77012' 42.2"
4ﬁ'l“ e
N 20057 | E 77013 8.801"

|| 35.106" | R ‘i
N 20056 | E 77012' 56.757"

49.929"

| Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife Sanctuary,

REMARKS

'Mining Terminated wvide order dated

25.04.2022
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Wetland Area & Controlled Area ete.

Allocated Area / Size (in Hectares) of the

Project, (Approved for Mining Activities)

44.62 Heclares
2100000 TPA

A, | Date of Letter of Intent (Lol)

LOI obtained  vide

Ty,

DMG/HY /Cont/Gumthala N Block/

Vilidiy YNR B 16/ 2015/3925 dated
19.06,2015.
T Years
6. | Type of Mining Material allowed ' Gravel, Boulder, Sand
(Sand, Boulder, and Gravel etc.) Miming
7. | Date of Approval of Mining Plan(s) 15.02.16 & 5 Years -
Validity
8. | DEPTH OF MINING 3 Mtr
9. | Status of District Survey Report (DSR) :
I. Date of Approval ; Date of Validity 10,08.2017
for 5 Years

Deputy Commissioner, Yamuna Hﬂgar_
on dated 10.08.2017and valid for 035
years (copy enclosed) after which the
mining operations were commenced in
the district. It is further submitted that

the time period of the previous DSR has
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Status of Replenishment Study Report

752

11

Date of Grant of Environment Clearance (EC) |

by SEIAA, Haryana
Validity

Date of Grant of CTE by HSPCB

Replenishment Study submitted

but not approved

| rectifying/addressing the

been  expued &  the
administration has prepared the new
DSR on dated 16.10.2023 and the same

district

was placed on district website for
inviting comments/objections of the
general  public, whercin  various
objections have been raised by the
general public and the new DSR will be
finalized soon after
raised
objections and operation of freshly
would  be
commenced after the new DSR s

finalized.

granted mining  blocks

EC  Obtained
SEIAA/HR/Z016/505
27.06.2016

Validity 05 years

vide

No.
dt.

115/00/2016
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| Validity
13| Date of grant of CTO by HSPCB CTO Granted from 01/10/2018 1o N
Validity 3I0/09/2023 di. 14.09.2018
14. | Status of Ground Water level at Site Detailed Report  is  attached as
Annexure- A/2
15. | Compliance of Sand Mining Guidelines, 2016 As per the report of Mining Department,
& 2020 all the mining blocks are operating as
per  compliance of Sand Mining
Guidelines 2016 & 2020
16 Status of Crusher around the Project Site, and | Detailed Report is attached as | ]
Violation, if any, thereof. Annexure-AS3
17. | Position of Cluster around / nearby, of the NIL NIL
Project Site
18. | Environmental Compensation / Penalties | NA
imposed on the Project, if any.
19. | Litigation pending before Hon'ble Courts, {if: NA
any pertaining to the Project / Site)
20. | Any other issues Non Operational :
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryvana and Ors.)
Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.13 M/s MP Traders.

" Sr. | PARTICULARS OF THE PROJECT /| STATUSASPER | STATUSON | REMARKS
No. SITE THE OFFICIAL GROUND /SITE
] o . RECORD -
| L. | Date of Auction |30 & 31.08.16
Location of the Project / Site: | -

I

[Willage Nagli B-15,
| |

Tehsil-Radaur, District- |

& Yamuna Nagar
|
: | NA (as EC granted |:tj.-'i
Latitude: N
MoEF)

Longitude:

3. | Whether the prcs_|LLt site is located in Eco

Sensitive Jone (ESZ), Wildlite

Sanctuary, Wetland Area & Controlled |
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(Sand, Boulder, and Gravel etc.)

Area ete. | I
4. | Allocated Area / Size (in Hectares) of the 77.25 Hectares |
Project, (Approved for Mining
Activities)
5. | Date of Letter of Intent (L.ol) LOI obtained vide no.
Validity DMG/HY /Cont/Nagli
Block/ YNR B 1¥
2016/5414 dated
20.10.2016.
6. | Type of Mining Material allowed Sand (Minor Mineral)

Date of Approval of Mining Plan(s)

Validity

9.

06.03.17 & 5 VYears

11.10.22 & 5 Years

DEPTH OF MINING

3 mirs

Status of District Survey Report (DSR) :

[. Date of Approval : Date of Vahdity | 10.08.2017

for 5 Years

Yamuna
Nagar on dated 10.08.2017and valid

Deputy  Commissioner,
for 05 vears (copy enclosed) after

which the mining operations were




10. | Status of Replenishment Study Report

11. Date of Grant of Environment Clearance
|{EC] by SEIAA, Haryana
Validity

—k

NIL

756 ._.__I.Dl_—-'

EC Obtained vide No. J-
11015214/2016-1A-
(M) dt, 09.04,2018.

have been raised by the general public

raised objections and operation of

freshly granted mining blocks would

commenced in the district. It is further
submitted that the time period of the |
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district

website for inviting

comments/objections of the general |
|

public, wherein various objections

and the new DSR will be finalized

soon after rectifying/addressing the

be commenced after the new DSR is

finalized.

Nil |

il
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12. | Date of Grant of CTE by HSPCB | 19/04/2018
Validity
13. | Date l;i'_granl of CTO by HSPCB CTO  Granted  from o
01/ 1072022 Loy
|
25.07.2022
14, | Status of Ground Water level at Site Detailed Report is attached as Annexure-
| A2
15, | Compliance of Sand Mining Guidelines, As -pﬂ the report of Mining
2016 & 2020 Department, all the mining blocks are

operating as per compliance of Sand
Mining Guidelines 2016 & 2020

16. | Status of Crusher around the Project Site, | Detailed  Report  is|
and Violation, if any, thereof. attached as Annexure-
Al3
17.| Position of Cluster around / nearby, of NIL - NIL

the Project Site
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8.

Environmental Compensation / Penalties |

imposed on the Project, if any.

NA

__]'ﬂl._l._-

19. | Litigation  pending  before Hon'ble | NA '
Courts, (if any pertaining to the Project /
Site)

200 | Any other issues Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon ble National Green Tribunal (NGT), New Delhi

Sr. No.14 M/s Development Strategies India P. Ltd.

Sanctuary, Wetland Area & Controlled

. Sr. "HR'TlcUL'ARS OF THE PROJECT | STATUS AS PER THE | STATUS ON ‘ REMARKS
No. I SITE OFFICIAL RECORD GROUND/ SITE
I. | Date of Auction 10 & 11.06.15 “ Terminated vide order DGMG dt. 29.08.2022
2. | Location of the Project / Site: | Village Pobari, Tehsil Radaur, Pabari | o | - -
‘B!m:lu' YNR B-11 District "r’ﬂmun:1|
Nagar)
& || Latitude | Longititude
M A 12 942" E 7715 44.055"
Latitude: NAO LTS | E7Ple 47 ||
: N3 1679 | E77E 1382 |
Longitude: NWORE | ETIESIE |
3. | Whether the project site is located in None
Eco Sensitive Zone (ESZ), Wildlife | |




| Area etc.

. | Allocated Area / Size (in Pilzctareé-i_cﬂ_f‘

|lhe Project, (Approved for Mining

Activities)

760

Date of Letter of Intent (Lol)
Validity

23.05 Hectares
11,00,000 TPA

._—|DEI._

L0 obtained vide no,
DMGHY/Cont/ Pobari South Block/
YNR B 11/ 2015/3924  dated
19.06.2015.

' Tvpe of Mining Material allowed

(Sand, Boulder, and Gravel ete.)

Walidity

Date of Approval of Mining Plan(s) 09.03.16 & 5 Years

Sand, Boulder, and Gravel

12.10.2]1 & 4 Years

DEPTH OF MINING

1. Date of Approval
Validity

3 i Status of District Survey Report (DSR)

Date of

03 mtrs_l_!f; L

02 mirs AWT

10.08.2017

for 5 Years

Yamuna
Nagar on dated 10.08.2017and valid |

Deputy  Commissioner,

tor 05 wears (copy enclosed) after
which the mining operations were

commenced in the district. It is




10,
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‘of the previous

further submitted that the time period
DSKR  has been
expired & the district administration
has prepared the new DSR on dated
16.10.2023 and the same was placed
on district website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general
public and the new DSR will be
after

raised

finalized 500N

rectifying/addressing  the

| objections and operation of freshly

‘granted mining blocks would be

commenced after the new DSR is

finalized.

Status of Replenishment Study Report

Environment Clearance was

'grantf:d subject to condition

Project Proponent shall submit
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I,

Date of Grant of Environment
Clearance (EC) by SEIAA, Haryana
Validity

cannual  replenishment  report

certified by an authorized agency

EC Obtained vide No.
SEIAA/HR/2016/495 dt. 27.06.2016
035 vears

Mot Extended, Court Case

Detailed ]il:pnrt is attached as

Annexure- AS2

12. | Date of Grant of CTE by HSPCB 06/07/2016
Validity
13. | Date ﬂf-gmni of CTO by HSPCB CTO Granted from 017/10/202] to
30/09/2022 Dated:29/07/2021
Validity
14. | Status of Ground Water level at Site
15. | Compliance of Sand Mining Guidelines,

2016 & 2020

As per the report of Mining
Department, all the mining blocks
are operating as per compliance of

Sand Mining Guidelines 2016 &
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2020

16.| Status of Crusher around the Project Detailed Report is attached as

Site, and Violation, if any, thereof. Annexure-A/3
17.| Position of Cluster around / nearby, of | NIL o NIL

the Project Site
18. | Environmental Compensation /| Unit has deposited the Environmental In OA No. 150 of 2021 titled as Anish Vs
19. | Litigation pending before Hon'ble | NA

Courts, (if any pertaining to the Project

! Site)
20. | Any other issues Non Operational -
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.
Pending before the Hon ble National Green Tribunal (NGT), New Delhi
Sr. No.15 M/s Routes & Journeys.

Sensitive Loneg (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Sr. | PARTICULARS OF THE PROJECT/  STATUS AS PER STATUS ON REMARKS
NoO. SITE THE OFFICIAL GROUND /SITE
I ) RECORD B -
l. | Date of Auction 10 & 11.06.15 Expired on dt. 18.06.2023
2. | Location of the Project / Site: Village Bir Tapu, Block B -
7, Distriet Yamuna Nagar
&
L atitude: atds | Longitude
Lﬂ“gi[UdE: N A0*DE 46" EFPe23m40"
N 30°06'56" | E77°24'D6"
3. | Whether the project site is located in Eco | Neme




Area ete.

Allocated Area / Size (in Hectares) of the

Project,  (Approved for  Mining

Activitics)

765

14.45 Hectares
6,15,000 TPA

Date of Letter of Intent (Lol)
Validity

LOI obtained wvide no.
DMG/HY/Cont/B.  Tapu
Blockk YNR B ¥
20153921 dated
19.06.20135,

. | Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Date of Approval of Mining Plan(s)
Validity

Sand (Minor Minerals)

080116 & 5
01.12.21 & 2 Years

Years

DEPTH OF MINING 03 BGL
02 mirs AWT
Status of District Survey Report (DSR) : Deputy  Commissioner, Yamuna
1. Date of Approval : Date of Validity | 10,08.2017 Nagar on dated 10.08.2017and valid
for 5 Years for 05 vyears (copy enclosed) after
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10.

Status of Replenishment Study Report

Environment Clearance

which the mining operations were
commenced in the district. It is further
submitted that the time period of the
previous [DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
webhsite for inviting
comments/objections of the general
public, wherein various objections

have been raised by the general public

Iand the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of |
freshly granted mining blocks would
be commenced after the new DSR is

hinalized.

was granted subject to

condition Project
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et | 5

 Proponent shall submit
annual  replenishment
lI‘EpﬂI‘[ certified by an

authorized agency

Date of Grant of Environment Clearance | 1. EC Obtained vide No.

(EC) by SEIAA, Harvana SEIAA/HR2016/460  du
Validity 27.06.2016.
2 1 b Extension

obtained vide no.
SEIAA/HR/2022/16
52 du. 09.11.2022,
Validity:- As  per

approved mining

plan.
12. | Date of Grant of CTE by HSPCB | 2711272016
Validity
13. | Date of grant of CTO by HSPCB CTO  Granted  from
251172022 30/09/2023 di
28.11.2022,

Validity
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: mtus- nfﬁruund Water level at Site

Compliance of Sand Mining Guidelines,
2016 & 2020

- | Status of Crusher around the Fr-:fnjacl?im,

—_ -

Detailed Ilepu?in attached as Annexure-
Al

'As per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand

Mining Guidelines 2016 & 2020

Detailed Report is

and Violation, if any, thereof. attached as Annexure-A/3
17. | Position of Cluster around / m::arh? of | NIL
the Project Site
18, Environmental 'f:.’a"lpﬂﬂﬂﬂtiﬂn / Penalties | NA
imposed on the Project, if any.
19. | Litigation  pending  before Hon’ble | NA
Courts, (if any pertaining to the Project II
Site)
20 — ] Non-Operational

- | Any other issues

'NIL




PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi
Sr. No.16 M/s Elite Mining Corporation.

No. | SITE

I. | Date of Auction

b |

Location of the Project / Site:

&
‘ Latitude:

Longitude:

3. | Whether the project site is located in Eco | Nene

Wildlife

| Sensitive Jone (ESZ).

" Sr.  PARTICULARS OF THE PROJECT/ STATUS AS PER THE

OFFICIAL RECORD

- I\"lil.EgL,‘ Gumthala,  Jagadhri,
Yamuna Nagar

Latitude Tlongitude
N 2957 29.08" | E 07712 43.32"

|| N 29%e 2974 | E0TAMIZ 53.06" | |

STATUS ON
GROUND /SITE

= =

REMARKS

Sanctuary, Wetland Arca & Controlled

‘ | Area etc.
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Allocated Area / Size (in Heetares) of the
Project,  (Approved  for  Mining
Activities)

49.67 Hectares
2188008 TPA

Date of Letter of Intent (Lol)
Validity

LOI obtained vide no. |

DMG/HY /Cont/Gumthala
South Block/ YNR B 17/
201 5/10066 dated 30.1 1.2015.

Type of Mining Material allowed
(Sand, Boulder, and Gravel etc.)

Date of Approval of Mining Plan(s)
Validity

Sand {Minor Mineral)

23.02.16 & 5 Years  10.11.22

& 3 Years

DEPTH OF MINING

03 mtr

' Status of District Survey Report (DSR) :
1. Date of Approval : Date of Validity

10.08.2017

for 5 Years

Deputy Commissioner,  Yamuna
Magar on dated 10.08.2017and valid
for 05 years (copy enclosed) afier
which the mining operations were
commenced in the district, It is further

submitted that the time period of the




10.
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previous DSK has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized |
soon after rectifving/addressing the |
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.

Status of Replenishment Siﬂd}f Report

Replenishment Study approved
vide letter dated 09.08.22

Date of Grant of Environment Clearance

(EC) by SEIAA, Harvana

EC  Obtained wvide No.

SEIAA/HR/Z017/108 dt. |

09.03.2017.
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Validity

FC  FExtension vide No,
SEIAA/HR/2023/847 dated
20.11.2023

Validity:- till lease period ie.
March 2026
12. | Date of Grant of CTE by HSPCB 03/04/2017
Validity
13. | Date of grant of CTO by HSPCB CTO Granted from 19/04/2022
to 30/09/2024 dated 14.02.2022.
Validity g
14. | Status of Ground Water level at Site _ | Detailed Report is attached as Annexure-
Afl
15. | Compliance of Sand Mining Guidelines, 'As per the report of Mining
2016 & 2020 Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. | Status of Crusher around the Project Site, | Detailed Report is attached as
and Violation, if any, thereof. Annexure-A/3
17. | Position of Cluster around / nearby, of | NIL NIL

the Project Site




I8, Environmental Compensation / Penalties | NA

imposed on the Project, if any.
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19. | Litigation pending before Hon'ble NA
Courts, (if any pertaining to the Project /
Site)

20. | Any other issues Operational




PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original A

lication {OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.17 M/s P S BUILDTECH, Village Kanalsi, Block YNR B 5, Tehsil Jagadhri, District Yamuna Nagar)

Sr. PARTICULARS OF THE ~ STATUS AS PER THE OFFICIAL STATUSON | REMARKS
No. PROJECT /SITE RECORD GROUND /
SITE
| o -
. | Date of Auction 05 & 06.11.15
2. | Location of the Project / Site: Village Kanalsi, Block YNR B 5, Tehsil -
' Jagadhri, District Yamuna Nagar
| Corners Latitude Longititude |
& 5 VIR (it S & | |
g W Ae0s" 31" | EFg 42
Latitude: - | ™ 30008 27 | E77724' 425 .
Longitude: | | 5 E—E: ]1_:,, - L_ :i iﬁ |
i Ry | |
|| N 3R 17 E 77¢24' 25"
G I 30°08' 20" E 77724' 19"

N8 137 E 7724 15" ' '
TN 300R 137 E7724 125" || ‘

—

| H
‘ |1 . T
| | I‘*-] AW0R' 11" E 724" 125"
K N O30S 11" E 77124 10°
L
M

IN3POE 09" | E77d 10
[N 30008 (e | E 7724 75"
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'n N 30 14" Erak o
o N 3F 16" E 7724’ 00"
p N 30°08' 25 E 77924 10"
a N 3POR' 27" E 7724 10"
R N 30908 27" E 7724 125"
s S E 77924' 125"
| N 30008’ 29° E 77024 15"
3. Whether the project site is located in | None
Eco Sensitive Zone (ESZ), Wildlife
Sanctuary, Wetland Area &
| Controlled Area etc.
4. Allocated Area / Size (in Hectares) | 44.14 Hectares
of the Project, (Approved for 1950000 TPA
Mining Activities)
5. | Date of Letter of Intent (Lol) LOI obtained vide no. DMG/HY/Cont/ Kanalsi
Validity Block/ YNR B 5/ 2015/10072 dated 30.11.2015
6. | Type of Mining Material allowed Gravel Boulder Sand

(Sand, Boulder, and Gravel etc.)

Date of Approval of Mining Plan(s)
Validity

10.06.16 & 5 Years
And

01.12.21 & 4 Year




DEPTH OF MINING

(DSR) :

. Date of Approval : Date of
Validity

E[atus o ”-isu"'j'g Su]'vﬂ_‘.-’ FT.E]J'Dn-_
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03 mtes

10,08.2017
for 5 Years

'Deputy Commissioner, Yamuna
Nagar on dated 10.08.2017and
valid flor 05 years (copy
' enclosed) after which the mining
operations were commenced in
the district. It is further submitted
that the time period of the
previous DSR has been expired
& the district administration has
prepared the new DSR on dated
|1{i.I{J.2{}E3 and the same¢ was
placed on district website for
inviting comments/objections of
the general public, wherein

various objections have been

raised by the general public and
the new DSR will be finalized

lsr:mn after rectifying/addressing
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| 0.

Status  of  Replenishment Slud}'.

Report

—23—

Replenishment Study approved vide letter dated
09.08.22

L1

12

Date of Grant of Environment
| Clearance (EC) by SEIAA, Haryana
Validity

‘the raised  objections  and
coperation  of  freshly  granted

!mining blocks  would  be

commenced after the new DSR s

finalized. II

|. EC Obtained vide No. SEIAA/HR/2016/746
di. 15.09.2016.

2. EC Extension obtained wvide no.
SEIAA/HR/2022/1597 dt. 07.10.2022

Extension Validity issued on 07.10.2022

Valid upto 14.09.2025

CTO Granted from 06/07/2023 - 30/09/2024 dt.

Date of Grant of CTE by HSPCB | 14/12/2016
Validity
13. Date of grant of CTO by HSPCB
06.07.2023
Validity
14.| Status of Ground Water level at Site

Detailed Report is attached as |

Annexure- Af2
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15. Compliance of Sand Mining |
Guidelines, 2016 & 2020

16.] Status of Crusher around the Project

Site, and Violation, if any, thercof.

Detailed Report is attached as Annexure-A/S3

— 3y —

As per the report of Mining_
Department, all the mining

blocks are operating as per

compliance of Sand Mining
Guidelines 2016 & 2020

17.. Position of Cluster around / rElrh}-', NIL
of the Project Site
18. Environmental Compensation /| NA

Penalties imposed on the Project, if

any.

19.| Litigation pending before Hon’ble
Courts, (if any pertaining to the
Project / Site)

NA

NIL

20, | Any other issucs

Dpr:ratil;mii N
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.
Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr, No.18 M/s Kulvinder Singh.

Sr. | PARTICULARS OF THE PROJECT /| STATUSASPER | STATUSON | REMARKS
No. SITE THE OFFICIAL | GROUND/SITE
_ RECORD
l. | Date of Auction 05 & 06.11.2015
2. | Location of the Project / Site: Jathlana Block (YNR
B12)
&
Latitude:
Longitude:
3. | Whether the project site is located in Eco | None
' Sensitive Zone (ESZ), Wildlife

[
Sanctuary, Wetland Area & Controlled |

Area etc.
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4. | Allocated Area / Size (in Hectares) of the ' 101.27 Hectares

Project, (Approved for

Activities)

Mining

5. | Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.
DMG/HY/Cont/ Jathlana |
Block/ YNR B 1%
200 5/10070 dated |
30.11.2015.

Validity

6. | Type of Mining Material allowed

{ Sand, Boulder, and Gravel etc.)

Sand Minor Mineral

10.06.16 & 5 Years
24.08.23 & 3 Years

8. | DEPTH OF MINING 3 Mir
9. | Status of District Survey Report (DSR) :
1. Date of Approval : Date of Validity | 10.08.2017
for 5 Years

e

!Deput}f Commissioner, Yamuna
Nagar on dated 10.08.2017and valid
for 05 wears (copy enclosed) after
which the mining operations were

commenced in the district. It is further




10,

Status of Replenishment Study Report

Replenishment
approved  vide

I dated 17.03.23

781

Study |
letter

— 12—

submitted that the time period of the |
previous DSR has been expired & the |
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district

website for inviting

comments/objections of the general |
public, wherein various ﬂhjectiunsl
have been raised by the general public |
and the new DSR will be fhnalized

soon after rectifving/addressing the

raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is
finalized.
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Date of Grant {:-f E'nvirnnm':nt Clearance
(EC) by SEIAA, Haryana
Validity

'EC Obtained vide No. J-
| L LOTS/05201 6-1A-11{ M)
di. 17.03.2017

12. | Date of Grant of CTE by HSPCB 03/04/2017
Validity
13. | Date of grant of CTO by HSPCB CTO  Granted from o ]
04/05/2023 to
04.05.2023
14, | Status of Ground Water level at Site Detailed Report is attached as Annexure-
Al
15, Compliance of Sand Mining Guidelines, As per the report of Mining
2016 & 2020 Department, all the mining blocks are
operaling as per compliance of Sand
Mining Guidelines 2016 & 2020
6. | Status of Crusher around the Project Site, | Detailed  Report s S -
and Violation, if any, thereof. attached as Annexure-
AS3
17. | Position of Cluster around / nearby, of | Nil il
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the Project Site

18,

Environmental Compensation / Penalties

imposed on the Project, if any.

NA

Litigation pending before Hon’ble
Courts, (if any pertaining to the Project /
Site)

NA

Any other issues

Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)
Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.19 M/s Kawaljit Singh Batra.

 Sr.  PARTICULARS OF THE PROJECT /| STATUS AS PER STATUSON | REMARKS
No. SITE THE OFFICIAL GROUND /SITE
) | RECORD
1. | Date of Auction : 30 & 31.08.2016
|
2. | Location of the Project / Site: Village M.T. Karhera,
| Tehsil-Radaur, District-
& Yamuna MNagar
Latitude:
Longitude:

3. | Whether the pr::rjazl site 15 located in Eco | None
Sensitive  Zone  (ESZ), Wildlife |
Sanctuary, Wetland Area & Controlled

Area etc,
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Project, (Approved for  Mining

Activities)

67.7% Hectares

| Date of Letter of Intent (Lol)

[.LO] obtained wvide no.

Validity DMGHY /Cont/M. T,
Karhera Block/ YNR B
13/ 2016/5412  dated
20010.201 6.
07 vears

Type of Mining Material allowed Sand

(Sand, Boulder, and Gravel etc.)

Date of Approval of Mining Plan(s)

230217 & 35 Years
25.00.23 & 2 Years

Validity
ZE50000 MTA
DEPTH OF MINING 03 mtrs
Status of District Survey Report (DSR) : Deputy  Commissioner, Yamuna
|. Date of Approval ; Date of Validity | 10,08.2017 Nagar on dated 10.08.2017and wvalid
for 5 Years for 05 wears (copy enclosed) after
which the mining operations were
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10.

commenced in the district. 1t is further
submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting

comments/objections of the general

'public, wherein  various objections

have been raised by the general public
and the new DSR will be finalized
spon  after rectifying/addressing the |
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.

Status of Replenishment Study Report

| Replenishment Study

approved vide letter

dated 17.03.2023




11.

Validity

(EC) by SEIAA, Haryana

i

787

EC Obtained vide No. J-
| 1O15/215/2016-1A-
[I{M) di. 05.04.2018

EC of Expansion vide no.
EC2Z3BO0OIHR 156495

' DATED 09.06.2023 for

02 years

123~

Date of Grant of CTE Ej.r HSPCB
Validity

16/04/2018

CTE Obtained vide no, HSPETH.’Cnnsr:nl;l"_:

J13100418YAMCTES269368
Dated:16/04/2018

Date of grant of CTO by HSPCB

Validity

CTO Granted from

01/10/2022 10
30/09/2024 dated
03.08.2022

CTO opbtained vide no. HSPCB/Consent/ -
313100422 AMCTO25339597
Dated:03/08/2022

Status nFGmund Water level at Site

.| Compliance of Sand E;I-inihg_ﬁaiﬁéﬁnes,'

2016 & 2020

Status of Crusher around the ijact'ﬂitﬂ,

e

Detailed Report is attached as Annexure-
A2

As per the _ne:pr:rrt of Mining

Department, all the mining blocks are |

operating as per compliance of Sand
Mining Guidelines 2016 & 2020

Detailed "F_te'pnrt is
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and Violation, if any, thereof, attached as Annexure-
A3
17. | Position of Cluster arcund / nearby, of NIl Nil
the Project Site
[8. | Environmental Compensation / Penalties | NA
imposed on the Project, if any.
19. | Litigation pending before Hon’ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi

Sr. No.20 M/s Aper Mines, Management Service P. Ltd..

Sr. | PARTICULARS OF THE PROJECT / STATUS ASPERTHE @ STATUS ON REMARKS
No. SITE OFFICIAL RECORD  GROUND/SITE
- | Date of Auction 06 & 07.07-13 Terminated vide order DGMG dt. 22.06.2020
2. | Location of the Pra:;thﬁmﬁi_tt: N
Village Lapra, Tehsil
Jagadhr, Lapra Block/ YNR
& B-10, district Yamuna Nagar
; I N3F05 28" | Er22 02 |
Longitude: - .
N3005 18" | 7P 3 |
N3p05 127 | E7me3 o |
(N305 12" | E7AR153 |
3. | Whether the project site is located in Eco | None

Sensitive Zone (ESZ),

Wildlife

Sanctuary, Wetland Area & Controlled
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Deputy  Commissioner,  Yamuna

MNagar on dated 10.08.2017and valid

- —I136—
Area ele.
4. | Allocated Area / Size (in Hectares) of the |
Project, (Approved for  Mining | 34,28 Hectares
Activities) s
5. | Date of Letter of Intent (Lol) 20.07.15 & T Years
Validity
6. | Type of Mining Material allowed Gravel,  Boulders, Sand
(Sand, Boulder, and Gravel etc.) B
7. | Date of Approval of Mining Plan(s) © 09.03.16 & 5 Years
Validity
8. | DEPTH OF MINING g: :::ﬁ]:r
9. | Status of District Survey Report (DSR) :
1. Date of Approval : Date of Validity | 10.08.2017
for 5 Years

for 05 vyears (copy enclosed) after
which the mining operations were
commenced in the district. It is further

submitted that the time period of the
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previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and

‘the same was placed on district

website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
spon after rectifying/addressing the
raised objections and operation of
freshly granted mining blocks would
be commenced afier the new DSR is

finalized.

10.

Status of Replenishment Study Report

Environment Clearance was granted
subject 1o condition Project Proponent
shall submit annual replenishment
reporl  certified by an  authorized
agency

1L

Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

EC Obtained vide WNo.
SEIAAHR2016/514 dt.
27.06.2016
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E — | 8
Validity 05 YEARS
12. | Date of Grant of CTE by HSPCB 11.08.2017
Validity
13. | Date of grant of CTO by HSPCB CTO Granted from T
O7/12/2017 to 30/09/2018 dt.
Validity { 08.12.2017.
I4. | Status of Ground Water level at Site Detailed Report is attached as Annexure-
A2
15. | Compliance of Sand Mining Guidelines, As per the report of Mining
2016 & 2020 Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. | Status of Crusher around the Project Site, | Detailed Report is attached
and Violation, if any, thereof. as Annexure-A/3
7. | Position of Cluster around / nearby, of | NIL | NIL

the Project Site




Courts, (if any pertaining to the Project /
Site)

18. | Environmental Compensation / Penalties | NA
imposed on the Project, if any.
19. | Litigation  pending before Hon'ble | NA

Any other issues

Non Operational




794 -
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.21 M/s Astin Excavation & Mining P Ltd.

Sr. PARTICULARS OF THE PROJECT /| STATUS AS PER STATUS ON REMARKS
No. SITE THE OFFICIAL | GROUND/SITE
B RECORD
.| Date of Auction Mhanla Expired on dt. 92,01.2023

2. | Location of the Project / Site:

Yamuna Nagar Unit 2

3. Whether the project site is located in Eco | None
| Sensitive  Zone  (ESZ), Wildlife
Sanctuary, Wetland Area & Controlled

Area ele,
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Allocated Area / Size (in Hectares) of the
Project,  (Approved for  Mining  554.13
Activities) 12000000°TPA
Date of Letter of Intent (Lol) 03.01.14 & 8 Years
Validity
Type of Mining Material allowed BGS |
(Sand, Boulder, and Gravel etc.)
Date of Approval of Mining Plan(s) 22.12.14 & 5 Years _
Validity
DEPTH OF MINING 03 Mitrs
Status of District Survey Report (DSR) ¢ | Deputy  Commissioner, Yamuna
l. Date of Approval : Date of Validity | 10.08.2017 Nagar on dated 10.08.2017and valid
for 5 Years for 05 wears (copy enclosed) after
which the mining operations were
commenced in the district. It is further
submitted that the time period of the
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10. |

Status ol Replenishment Study Report

NA

—lyz—

previous DSR has been expired & the |
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifving/addressing the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.

NA

B

Date of Grant of Environment Clearance

(EC) by SEIAA, Harvana
Validity

EC Obtained vide No. 1-
| L S5/55/201 4-1A-1I{M)
dt. 21.12.2015




Detailed _ﬁtpur-i is attached as Annexure-

As per the report of Mining
Department, all the mining blocks are
operaling as per compliance of Sand

Mining Guidelines 2016 & 2020

797 —Ju3—
12. | Date of Grant of CTE by HSPCB 09/02/2016 |
Validity
13. | Date of grant of CTO by HSPCB CTO  Granted  from
O1/10/2022 10
Validity J092023 dated
03.08.2022
14. | Status of Ground Water level at Site
A2
15, | Compliance of Sand Mining Guidelines,
2016 & 2020
|
16. | Status of Crusher around the Project Site, | Detailed  Report  is
and Violation, if any, thereof, attached as Annexure-
AS3
17. | Position of Cluster around / nearby, of | NIL NIL
the Project Site
18. | Environmental Enmpﬂnsatiun ! Penalties | NA

imposed on the Project, il any.
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19. | Litigation pending before Hon'ble | NA
Courts, (if any pertaining to the Project /
Site)
20. Any other issues Non Operational
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi
Sr. No.22 M/s Calleis NA Realtech Pvt.Ltd..

Sr. | PARTICULARS OF THE PROJECT /| STATUS ASPER | STATUS ON REMARKS
No. SITE THE OFFICIAL GROUND /SITE
- ____RECORD e
1. | Date of Auction 1 & 11.06.15 Terminated vide order DGMG di.  14.01.202
2. | Location of the Project / Site: Village Bailgarh, North I
Block/YNR 1. Yamuna
MNagar
&
| Latitude:
!
Longitude:

Ll

Whether the project site is located in Eco | None

Sensitive Zone (ESZ), Wildlife

sanctuary, Wetland Area & Controlled

Area etc.
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4. | Allocated Area/ Size (in Hectares) of the
Project, ( Approved for  Mining | 44 Heetare
Activities)
5. | Date of Letter of Intent (Lol)
19.06.15 & 7 Years
Validity
|
6. | Type of Mining Material allowed BGS
| (Sand, Boulder, and Gravel etc.)
7. | Date of Approval of Mining Plan(s) | 02.02.16 & 5 Years -
Validity
8. | DEPTH OF MINING 03 Mitrs
9. | Status of District Survey Report (DSR) : Deputy  Commissioner,  Yamuna
L. Date of Approval : Date ol Validity | 10.08.2017 Nagar on dated 10.08.2017and valid
for 5 Years for 05 wyears (copy enclosed) after
which the mining operations were
commenced in the district. It is further

~submitted that the time period of the
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previous DSR has been ﬂxﬁired & the

Cdistrict  administration has prepared

the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifving/addressing the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized.

1.

Status of Replenishment Study Report

NA

Date of Grant of Environment Clearance

(EC) by SEIAA, Harvana
Validity

Ee
Withdrawan,

granted by SEIAA Hry

Application
no EC
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12. | Date of Grant of CTE by HSPCB NIL Nil
Validity
13. | Date of grant of CTO by HSPCB NIL NIL
Validity
I4. | Status of Ground Water level at Site Detailed Report is attached as Annexure-
AJ2
15. | Compliance of Sand Mining Guidelines, | As per the report of  Mining
2016 & 2020 | Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. | Status of Crusher around the Project Site, Detailed  Report s
and Violation, if any, thereof attached as Annexure-
A3
17. | Position of Cluster around / nearby, of | NIL NIL
the Project Site
18. | Environmental Compensation / Penalties | NA i

imposed on the Project, if any.
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19. | Litigation pr:nu:l-i'ng before Hon’ble NA -
Courts, (if any pertaining to the Project /
Site)

20. | Any other issues Non Operational
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NG'T), New Delhi

Sr. No.23 M/s Ganga Yamuna Mining Company

(ESZ),  Wildlife
Sanctuary, Wetland Area & Controlled |

Sensitive Zone

Area etc.

14.07.2022

 Sr. | PARTICULARS OF THE PROJECT /| STATUS AS PER STATUS ON " REMARKS
No. SITE THE OFFICIAL ROUND /SITE
RECORD ]
1. | Date of Auction 10 & 11.06.15 Terminated vide arder DGMG dr,
2. | Location of the Project / Site: Village Bhood Majra,
Y'MNR/B-20, Tehsil
& Chhachrauli, District
L atitude: Yamuna Nagar |
I .[']'I'lgillj dis mitude_ Longitude
| N30°14'50" | E77°28'38.5"
M 30150867 EF728'51" Al
3. | Whether the project site is located in Eco | None
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Allocated Area/ Size (in Hectares) of the
Project, (Approved for Mining

Activities)

0,95 Hectares
200000 TPA

Date of Letter of Intent (Lol)
Validity

' LOl obtamed wide no.

| DMG/HY/Cont/B. Majra
Block/ YNR B
20/2015/3929 dated
19.06.2015.

Type of Mining Material allowed
(Sand, Boulder, and Gravel etc.)

Boulder Gravel and Sand |

Date of Approval of Mining Plan(s)
Validity

07.02.15 & 5 Years
01.12.21 & 2 Years

DEPTH OF MINING 09 Mirs
Status of District Survey Report (DSR) :
I. Date of Approval : Date of Validity | 10.08.2017
for 5 Years

Deputy  Commissioner,  Yamuna
' Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after
which the mining operations were

commenced in the district. It is further
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| submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16,10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

Status of Replenishment Study Report

OQutside River Bed <(No
need of Replenishment
Study)

Date of Grant of Environment Clearance

EC Obtained vide No.
SEIAA/MHRS2016/485 dr.




(EC) by SEIAA, Harvana
Validity

807

27.06.2016
05 YEARS

— g3

Date of Grant of CTE by HSPCB
Validity

OL/08/2016

13. | Date of grant of CTO by HSPCB CTO  Granted  from
0171072021 to
¥
Validity 30/09/2022
| Dated:26/07/2021
14. | Status of Ground Water level at Site Detailed Report is attached as Annexure-
A2
15. | Compliance of Sand Mining Guidelines, As per the report of Mining
20016 & 2020 Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. | Status of Crusher around the Project Site, | Detailed  Report s
and Violation, if any, thereof, attached as Annexure-
A/3
17. | Position of Cluster around / nearby, of | NIL NIL
the Project Site
18. | Environmental Ebmp&nsaﬁnn / Penalties | NA
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imposed on the Project, if any.

19. | Litigation  pending before Hon'ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Non Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)
Pending before the Hon'ble National Green Tribunal (NGT), New Delhi
(M/s Ganga Yamuna Mining Co, Village Bhood Kalan, Block YNR B 19, District Yamuna Nagar)

" Sr. [PARTICULARS OF THE PROJECT | STATUS AS PER THE | STATUSON | REMARKS
i Nao. / SITE OFFICIAL RECORD | GROUND/SITE
B l - l]illi: of ..-""'LHEE.H’JH D10 & 11062015 | Terminated vide order DGMG di. 14,07.2022
2. | Location of the Project / Site: Village Bhood Kalan, Block |
& YNR B 19, District Yamuna
Latitude: Hﬁ_gﬂi -
. | akitiidi | Longititude
Longitude: N 3095 219" | E7729 74"

N 3015 298" | E 77029 375"
N30P15 175" | E 77029 527

N 30015 21.6" | B ARG 422
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Whether the project site is located in
Eco Sensitive Zone (ESZ), Wildlife
Sanctuary, Wetland Area & Controlled
Area cte.

MNone

Allocated Area / Size (in Hectares) of
the Project, (Approved for Mining
Activities)

Date of Letter of Intent {Lol)

Validity

12.62 Hectares
259000 TPA

1Ol obiained vide no.
DMG/HY /Cont/B. Kalan

Block/ YNR B
19420153927 dated
19.06.2015.

Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, Gravel and Sand
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Date E:H'Appmvai of Mining Plan(s)

Validity

DEPTH OF MINING

virlidd Tor 05 vears dated 07.12.20135

| D9 Mtr

Status of District Survey Report (DSR) |

1. Date of Approval
Date of Validity

10.08.2017

for 5 Years

Deputy  Commissioner, Yamuna
Magar on dated 10.08.2017and valid
for 05 vears (copy enclosed) after
which the mining operations were

commenced in the district. It is

further submitted that the time period |
of" the previous DSR has been
expired & the district administration

has prepared the new DSR on dated

16.10.2023 and the same was placed
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on district website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the peneral
public and the new DSR will be
finalized 500N after

rectifyving/addressing  the  raised

objections and operation of freshly
granted mining blocks would be
commenced after the new DSR is

fnalized.

Status of Replenishment Study Report

L1

Date of Grant of
Clearance (EC) by SEIAA, Haryana

Validity

Environment

No need of Replenishment Study due to outside river
bel

EC Obtained vide No.
dt.

SEIAA/HR2016/271
12.04.2016
05 Years




Date of Grant of CTE by HSPCB

Validity

813
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.| Date of grant of CTO by HSPCB

Validity

CTO Granted from
001/10/2021 w  30/092022
Dated:26/07/2021

14.

Status of Ground Water level at Site

15.

Compliance of Sand Mining Guidelines,
2016 & 2020

| 6.

Status of Crusher around the Project

Site, and Violation, if any, thereof,

Detailed Report is attached

as Annexuore-ASl

Detailed Report is attached as

Annexure- A2

‘As per the report of Mining

Department, all the mining blocks
are operating as per compliance of
Sand Mining Guidelines 2016 &
2020
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7.

Position of Cluster around / nearby, of

the Project Site

NIL

NIL

18,

Environmental Compensation /

Penalties imposed on the Project, if any,

NA

19

Litigation pending before Hon’ble
Courts, (if any pertaining to the Project
/! Site)

20.

Any other issues

Operational Status

NA

Non Operational




Original Application (OA) No. 593 of 2023 (Mursaicen Versus State of Harvana and Ors.

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi

Sr. No.25 M/s Saharanpur Mines Management Service P Lid.

 Sr. | PARTICULARS OF THE PROJECT /| STATUSASPER = STATUSON | REMARKS
| No. ‘ SITE ' THE OFFICIAL GROUND /SITE
| | . RECORD | '

1. | Date of Auction 10 & 11.06.15 i

Mining stop vide order of Hon hle NGT di. 06.05.2022
passed in OA No, 306 of 2022

[

Location of the Project / Site; | Village Mandewala, Tehsil |
Chhachhrauli, Mandewala |
Block/ YNR B-38 District

& tamuna Nagan)
lattude | longitude
. N 30°15'57.4° E7730'31.7"
Latitude: >

! | N30'1546.2° | E77°30'32.0"
|| N30°15'19" | E77°30'25.9"
| [N30r15'a1 5" [E77°30'38.0"
3. | Whether the project site is located in Eco | None

Longitude:

Sensitive Zone  (ESZ), Wildlife '
Sanctuary, Wetland Area & Controlled

Area etc.
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Allocated Area / Size (in Hectares) of the | 15.00 Hectares

Project, (Approved for  Mining

Aclhivities)

240000 TPA

Date of Letter of Intent (Lol)
Validity

LOl obtained vide no.

DMG/HY /Cont/Mandewala |

Block/ YNR B 38
2015/3937 dated
19.06.2015,

Type of Mining Material allowed

(Sand, Boulder, and Gravel eic.)

Boulder, Gravel, Sand

Date of Approval of Mining Plan(s)
Validity

DEPTH OF MINING

10.03.16 & 5 Years

09 Mir

Status of District Survey Report (DSR) :
1. Date of Approval : Date of Validity

10.08.2017

for 5 Years

Deputy  Commissioner, Yamuna
Nagar on dated 10.08.2017and wvalid
for (5 years (copy enclosed) after
which the mining operations were

commenced in the district. It is further
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10.

Status of Repiéﬁiﬁhmentﬁfﬂdj*ﬁéﬁ:ﬁ

(EC) by SEIAA, Harvana

Date of Grant of Environment Clearance

submitted that the time paribd of the |
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of
freshly granted mining blocks would

be commenced after the new DSR is

finalized.

Ouiside River Bed

need of  Replenishment

Study)

-(No

|EC  Obtained vide

SEIAA/MHR2016/500
27062016
EC Extension

Mo,
dt.
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Validity

17.01.23

Validity As per approved
mining plan  and leasing
rights

Date of Grant of CTE by HSPCB
Validity

L1/OS2017

Detailed Report is attached as Annexure-

As per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand

Mining Guidelines 2016 & 2020

13. | Date of grant of CTO by HSPCB CTO  Granted  from
231072021 -to 30/09/2022
¥ ¥
Validity dt. 23.10.2021.
14. | Status of Ground Water level at Site
A2
15. | Compliance of Sand Mining Guidelines,
2016 & 2020
16. | Status of Crusher around the Project Site, | Detailed  Report s
and Violation, if any, thereof. attached as Annexure-A/3
17. | Position of Cluster around / nearby, of | NIL | NIL
the Project Site
18, | Environmental Compensation / Penalties | NA

imposed on the Project, if any.,
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19

Litigation pending before Hon'ble
Courts, (if any pertaining to the Project /
Site)

20. | Any other issues

NA

| Ndnfﬂpe_rntiﬂnﬂl
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Original Application (QOA) No. 593 of 2023 [Mursaieeu Versus State of Harvana and Ors.)

.| Date of Auction

| Location of the Pru::jr:Ei / Site:

| &
| Latitude:

Longitude:

Area etc.

Pending before the Hon ble National Green Tribunal (NGT), New Delhi

Sr. No.26 M/s Saharanpur Mines Management Service P Ltd..

- Sr. | PARTICULARS OF THE PROJECT /
No,

SITE

STATUSAS PER | STATUS ON
THE OFFICIAL GROUND / SITE
RECORD
06 & 07.07.15

Village Jaidhar, Jaidhar |
Block YNR B34, Tehsil

Chhachrauli, Dhstrict
Yamunanagar
Latitude i.ﬂl'lg”ulj-li'

0°1342° | 772430°
30°13'50° | 7T24°45.5" |

3071338 rreaatig”
[ 30713'44" rradthl 5"

‘Whether the project site 1s located in Emé None
Sensitive  FZone (ESZ), Wildlife
Sanctuary, Wetland Area & Controlled

" REMARKS

Mining stop vide order of Hon ble NGT di. 06.05.2022
passed in OA Mo, 306 of 2022,
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4. | Allocated Area / Size (in Hectares) of the |

25.60 Hectares

Project,  (Approved  for  Mining 460000 TPA
Activities)
5. | Date of Letter of Intent (Lol) LOl obtained vide no. B .
Validity DMG/HY/Cont/ Jaidhar
Block/ ¥YNE B 34/
2001 3/7086 dated |
20.07.2015.
6. ']'}fTJr: ::riMmmgMate_naI allowed | Boulder Gravel
(Sand, Boulder, and Gravel etc.) Sand
7. | Date of Appmuﬁi of -[_'u&i'n'i-ng Plan(s) 120116 & 5 Years
' Validity |
8. | DEPTH OF MINING 09 mtr
9. | Status of District Survey Report (DSR) : Deputy  Commissioner,  Yamuna
|. Date of Approval : Date of Validity | 10.08.2017 Nagar on dated 10.08.2017and valid
for 5 Years for 05 years (copy enclosed) after

which the mining operations were

Ccommenced in the district, It is further
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10.

Status of Replenishment Study Repurt'

11.

Date of Grant of Environment Clearance

— | o =

submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
wehsite for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifying/addressing the
raised objections and operation of

freshly granted mining blocks would

' be commenced after the new DSR is

finalized.

Outside River Bed -({No
need of Replenishment
Study)

EC Obtained wvide No.
SEIAA/HR/2018/1068
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| (EC) by SEIAA, Haryana

dt. 20.08.2018

—leq -

Detailed Report is attached as Annexure-

As  per the report of Mining
Department, all the mining blocks are
operating as per compliance of Sand |

Mining Guidelines 2016 & 2020

05 years
Validity
12. | Date of Grant of CTE by HSPCB 251102021
Validity
13. | Date of grant of CTO by HSPCB CTO  Granted from
30102021 to
Val idil}“ 30/09/2022 dated
301042021,
14. | Status of Ground Water level at Site
A2
15, Compliance of Sand Mining Guidelines,
2016 & 2020
16. | Status of Crusher around the Project Site, | Detailed  Report s
and Violation, if any, thereof. attached as Annexure-
Al3
| 7, NIL

Position of Cluster around / nearby, of

the Project Site

NIL
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18, | Environmental Compensation / Penalties | NA

imposed on the Project, if any.
19. | Litigation pending before Hon’ble | NA

Courts, (if any pertaining to the Project /
Site)

. Aﬁy other issues

Non-Operational
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon’ble National Green Tribunal (NGT), New Delhi
Sr. No.27 M/s Apar Mines Management Services P.Ltd

Sr. | PARTICULARS OF THE PROJECT /| STATUSASPER = STATUSON | REMARKS
No. SITE THE OFFICIAL | GROUND /SITE
— RECORD
1. Date of Auction L6 & 07.07,15 Terminated vide order DGMG dr. 02,07 2020
" 2. | Location of the Project / Site: Village Nandgarh, Tehsil —— I
Chhachrauli, Nandgarh
& Block/ YNR B-36,
- District Yamuna Nagar |
Latitude: A
Latitude | Longitude |
Longitude: _N30°M1'597 | E7TT25'167

N31Z47TT | ETT2NIET
N30"1229" | E7T5RS _|
| M30712°45* | E 77724'59" |

3. | Whether the project site is located in Eco | None
Sensitive  Zone  (ESY), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.
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4. | Allocated Area / Size (in Hectares) of the

Project, (Approved for  Mining

Activities)

29.60 Hectare
STTHH TP A

Date of Letter of Intent (Lol)
Validity

Type of Mining Material allowed
(Sand, Boulder, and Gravel etc.)

' Date of Approval of Mining Plan(s)

200715 & 8 Years

10.03.16 & 5 Years

Validity
DEPTH OF MINING 0 Mtrs
Status of District Survey Report (DSR) Deputy Commissioner,  Yamuna
1. Date of Approval : Date of Validity | 10.08.2017 Nagar on dated 10.08.2017and valid
for 5 Years for 05 wears (copy enclosed) after

which the mining operations were

commenced in the district. It is furtherJ
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submitted that the time period of the
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and
the same was placed on district
website for inviting
comments/objections of the general
public, wherein wvarious objections
have been raised by the general public
and the new DSR will be finalized
soon after rectifving/addressing  the
raised objections and operation of
freshly granted mining blocks would
be commenced after the new DSR is

finalized,

Status Df-]icp]cniéﬁmtm Study Report

Outside River Bed -(No
need of Replenishment
Study)
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L1, | Date of Grant of Environment Clearance | 27.06.2016
05 Years
(EC) by SEIAA, Haryana
Validity
12. | Date of Grant of CTE by HSPCB | NOT obtained
. CTE/CTO  from  the
Validity HSPCB.
13. | Date of grant of CTO by HSPCB NOT ohtained
CTE/CTO  from the
Validity HSPCB.
4. | Status of Ground Water level at Site Detailed Report is attached as Annexure-
A2
I5. | Compliance of Sand Mining Guidelines, As per the report of Mining
2016 & 2020 Department, all the mining blocks are
operating as per compliance of Sand
Mining Guidelines 2016 & 2020
16. | Status of Crusher around the Project Site,  Detailed  Report  is
and Violation, if any, thereof. attached as Annexure-
A/l
I7. | Position of Cluster around / nearby, of | NIL NIL
the Project Site




829

— 1=
18, Environmental Compensation / Penalties | NA |
imposed on the Project, if any.
19, | Litigation pending before  Hon’ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Non Operational
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi
Sr. No.28 M/s Bala Ji Infra

STATUS AS PER THE
OFFICIAL RECORD

'~ STATUS ON
GROUND / SITE

268 of 2021,

REMARKS

Mining stop vide order of Hon’ble

NGT dt. 24.05.2022 passed in OA No,

2. | Location of the Project / Site:

I
&

| Latitude:

Longitude:

Village Jairampur Jagir, Block
YMNR/B-6, Tehsil Jagadhn,
District Yamuna Nagar

Latitude:-30"07" 18" N to
30"081 08"

Longitude:- 77 23°47.5”E to
T724° 10" E

Sensitive  Zone  (ESY),  Wildlife
Sanctuary, Wetland Area & Controlled
L Area ete.

None
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Allocated Area / Size (in Hectares) of the
Project,  (Approved  for  Mining

Activities)

Date of Letter of Intent (Lol)
Validity

33.85 Hectares
15200000 TP A

JL1LIS & 10 Years

Type ol Mining Material allowed
(Sand, Boulder, and Gravel etc.)

Boulder, gravel and

sand

Date of Approval of Mining Plan(s)
Validity

10.06.16 & 5 Years

DEPTH OF MINING

Status of District Survey Report (DSR) -

1. Date of Approval : Date of Validity

2.536 mir( as per replenishment)

10.08.2017

for 5 Years

Deputy  Commissioner, Yamuna
Nagar on dated 10.08.2017and valid
for 05 vears (copy enclosed) after
which the mining operations were

commenced in the district. It is further




832

— 18—

submitted that the time period of the |
previous DSR has been expired & the
district administration has prepared
the new DSR on dated 16.10.2023 and

'the same was placed on district

website for inviting |
comments/objections of the general
publie, wherein wvarious objections
have been raised by the general public
and the new DSR will be finalized

soon  after rectifying/addressing the

raised objections and operation of
|i'rt:‘5h13' granted mining blocks would
be commenced afier the new DSR is

finalized.

10,

Status of Replenishment Study Report

Approved by Mines & geology
Department.

14,

Date of Grant of Environment Clearance
(EC) by SEIAA, Harvana

ldentification No. -
EC22BO00HR 164436 File No.
- SEIAA/HR/MIN/19/09 Date

EC Obtained vide EC |




Validity
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Validity 01 year
Extension EC 24.05.2023
Vahdity- As per approved

mining plan
12. | Date of Grant of CTE by HSPCB CTE obtained vide no.
Validity HSPCB/Consent/
313100422 AMCTE20594750
Dated:07/02/2022
13.] Date of grant of CTO by HSPCB | CTO  obtained vide no.
 HSPCB/Consent/
313100422Y AMCTOZ08B0550

15.

Validity

Dated: 21/02/2022

Status of Ground Water level at Site

Detailed Report is attached as Annexure-
Afl

fjﬂmpliﬂnut of Sand Mining Guidelines,
2016 & 2020

' As per the r:‘:pnn' of Mining
Department, all the mining blocks are
operating as per compliance of Sand

Mining Guidelines 2016 & 2020

6.

Status of Crusher around the Project Site,

and Violation, if any, thereof,

Detailed Report is attached as

Annexure-A/3
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17. | Position ol’ Cluster around / nearby, of | NIL NIL
the Project Site
18. | Environmental Compensation / Penalties | NA
imposed on the Project, if any.
19. Li[iEaﬁnn pending before Hon’ble | NA
Courts, (if any pertaining to the Project /
Site)
20. | Any other issues Operational
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Subiject:

_ 835

Mi-“inﬂ Officer.

Mines & Geology Deptt.,
Yamunanagar,

The Member Secretary,
I-EF\':E Haryana.

Memo No, Mining/YNR/ 2.5 0

Amnessre — (4 g-g’/

Dated: NR.02.2024

Regarding-order dated 06.10.2023 passed hy the Hon'hle NGT in OA No. 591
of 20213 titled as Mursaleen Versus State of Haryana & Ors.

On the subject noted above,
The requisite information is given below:

1. Status of District Survey Report alongwith date of approval and its validity:

Sr. Name of Mining Unit | Name of Lease Holder | Status of DSR | Date of Start of  Remarks |
Mo, I. { Approval ‘Mining ()peration
i 'by the mining an
|"Ir’1ﬂidll}' {in Years)
01 |Begampur Block M/s  Yamuna  infral0.08.2017 & 5 vears 16.09.2017 Terminges. -ide
WNR B17 Developers Pvt. Lid, ; order DIOMO 4
! 2611 620
I i
02  [Pipl Majra Block Paramjeet Singh S/cll0.08.2017 & 5 years, 15.06.2017 Enpires r
YNR B9, 30 & 31 ardeep Singh 1309 2023
i | ——
03 Malikpur Khadar BlockiMUs Karaj Singh S/0 Major10.08.2017 & 3 years 15.06.2017 Waorking
WNR B8 Singh
04 Kohliwala Block s Delhi  RoyaltyI0.08.2017 & 5 years| 11.08.2016 f-:’l.'-"l'l-ELﬂr-:f.:h_[ xliﬂ
YNR B2 &£22 Company . ‘.“:: = M L
| | 2 L . T
: e ——
05 foalauri Block 7o Sh. Kawalieer Singh10.08.2017 & 5 years 08.08.201 Tf"Jé"-f-ﬁ i
R B39 atra S/o Makhan Sing | =He-
|
! afra —
e i R e T iEs
o6 [Devdhar Block M/s  MNorthern  Royally 10.08.2017 & 5 years 1 1.08.2016 Working
WK Bid Company |
[ e ; ; —iad
e our Rovi 2 2 vears 09.12.2016 Terminated  vidg
07 Bailgarh South BlockM/s Mubarikpur Royvalty(l 0082017 & 3 }cur-.l oder DGMG dt]
' [YNR BZ s ol . 4072022 |
| |
| i B P = i —|- 3 :'-___'{‘I'IT“:E o
08 Vadhan Block 5 P, S, Buildiech 10082017 & 5 :rﬂﬂﬂl 27.01.201 | !
YNR B33 ! | B
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.
D]'Iﬂl'laum_ e e
r NR . Hi-linck !Mb.és IPY Cansortium Pvi]10.083017 & 5 ycml' 16092018
| - |
10 _qﬁandnll Gha TN, |
|Hiu~:Lw Fegar Westhi/s JSM Foods Pul, Lid |m.un.zur? & S years| 18.06,2017 Expired  on gt
' 18.06.2023 |
11 __hh'iandi i Ghage - e
ok ":";-.m gﬂjﬂat‘ EastM/s 15M Foods Pvi. Lid.  [[o.082017 & 3 years, | B.06.2017 Warking -
T Gwmi
{ umihala Norh B i o
: Sovips 0 [ Mishiisﬁnstli?.;hﬁmgh Sio| 00820017 & = years{ 26,1 2.2016 Terminated -.-i.;:é!
| order  DGMG di)
: 25.04,2022 |
! - mpm —m
13 MNagii Bloc > 3
ﬁp};mﬁ X Mis M. P, Traders 10.08.2017 & 5 years 26.04 2018 Working I
14 i’r?quTLElmi-; Mg Development10.08.2017 & 5 1.-'cmx| 09.12.2016 Terminated x'j:id
NRBI1 Strategies Pvt. Lid. order DGMG  dt)
29.08.2022 .
15 Beer Tapu Block Mis Routes & Journeys  [10.08.2017 & 5 years |8.03.2017 Expired on
YNR BY 18.06.2023
16 Gumthala South BlockM/s  Elite  Miningl0.08.2017 & 3 years 26.04.2017 Working
iYNR B17 Carporation !1
17 [Kanalsi Block M/s P. 5. Buildtech 10.08.2017 & 5 years 27.01.2017 Working
YWR BS
- Datntana Biock Mys P. 5. Buildtech 10.08.2017 & 5 years| 28.04.2017 W orking
WNR B2 |
i “Works —~
19 MT Karhera Block h. Kawaljest Singh Batral 0.08.2017 & 5 vears| 24.04.2018 orking
i“:’HR B13 rop  S/o Makhan Singh _
| atra !
20 Lapra Block s Apar  Mueq10.08.2017 & 5 years 21,12.2017 Terminaied  vide
. YNE BI) anagement Service Pyt order DGMG  di
. | 1d. 02 06,2020
— — |
}5“ NR Unit-11 mm Astin Excavation &[10.08.2017 &3 vears| 19.10.2016 Expired on  di
| |Y\' ining Pwi, L, 02.01.2023 I
FI _%Iln'iigufl't-ﬂhrth Block [M/s Calleis Realicch Pyi{l0.08.2017 & § years - Terminated vid
YRR Bl Ld. order D[HGMOG ds
I 14.01.2021




| 8 Man

inerals

537183

Wamsh I'IL].. - -

frnie  mine  wad

auctioned on dated
W the LOF w

revoked vide orders
of DMG  dated
[17.02.2023 due 1%
winlations of  thel
conditions  of t|1:1
.00, |

hood  Kalan Blockbs — Ganga
R B4 Mining Company

24

Bhood Majra  BlockMs  Ganga
WNR B0 Mining Company

‘:"am1:llm|l 0082017 & 5 vears| 16,06 2016

Terminated vid
wrder [HIMOG ot
| 4.07.2022

Yamuna(| 0,08, 2017 & 5 years, | 2.08,2016

f

Merminated  vid

order DOGMG . dt
14,057 .3022 |

—
]

andewsla Block YNRM/s Saharanpur

Mined10.08.2017 & 5 years, 17.02.2022

Services I
I

ining stop  ¥i
rder of Hon'b
VGT dt. 06,053,202

ged in OA Noj|
6 of 2022, |

26

a8 anagement
! vi, Lid.
|
i |
Taidhar Block /s  Saharanpur
'NR B34 anagement
Ltd.

Mincs10.08.2017 & 3 }rgmi 04,03.2022
Servioes .

Mining step vid

order of Hon'big

WGT du 06.05.2027
ssed in OA Mol
06-of 2022, |

YNR B36

Mandgarh Block E}m Aper
| 1

d.

anagement Service Pvi

Mineq10.08.2017 & 3 years; .

Terminated  vide
order DOMG  dt
02.07.2020 |

|"|"."-.TR‘. Bé

!.luirnmpur Jagir BlockM/s Balaji Infra

10.08.2017 & 5 years19.05.2016

Mining stop *.-ldj
order of Hon'bl
MNGT di, 24.05.2022
passed in DA Mo,
268 of 2021.

Further, it is submitted that DSR, Yamunanagar was first approved by Deputy
Commissioner, Yamunanagar on dated 10.08.2017 and valid for 05 years (copy enclosed)

after which the mining operations were commenced in the district. It is further submitted that

the time period of the previous DSR has been expired & the district administration has

prepared the new DSR on dated 16.10.2023 and the same was placed on district website for

inviting comments/objections of the general public, wherein various objections have been
raised by the general public and the new DSR will be finalized soon afier
rectifying/addressing the raised objections and operation of freshly pranted mining blocks

would be commenced after the new D

SE is finalized.
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1. Status of Mining Plag along with date of approval and its validity:

Sr. !]""'F-mt of Mining Unitl Name of Lease Holder | Date of approval of Remarks
| No. mining plan
&
validity (in Years)
01 Begampur Block  M/s Yamuna  Infra0].01.2016 & 5 YearsTerminated vidg
WNR B37 Developers Pyt. Lid. order DGMG dt)
26.11.2020
W2 [Pipii Majra Block  M/s Paramjeet Singh S/024.12.2015 & 5 Years Expired on i/
YNR B29, 30 & 31  Hardeep Singh 13.09.2023
03 Malikpur KhadagM/s Karaj Singh S/o Majod22.12.2015 & 5 Years[Working
Hlock YNR B2 Singh
. 01.12.2021 & 3 Years
04  [Kohliwala Block (M= Delhi Rovaltyl23.02.2016 & 5 Years[Terminated  vide
YME B2 & 22 Company order DGMG dt
12,10.2021 & 3 Years{10.12.2021
| 1
)5  Galauri Block M5 Sh. Kawaljest Singh50.12.2016 & 5 YearsSuspended  dt.
YNR Bio tra S/o Makhan Singh 17.06.2022
alra
06  Devdhar Block MSs  Merthern Royaltyd1.00.2016 & 5 Years/Working
NNER B24 Company
12.10.2021 & 3 Year
07  |Bailgarh South BlockM/s Mubarikpur Royabiy[23.02.2016 & 5 YearsTerminated vide
YNR B2 Company order DGMG .
12.10.2021 & 4 w:m%M.u?.zuzz
08 Block /s P. 5. Buildtech 10.06.2016 & 5 Years Working
B33
: 01.12.2021 & 3 Years
09  [Dhanaura Block M/s JPY Consortium Pvi26.03.2018 & 5 Years e-Rawaana
YNR B18 Ld. eactivated
19.09.2023 & 5 Years d. 22.06.2023
10 Mandoli  GhaggarMis JSM Foods Pvt, Ltd. [08.01.2016 & 5 YearsExpired on dL,
West Block YNR B4 18.06.2023
12,10,2021 & 2 Years
11 |Mandoli Ghaggar EastM/s JSM Foods Pvt. Lid.  108.01.2016 & 5 YearsWorking
Block YNR B3
12.10.2021 & 5 Years
12 Gumthala North BlockM/s Joginder Singh S/o[15.02.2016 & 3 ‘t’tarsrr’i':minated vide
YNE Bl6 ohinder Singh prder DOMG dt.
25.04,2022
13 |Nagli Block iMis M. P. Traders 06.03.2017 & 5 Years Working
YNR RIS
11.10.2022 & 5 Years
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14 mig]mg hi's Development09.03.2006 & 5 Years(Terminated  vide
YNR B11 Strategies Pyl Lid. nrder DGMG dt.
12002021 & 4 Yenrs29.08.20212
1% Beer Tapu Block M/s Routes & Journcys PE-{II 2016 & 5 YearslExpired on dt}
YME BT HE.D6.2023
01.12.2021 & 2 Years|
16 Gumthala South BlockMis Elite Mining23.02.2016 & 5 Years/Working
YMNE R17 Corporation
| 10112022 & 3 Years
17T  |[Kanalzi Block /z P. 5, Buildtech 10.06.2016 & 5 YearsWorking
YNR BS |
01122021 & 4 Years
18 Pathlana Block IM/s P, 8. Buildtech 10.06.2016 & 5 YearsWorking
YME BI2 !
24.08.2023 & 3 Years
19 MTHKarheraBlock  [Sh. Kawaljeet Singh Batral3.02.2017 & 5 vws[wmking
YNR B13 Prop Sio Makhan Singh
Batra ‘llzs.m 2023 & 2 Years
20 [Lapra Block '8 Apar Mineg09.03.2016 & 5 YearsTerminated vide
YNRBIO anagement Service Pyt rder DGMG dr.
Lid, Fi.ﬂﬁ.iﬂlﬂ
21 [YNR Unit-1I 5 Astin Excavation &22.12.2014 & 5 YearsExpired on dt.
méning Pvt. Lid, 02.00,2023
22 ilgarh North Block M5 Calleis Realtech Pvij02.02.2016 & 5 Years [Terminated UE
E Bl td. order DGMG di
14.01.2021
~do- 'F:/s Maa  Vaishno26.06.2023 & 5 YearsThis mine  was
inerals auctioned on
dated & the LO
L.'-'Eui. revoked '.’i;dg
orders of DM
dated 17.02,2023
due to violabion
of the conditions
of the LOI
2}  [Bhood Kalan BlockM/s  Ganga  Yamunald7.02.2015 & 5 Years[Terminated  vide
YME BIg Mining Company order DGMG dt.
01.12.2021 & 2 Years|1 4.07.2022
24 Bhood Majra BlockM/s  Ganga  Yamunal23.12.20015 & 5 Years{Terminated  vide
YR B20 tp::ninjg Compeany porder DGMG dt,
| 01.12.2021 & 2 Years(14.07 2022
|
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25 Mandewala Bhﬂ;h[M."s Sapharanpur  Mine 10.02.2014 & 5 YearsMining stop "'i-'-ﬂa
?NR EEE Manpﬁ&mﬂl‘lt ﬁ:r\licc rdar ﬂf ||.I:H'I'13|:HI

Pyt Lid. GT d
6.05.2022

| | ' bassﬂd in OA No.
| 06 of 2027

R B34 anagement Zervices rder of Hon'bla
wit. Lid: aoT dt.

(h (05,2022
passed in OA No.
306 of 2022,

36 Uaidhar Block Frx Saharanpur  Mines| 2.01.2016 & 5 YearsMining stop vid
r

17  Mandgarh Block 3 A'@- Mineg| 0.03.2016 & 5 Years[Terminated wida

YNR B36 anagement Service Pwi order DGMG dt
td, 207, 2020

28  [airampur Jagir BlockiM/s Balaji Infra 10.06.2016 & 5 YearsMining stop vid
YR Bé rder of Hon'b

GT dr
052022

sed in OA No
8 of 2021.

3. It is submitted that for replenishment study as per “Clause 1% of EC” the project proponent

shall submit annual replenishment report certified by an authorized agency. In this regard it is

mentioned here that & monthly compliance report of EC condition 15 being submitted by

mineral concession holders directly to SEIAA/MoEF&CC as the case may be & HSPCH.

Hence, submission of the annual replenishment report is part of the compliance report and the

same is to be submitted to the above said agencies. For ready reference of “Clause 19 of EC”,
the clause of one of the mining block namely M/s Karaj Singh Sfo Major Singh Block YNR
B-28 is reproduced as under; “The Project Proponent shall submit annual replenishment
report certified by an authorized agency. In case replenishment is lower than the approved
rate of production then the mining activity/production level shall be stopped/ decreased
accordingly till the replenishment is completed.”
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4. Allocated size in Hectare (with Latitude & Longitude} of the Project alongwith
allowed capacity for excavation:

Sr. \Name of Mining I.|!::|.il__i Nume of Lease Holder Area Remarks
No. (in Ha.)
U1 Begampur Block s Yamuna  Infra 39,50 Terminated  wvide]
YR B37 evelopers Pyl Lid, order  DGMG dr
6.1 12020
(2 IfF:'p]i Mayra Block /s Paramjeet Singh Siof 18.20 Expired  on ﬂl_i
YINR B29, 30 & 31 ardecp Singh 13.09.2023 [
3 Malikpur KhadagM/s Karaj Singh S/o Major 23.20 Working
| lBJack YNR BIE Singh
lhd- Kaohliwala Block M Delhi  Royaly 11.59 Terminated vide
[YNRB21 & 22 Company order DGMG  di
| . 10.12.2021
r,'l5 (Galauri Block Mis Sh. Kawaljeet Singh24.00 Suspended dt.l
| ¥YNRBR3® m S/o Makhan Singh| 17.06.2022
|
Iﬂﬁ Devdhar Block M/s  MNorthern Royalty 31.87 Working
YNR B14 Company '
07 Bailgarh South BlockM/s Mubarikpur Rny:]ty.lﬂ-ﬁﬂ l’ﬁ:l‘ﬂ'linnl‘:d vide
YR B2 Company order DOGMG
14.07.2022 .
08 laidher Block < P. 5. Buildiech 18,60 Working
YINR B33 i
| |
09  |Dhanaura Block /s JPY Consortium Pvt]18.18 e-Rawaana
YNR B18 1d. deactivated
gt. 22.06.2025
110 andoli Ghaggarh/s JSM Foods Py, Lid. | 25.56 Expired on  du
West Block Y NR B4 ] 5062023
|
11  [Mandoli Ghaggar EastM./s JSM Foods Pvi. Ltd. |20.18 Working
Block YNR Bl
12  (Gumthala North BI fs Joginder Singh S/o 4462 Terminated vide
' YNR Blé ohinder Singh order DGMG dt
25042022 |
13 Nagli Block /s M. P. Traders T1.25 Working
T NR B13
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14 [Pobari Block M/s Development 23.03 _ erminated  vide)
YNR B11 Strategies Pvi. Lid, order  DGMG di.
, F'}.EIH.E{!EE
15  [Beer Tapu Block M/s Routes & Journeys | 14.43 Expired on dt.
VNR BT 15.06.2023
|
16 Gumthala South BlockM/s  Elitle  Mining 49.67 Working
YNR BI17 Corporation
17 [Kanalsi Block M/s P 8. Buildtech 44.14 Working
YR BA I
18 |athlana Block Mis P. S, Buildtech 101.27 Working =
' 'YNR BI2
19 M T Karhera Block Sh. Kawaljeet Singh Batra 67.79 Working
. YNR B3 Prop S/o Makhan Singh
' Batra
0 [Lapra Block s Apar Mined 34.28 Terminated  vide
YNR BIO anagement Service Pvt order DGMG  di
Ltd. 22 .06.2020
21 YNR Unit-I1 /5 Astin Excavation &[554.13 Expired on  di
Wining Pvt. Lid. 02.01.2023
2%  [Bailgarh North Block M/s Calleis Realtech Pvt. 44.00 Terminated vide
'YNR B Ltd. order  DGMG  dt,
14.01.2021
’, -do- Efs Maa  Vaishno|25.96 This mine w
i inerals uctioned on date
the LOl wa
revoked vide ﬂrdﬂ%
of DMG  date
17.02.2023 due o
violations  of  the
conditions of the
| { O]
13 |Bhood Kalan BlockM/s  Ganga  Yamuna 12,62 Terminated vide|
YMNR B19 Mining Company arder DGMG dy,
14.07.2022
|| | , .
24 Bhood Majra BlockM/s  Ganga  Yamung 9.95 Terminated vide
NR B0 ining Company order DGMG  di.
14.07.2022
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BS ™ Mandewsla — Blocks Ssharanpur  Mined 15.00 Wining stop vidd
YNR B3g ‘Fﬁnagcmﬂllt Services order of H{:n‘hlc{
wit, Ltd. GOT dt. 06052022
| assed in 04
| 0.306 of 2022. |
e i o
26 Uaidhar Block ‘iz Saharanpur  Mines 25,60 Mining  stop  vide
YNR B34 Management Eervicﬁl order of Hon'hlg
- Pvi. Lid. NGT dt. 016.05.2022
assed  in OA
0306 0f 2022. |
|
| | —— |
27  [Wandgarh Block 1% S Apar Mines 29.60 I'I'erminated vidd
YR BA6 Management Servige Pyt order DROGMG  di
Led 02.07.2020
|
28  Uairampur Jagir B]mkrlfs Balaji Infra 13.58 hMining stop %‘idﬂ
| WNRBSG order of Hon'ble
i NGT dt. 24.05.2022
passad i OA
Mo, 268 of 2021, |
. |

Further, the information about latitude & longitude of each mining block 1s enclosed here.

5. Status of clusters nearby the project site and Status of crushers around the projeet
sites violations (if any reported):

5.1, Stams of clusters nearby the project site: Nil

5.2. Status of crushers around the project sites violations (if any reported): It is submited that
there are total 178 stone crusher units are registered till date on the HMGIS (Harvana Mines
& Geology Information System) portal of the department whose information is attached here
as Annexure-A and the information regarding CTE/CTO as provided by the HSPCB are
attached here in the Excel sheet.

The details of violations (illegal mining/trading) are as follows:

| S Police Concerned | Memo NoJDate Mgtttr of the ' F[‘:‘;t]?itu. & |
No. Station Arei omiplaint ate |
1| Sadhaura Asgarpur 478240221 'rgtxrscﬁi ;ls:nut-eimes. 45r:5.n2.1ni 1 .
7 | Sadhaura Galauri 490/24.02.21 tngs;m iﬁ;r:?m Ram | 41/25.02.202 1 |
3 | Chhachhrauli Maddipur 497/24.02.21 J'Fh-':.;i“ Shiva Screening | -
1| Bilaspur Bhatuwala 1025/12.04.21 ?rfsmﬂhw Stone | 169/14.06.21
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| Bilaspur

Bhattowala

[ 1029/12.04.21

T M/ Shivalik

gerecning Plant

170V 140621

Bilaspur

Bhariuwaia

1033/12.04.21

N/s Balaji Screcning
FPlant

| 167714.06,21

Bilaspur

Bharuwalan

1037/12.04.21

M/s Balaji Screening
Plant

66140621

Chhachhrauli

Maddipur

3641/30.08.21

M3 Choudhary
Screening Plant

Sadhawra .

Cralauni

IBIR500.21

M/s Ekta Screening
Plant

249/12.10.21

10

Chhachhranli

Maddipur

1926/22.09.21

M¢s Radhey-Radhey
Screening Plant

{ 11

Chhachhrauli

Maddipur

1937/24.09.21

M/s Bajrangi
Screening Plant

Partapnagar

Belgarh

S086/08.10.21

Mg Panwar
Screening Mlant

267/19.11.21

| Partapnagar

Draiwala

205471 8.11.21

Mis Goel Unit-I
Sereening Plant

272/20.11.21

| Partapnagar

Ballewala

Q058/18.11.21

Mg Undtech
Minerals

270/19.11.21

|

|__i

|16 | Partapnagar
I

i Partapnagar

Belzarh

9232/07.12.21

; Backside of M/
| Bhaichara Screening

| Plant

289/12.10.2021

i
|
I

Belgarh

9228/07.12.21

' Backside of M/s
Goodwill Screening
Plant, Mfs Hindustan
Screening  Plant &
M/s Har-Har
Mahadev Screening
Plant

287/11.12.2021

17 | Partapnagar

Belgarh

T32/09.03.22

Mz  Guru MWanak
Minerals

I8

e e

Belgarh

2088/11.05.2022

Backside of M
Goodwill Screenmg
Plant, M/s Hindustan
Screening Plant &
Mis Har-Har
Mahadev Screening
Plant (Krizhan
Kumar Gupta Case)

97/02.06.2022

19

Rilaspur

Dhanaura

2239/04.07.2022

Mlegal Trading by
Wiis Kalwwas
Construction Co.

265/14.07.2022

0

Partapnagar

Mainawali

3085/09.09.2022

Panchayati Land -+
M/s Falak Screening
Plant (MDL-1427)

200/12.09.2022

Il

pr s

Rilaspur

Bhagwanpur

3096/12.09.2022

Panchayati  Land+
Mis Shree Gorakh
Screening Plant

350/16.00.2022

Ballewala

3108/13.09.2022

[M]}L- 14211
Mg Vardhman

Screening Plant
(MDL-155)

203/14.09.2022

23

Ballewals

3112/13.09.2022

Mrs
Sereening
(MDL-383)

Khalsa
Plant

204/14.09.2022

24 |

Kamalpur

3131/14.09.2022

M’  Sai Traders

417/18.09.2022
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(MDL-447)

25

Partapnagar

¥amunanagar

Ballewals

3155/19.09.2022

M/s Vikas Prathi | 206/19.09,2022 |
Ca. (MDL-340)

26 | Bilaspur

'_lsl.nnipu.r

3191/22.09.2022

% I Hissar | 357/24, 069 2022
Screening Plant
{MDL-1026) !

27

Bilaspur

Ranipur

3196 22.09.2022

M/s Hindustan Stone mm.na.zazzj
Aura (L-173)

28

Bilazpur

Ranipur

32002082022

M5 Apgarwal Stone | 158/24.09 2022 |
Crusher (L-142, |

| MDL-450) ' !

1%

Partapnagar

| Belgarh

3226/29.09.2022

Mis Avrest | 21630092022

Sereening Plam
(M- | 68)

30

Partapnagar

Belgarh

3301/18.10.2022

Mic Om  Guru | 226/14.10.2022 |

Sereening Plant
(MDL-1154)

Fartapnagar

Devidhar,
Ballemajra
Belgarh

3346/18.10.2022

Injection of negative | 232/19.10.2022

entry by the Khalsa,
Wardhman &
YVandematram
Screening Plants |

Buria

Mafi Tapu

3349/19.10.2022

Mis Shree Luxmi | 246:20.10.2022
Sereening Plant |
{(MDL-1151)

33

Bilaspur

MNagli-32

3430/70011.2022

Mis RR  Stone [ 431/24.11.2022
Crusher (MDL-
1227

Bilaspur

Bhagwanpur

3475/15.11.2022

Mis Shree Gorakh | 421/16.11.2022
Screening Plant
iMDL-1421)

35

Chhachhrauli

Malikpur
Khadar

3576/26.11.2022

Mis 5J Screening | 285/27.11.2022 |

Plant (MDL-484) i
and land owner |

i

Buria

Mukarampur

CMF5/09.12.2022

MJis Rajiv Trading | 269/09.12.2022 |

Co. (MDL-1111)

37

Bilaspur

Bhagwanpur

3717/10.12.2022

Mfs $5K Screening | 450vV10.12.2022
Plant (MDL-1451)

38

Partapnagar

Tajewala

348/09.02.2023

M/s Falak Screening | 33/10.02.2023

Plant (MDL-1427) |

h'}q

Bilaspur

|
| Ranipur

264/31.01.2023

M's Shiv  Krips | 54/16.02.2022
Screening Plant
(MDL-1033)

Bilaspur

MNagli-32

366/10.02,2023

Wear M/ Anshika | 53/17.02.2023
Screening Plant

141

Sadhaura

Mizampur

393/15.02.2023

Mis  Shree  Ram | 40/15,02.2023
Screening Plant
(MDL-=1118)

42

| Bilaspur

Maghi-32

644/16.03,2013

Mis BBG Screening | 104/16.03.2023
Plant {MDL-132%), |
%h. Sataar and Sh.
Dinu S8/o Laaldeen

Partapnagar

Belgarh

3173/20.00.2022

695/20.03.2023

Ms Navdurga | 66/21.03.2023
Screening Plant
(MDL-1253)

Partapnagar

Ballewala

714/22.03.2023

Pit at the =ite of M's | 69723.03.2023
Chaondhary  Brother
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Stope Crusher (L-
15), Ballcmajra

-

Bilaspur

Ranipur

B51/06.04.2023

Regarding
Cancellation of e-
Rawaana by Mis
Shav Kripa
Screening Plant
(MDL-1033)

131/06.04 2023

!
46 | Bilaspur
|

Il Nagli-32

1202/16.05.2023

Iegal Mining by
Mz RRE  Stone
Crusher (L-137,
MDL-1227)

176/16.05 2023 |

47 | Partapnagar

Ballewals

1232/18.05.2023

Illegal issuance of e-
Rawaana by DM
Paras Washing Plant
(MDL-31T

104/18.05 2023

48 | Chhachhrauli

Maddipur

1237/18.05.2023

llgeal Mining by
Loader/Machine &
M/s Bajrangi Stone
Crusher (L-167})

140/19.05.2023

49 | Buria

Lakkar

1291/29.05.2023

M/s Jai Shree Ram
Screening Plant
(MDL-428)

| O%05.06.2023

Bilaspur

Sawabri

1446/07.06.2023

M5
Washing
Screening
{MDL-1055)

Dhanda
and
Plant

206/07.06.2023

| Partapnagar

Begampur

1441/07.06.2023

MNear Hydelchannel
and M/ Krishna
Screening Plant
(MDIL-391)

[16/11.06.2023 |

Buria

K.analst

1464/08.06.2023

—

Iliegal
Mining/Stacking by
Mis Meelkanth
Eneterprsies (MDL-
1276)

| 16/12.06.2023

Buria

Kanalsi

1471/08.06.2023

Ilegal
Mining/Stocking by
Mis Satgurn
Screening Plant
{MDL-1337)

113/12.06.20235

Buria

Mandali
Cihaggar

1477/08.06.2023

illegal
Mining/Stocking by
M/s Jai Badri Vishal
Screnining Palmt
(MDL-1145)

113/12.06.20213

| Partapnagar

Belgarh

1747/02.08.2023

Hlegel issunace of e-
Rawaana by M/s Jai
Hamwman  Traders
(MDL-1414)

Chhachhrauli

Mohiyvudesnpur

SPL-1/02.09.2023

Iilegal Mining at
M/s Satlyj Screening
Plant (MD1.-1369)

269/02.09.2023

f 37 | Partapnagar

Devdhar,
Doiwala

Belgarh

&

1919/06.09.2023
_1953/14.09.2023

lllegal purchase by
08 stone crushers
from Pichopa Kalan

201/07.10.2023

iy
=]

Partapnagar

-

Doiwala &

Belgarh

2042/25.09.2023

lllegal purchase by
04 stone  crushers

200/05.10.2023
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from Pichopa Kalan

Bilaspur

Gohrabani 2090/29.09,2023

[Tlegal mining & Mis | 376/01.10.2023

RE Stone  Crusher |
(MDL-1227),
Vaishnavi
1006}

(MDL-

HSEBR
AmbalaBuria

2100703, 10,2023

Majri Tapu &
Ranipur '|

lllegal Trading by | 242/06.12.2023
s Golden 5, Plant
(MDL-1276) & M5
Shakumbhari
S¢reeming

(1159)

Plant

&1 | HSEB

Ambala

Devdhar 2113704,10,2023

Iegal mining near | 1708112023
Devdhar P F. (hy
Mis  Chhachhrauli
Stone Crusher &
Sushil  Chaudhary |

Screening Plant)

62 | Bilaspur

Ranipur | CMFS/10.10,2023

llegal trading by
Mfs  Shakumbhari
Screening Flant

(MDL-115%)

389/12.10.2023

HSEB
Amhbala

CGralauri 2494/15.11.2023

-

lllegal mining | -
foperation of
screening units such
as M/s Shree Ram-
MDL 1118, M
Yuvraj Constrection
Co-MDL 1034

-t

HSEB
Ambala

Belgarh 2593/30.11.2023

lllegal mining near ! A130.11,2023
M5 Radhey Radhey i

Screening Plant

6, Depth of mining allowed to the project and details of the machinery allowed as per
approved mining plan:

' Sr.| Name of Mining Name of Lease | Depth of  Details of mnchiuer;r} Remarks
No. Unit Holder mining allowed| allowed as per |
o the project | approved mining
| plan |
| E
| | |
W1 |Begampur Block M/s  Yamuna Inf‘n{ 9 meters 2 Excavator, 32Tcrminated vide
YNR B37 evelopers Pvt. Lid, Tippers/Trucks and l?nrdcr DGMG dt
Water Tanker 26.11.2010 |
, I
02 [Pipli Mayra Block  M/s Paramjeet Singhi 9 meters 2 Excavator, 18Expired on dy
YMNHR B29, 30 & 31 [S/o Hardeep Singh Tippers and 1 Water]3.09.2023
[ | Tanker
03 PMalikpur Kh Karaj Singh S/0/9 meters 2 Excavators, 17Working
| [Block YNR B28 ajor Singh Dumper and 1 wa .
: tanker
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04 Kohliwal - "
:WRBEIH&BLG;‘E E'I-fs Drethi Rﬂ}'alt;-'iﬂ-mcgen 1 : Excavator, | 2Terminated wida
. ompany : Tipper & Truck and Torder DGMG )
waler tanker 10.12.2021
His f%l;u;;}ﬂ;mk IH!.I'E Lh, I\{Ewaliceil"il melefs E_ Excavatos, 28 uspended —dil
Singh  Batra S/ Tippers/Truck and 1)17.06.2022 '
L Makhan Singh Batra Water Tanker
6 Devdhar Block Mis Northern Rovalty] 9 meters ?  Excavators, 23Workin
YNR B24 C - 2
) Qmpany Dumper and | Waler
; Tanker '
07 Eaiigﬁ:ﬂ South BlockM/s Mubarikpun 3 meters 100 Excavators, ermindifed wdE'l
MR B2 Ravalty Company Dumper and | watenorder DGMG di
| Tanker 14.07.2022
08 Jaidhari Block M/s P_S. Buildtech |9 meters 7 Excavators, 4WWorking ,
YNR B33 Dumper and 2 Wate
i Tanker
p'} Dhanaura Block Mz JPY Consortium| 3 meters JCB/Excavator, 73e-Rawaana
' YNRB18 Pvt. Lid. ippers/Truck and Zdeactivated
‘ ‘Water Tanker dt. 22.06.2023
|1u Mandoli  GhaggaiM/s JSM Foods Pvi)3 meters 1 Excavators, |3OEspired on  di
West Block YNR B4 [Lid. Dumper and 2 Watenl §.06,2023
i Tanker
11 Meandoh Ghagg 5 JEM Foods Pvill meters i  Excavators, |#Working ,
' East Block YNR B3 : Dumper and 2 Water '
; Tanker _
N2 Gumihala NorthM/s Joginder Singh S/o{ 3 meters & ICB, TOTerminated vid
’ Block YNR Bl6 {chinder Singh TippersTrucks and Jorder DGMG d'rj
i VWinter Tanker AT e )
il} agli Block Mis M. P. Traders 3 meters 10 ICE, 105 Tippers/ Working
‘ YR B15 Trucks and 2 Water
Tanker | M
14 [Pobar Block /s Development] 3 meters 4 Excavator, ermimatzd  vids
YNR BI1 Strategics Pyt Lid. Hydraulic excavatorporder DOGMG di
| ] 147 Tipp.:rs.'Trul; Q. 0R. 2022
: | and 1 Water Tankesr |
1 v el dt
15 Beer Tapu Block i3 Routes  &|3 meters A Excavators, 1&Expired on
! W NR Eﬂ‘?“ F;;urneys Dumper and 2 Waten] B.06,2023
| Tanker |
16 Gumthala Gouthi/s  Elite  Mining 3 meters 8 .IEH. 1"21 'l'ifliﬂ#%‘ﬁ'mﬁnl!
Block YNRBIT  [Corporation dul
i‘mm. YN arporatios B RER
—_— : e arking
17 Block MUs P 5. Buildiech |3 meters 7 Excavator, |
Tanker
18 [athlana Block MJs . S. Buildtech |3 meters 16 Excavator, 200Working
WNR B12 Pippec sk aad -4
Water Tanker
T M TKaheraBlock  [5h. Kawaljeet Singhi 3 meters 10 JcB,  S0Working
VNR B3 tra  Prop S0 Tippers/Trucks and 2
akhan Singh Batra [Water Tanker i e ]
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Ms  TRoutes  &Beer Tapu Block 10-11.06.2015 19.06.2015 & 7 Years |
j'L'III.III]EJr'E YIWR B7 |
I
16 gﬂa Elite MiningGumthala South Blocki)3-06.11.2015 30.11.2015 & 9 Years |
‘Orporation YNR BI17
17 MisP.S Buildtech  [Kanalsi Block 03-06.11.2015 30.11.2015°& 9 Years
Y™ME BS |
18 M/&P.S Buildtech  Dathlana Block 15061 1.2015 30.11.2015 & 10 Years
| RBI2
19 Sh. Kawaljeet SinghM T KarheraBlock  [0-31.08.2015 20.10,2016 & 7 Years
Batra Prop S/ NR BH13
Makhan Singh Batra
'F_ﬂ s Apar apra Block 06-07.07.2015 20.07.2015 & 7 Years
anagement  Servi RBlO
Pvi, Ltd,
|
21 M/s Astin ExcavationlYNR Unit-1] 24.12.2023 03.01.2014 & 8 Years |
& Mining Pvi. Ltd. !
22 M/s Calleis RealtechBailgarh North Block [10-11.06.2015 19.06.2015 & 7 Years
- Pyt Ltd.YNR B
M/s  Maa Vaishno-do- 25.26.08.2022 06.10.2022 & 7 Years |
Minerals |
23 M/ Ganga YamunaBhood Kalan Block10-11.06.2015 19.06.2015 & 7 Years
Mining Company YNR B19
24 t}fs Ganga YamunaBhood Majra Blockll0-11.06.2015 19.06.2015 & 7 Years |
ining Company YMNR B20
25 (M5 SaharanpurMandewala Blockl0-11.06.2015 19.06.2015 & 8 Years |
Mines ManagementYWR B38
Services Pvt, Lid. I
26 [M/s Saharanpur Mineslaidhar Block 6-07.07.2015 20.07.2015 & 8 Years
Management ServicesYNR B34
Pvt, Lid.
17 [r.m Apar andgarh Block 06-07.07.2015 20.07.2015 & 8 Years |
Management Servi R B36
Pyt Ltd.
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28 (M5 Balaji Infra Tairamypur Jagir Blockf}s-06.11.201 5 R0.11.2015 & ] ‘r’ea::s,-_i
R Bo6

1

9.4, Status of Ground Water Level, as per approved mining plan:

The depth to water level during pre-monsoon period in the district ranges between 2.07
m bgl at Choli and 15.32 m bgl at Khizrabad. However, in major part of district water level
ranges between 5.0 m bgl and 10.0 m bgl. The depth to water level during pre-monsoon
period in the district ranges between 1.57 m bgl at Choli and 18.41 m bgl at Bahadurpur.
However, in major part of district water level ranges between 5.0 m bgl and 15.0 m bgl.
Appraisal of water level data of May and November reveals that some parts of the district
have experienced water level decline whereas in other parts rise in water level has been
recorded. Maximum decline of -0.43 m has been observed in area around Khizrabad and
maximum rise of 0.39 m was recorded at Sabri village. During last ten years, majority of
observation points in the district have shown declining trends ranging from 0.00013 mfyr 10
(.389m/vr, however, area as not recorded any significant rise during last ten years.

The discharge of the shallow tubewells tapping unconfined aquifers is tube wells ranges
from 100 Ipm to 500 Ipm with moderate drawdown values. Near Manakpur, & phreatic
aquifer extending down to 88.0 m bgl has transmissivity value of 2500 m’/day and lateral
hydraulic conductivity of 31 m/day.

This is for kind information and further necessary action, please.

Enclosed: As above.

Mining Officer,
Mines & Geology Deptt.,
Yamunanagar.

i
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Mines & Geology Department Haryana

Project Project District Type Category Address
Current
Status
230704000200 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHYAM STONE M/S SHYAM STONE  2024-
Firm CRUSHING CO. L-14 CRUSHING CO. L-14  03-31

VILLAGE DIOWALA
TEHSIL PARTAP
NAGAR

230704000407 ACTIVE YAMUNAMNAGAR Crusher Proprietor  M/S UNIVERSAL M5 UNIVERSAL 2026
Firm STOME CRUSHER L- STONE CRUSHER 0204
g WILLAGE DOIWALS
TEHSIL
CHHACHHRLUALI

230704000400 ACTIVE YAMUNANAGAR Crusher Partnership ROOP RAM AND FOOP Rak AND MA

Firm SOMS, L6 SONS, L-6 ROOP
RAM AMD SONS, L-6
VILLAGE
BALLEWALA, TEHSIL
PaRTAP MAGAR,
DISTT YAMUNA
MAGAR

FI0TO4000410 ACTIVE YAMUMANAGAR Crusher Proprietor  BSS WALLA STONE PSS WALIA STOME 2024-
Firm CRUSHING CO L8 CRAUSHING CO 0z-31
VILLAGE DENVDHAR
TEHSIL
PARTAPHAGAR

2307040004171 ACTIVE YAMUNANAGAR Crusher Proprietor  M/S NIRMAL MIFMAL HONEY MA
Firm HOKEY STOMNE STONE CRUSHER
CRUSHER ENTERFRISES
ENTERPRISESL-3  VILLAGE DOIWALA
TEHSIL
CHHACHHRALLI

230704000412 ACTIVE YARMUNANAGAR Crusher Partnership GOEL STOME anupam waha M
Firm CRUSHER, L-5 anupam walia village
dorwala, tehsil partan
magar, distt
yamunanagar

207060004156 ACTIVE YAMUNANAGAR Crusher Partnership JAI GANPATI JAl GANPATI STONE 2025
Firm STOME CRUSHER, CRUSHER, L-Z Jal 04-02
L-2 GANPATI STCOHE
CRUSHER, L-2
VILLAGE DOIWALA,
TEHSIL
CHHACHHRALILI

FI0TOS000419 ASTIVE YAMUNAMAGAR Crugher Parinershp MEHAL STONE MEHAL STONE .2
Firm CRUSHER, L-53 CRAUSHER, L-53
MEHAL STONE
CRUSHER, L-53
VILLAGE
BALLEWALA,
YaRALMNAMAGAR

230705000422 ACTIVE YAMUNANAGAR Crusher Proprietor  POOJA STOME POOUA STOME 2021-
Firm GCRUSHER, L-=+4 CAUSHER, L-44 OE-10
POCUA STONE
CAUSHER, L-44
VILLAGE DOILWALA,
TEHSIL



Project

230T0e000425

230T0E000426

230706000428

230706000429

230706000430

230707000433

230707000434

230707000441

230710000442

230710000447

2207120004587

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUMNANAGAR

YAMUNANAGAR

TAMUMANAGAR

YAMUMNANAGAR

YAMUNANAGAR

FAMUNANAGAR

TAMUNANAGAR

YAMUNANAGAR

YAMUNAMAGAR

YARUNAMAGAR
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Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crushnr

Crusher

Crusher

Crusher

Category

Partnership
Firmn

Proprietor
Firm

Parinership
Firm

Partnership

Firm

Proprietor
Firm

Propnetor
Firm

Proprelos
Firm

Proprietor
Firm

Progrietor
Firm

Parnership
Firm

Partnership
Ferrmy

Mame

LLIXEMI ETOME
CRUSHER, L-31

VAISHWO STOME
CRUSHER, L-22

BHAWANI
ENTERPRISES, L-28

WSS DIAMOND
STOME CRUSHER L-
29

M5 KAVERI STONE
CRUSHER L-23

M{/S SHIV STONE
CRAUSHER L-24

M/S GANGA GRAM
LIDYOG SANSTHAN
L-12

M/ PARAS STONE
CRUSHER L-20

M5 CHALDHARY
EROTHER STOME
CAUSHER L-15

M5 ROOP KAMAL
STOME INDUSTRIES
L-13

BA/S SHIV SHAKTI
STONE CRUSHER -
a5

Address

CHHACHHARALIL]

LLUXMI STONE
CRUSHER, L-31
LUXMI STONE
CRUSHER, L-31
DOIWALA, TEHSIL
FARTAP MaGAR,
DISTT.

Y AMUNANAGAR

WVAISHMNO STONE
CRUSHER, L-22
VAISHNO STONE
CRUSHER, L-22
VILLAGE DDILWALA,
¥

BHAWARMI
ENTERFRISES, L-58
BHAWANI
EMTERPRISES, L-5A
VILLAGE DOIWALA,
TEHZIL KHIZRABAD

DIAMOND STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHRALILI

KAVERI STONE
CRUSHER VILLAGE
DEVDHAR TEHSIL
CHHACHHRALILI

SHIV STOME
CRUSHER VILLAGE
DOIWaALA TEHSIL
CHHACHHRALILI

GANGA GRAM
UOYOG SANSTHAN
WiILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

M/S PARAS STOMNE
CRUSHER L-20
WILLAGE
BALLEWALA TEHSIL
PAATAPMAGAR

MYS CHALDHARY
BEROTHER STONE
CRUSHER L-15
VILLAGE
BALLEWALA TEHSIL
CHHACHHBALILY

M/S ROOP BAMAL
STOME INDUSTRIES
L-13 VILLAGE
DOIWALA TEHSIL
CHHACHHRALILI

SHIV SHAKT] STONE
CAUSHER VILLAGE
DOiwALA TEHSIL

2026-
1119

MA

2024-
03-31

2020-

o05-10

2024
03-31

2025-
11-23

2026
02-22

2024
08-29

Bl

2024
03-3

20@4-
03-31



230712000458

230712000460

Z30T1EQD0464

230713000466

230713000467

230713000468

230713000469

230713000470

230713000472

230713000474

2307 1300047E

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YarLUINANAGAR

YARUINANAGAR

YA MUNANAGAR

YAMUMANAGAR

YAMUMANAGAR

YAMUMNAMNAGAR

YariLINAMAGAR

¥ AMUMNANAGAR

YAMUNANAGAR

YarUMNANAGAR
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Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Grusher

Category

Proprigtor
Firm

Partnarship
Ferrm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Parinership
Firm

Proprietor
Firm

Fartnership
Furrmy

Proprietor
Firm

Propriefor
Firm

Proprietor
Firmn

Hame

MSE SHALIMAR
STONE IND. L-36

M/S

YASUNDHRASTOMNE

CRUSHER L-40

KRISHMA STONE

CRUSHING CiQ, L-69

WS JAL KRISHNA

STONE CRUSHER L-

19

M/5 5.5 STONE
CRUSHER L-&7

M5 GARG STOME

CRAUSHER L-&0

M/S DURGA STONE

CRUSHER L-63

MAA DURGA
STONE GRUSHER,
L-65

MOHIT STOMNE
CRAUSHER, L-7T

KUNTI STONE
CAUSHER, L-100

GAYATRI ETONE
CRUSHER, L-49

Address

CHHACHHRUALY

WMUS SHALIMAR
STOKE IND.
VILLAGE DOIWALA
TEHSIL
CHHACHHRLALI

WS
VASUNDHRASTOMNE
CRUSHER VILLAGE
DOMWALA TEHSIL
CHHACHHRELALI

KRISHNA STONE
CAUSHIMNG CO, L-63
KAISHNA STONE
CALUSHING CO, L-60

JAI KRISHNA STONE
CAUSHER VILLAGE
DEVDHAR TEHSIL
FARTAF MAGAR

M/5 5.8 STONE
CRUSHER VILLAGE
DOIwWALA TEHSIL
PARTAP HAGAR

GARG STOME
CRUSHER VILLAGE
DOIWALA TEHSEL
CHHACHHAALLI

DURGA 5TONE
CRUSHER VILLAGE
CHUHARPUR EALAN
TEHSIL
CHHACHHRALILI

MAA DURGA STONE
CAUSHER, L-65 MAA
DURGA STONE
CAUSHER, L-65
VILLAGE
BALLEWALA, TEHSIL
FARTAP MAGAR,
DISTT ¥AMUNA
MAGAR

MOHIT STOME
CRUSHER, L-7T
MOHIT STONE
CRUSHER, L-77
VILLAGE DOIWALA,
YAMUMNANAGAR

KUKWT] STONE
CRUSHER, L-100
KUNT| STOME
CRUSHER, L-100
VILLAGE DOILYALA,
TEHSIL
CHHAGHHARALILI
GAYATRI STOME
CAUSHER, L-49
GAYATRI STOME

2024
03-31

2024-
033

MA

2024-
0331

2024
03-31

2021-
05-10

2021-
05-10

MA

A

2021-
10-05

A,



Froject

230714000479

230714000481

2307 1a000483

230714000488

23071400048

230714000493

F307V1400049G

23071A000897

230714000428

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YamLUhAMAGAR

YAMUNANAGAR

YAMUNAMNAGAR

YAMUNAMAGAR

YaRUNAMAGAR

YAMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YARMUNAMAGAR
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Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

FProprietos
Firm

Parimership
Firm

Froprietos
Firm

Proprietor
Firm

Parnership
Firm

Proprietar
Firm

Proprietar
Firm

Praprietor
Firm

Proprietor
Firm

M/E GARG STONE
CRUSHER L-50

M!S JAl GANESH

STONE CHUSHER L-

BT

MAHADEVY STONE
CHUSHER, L-93

SHREE RADHEY
KAISHNA STOME
CAUSHER, L-839

RAHALLEEMI
STONE CRUSHER,
L-31

MOHIT STONE
CRUSHER, L-105

M!S BATRA STONE
INDLISTRIES

WS KAMBO
STOWE CRUSHER

KASHMIR STONE
CRUSHER

Address

CRLISHER, L-49
VILLAGE
BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA
MAGAR

ARG STONE
CRUSHER VILLAGE
COIWaLA TEHSIL
CHHACHHRUALI

JAl GANESH STOME
CRUSHER VILLAGE
BALLEWALA TEHSIL
PARTAP MAGAR

MAHADEY STOME
CRUSHER, L-99
MAHADEY STONE
CRUSHER, L-99
VILLAGE DOIWALA,
PARTAP NAGAR,
YHR

SHREE RADHEY
KRISHNA STONE
CRUSHER, L-80
SHREE RADHEY
KRISHMA STONE
CRUSHER, L-89
VILLAGE DOILWALA,
yr

MAHALUXMI STONE
CRUSHER, L-81
MAHALUXMI STONE
CRUSHER, L-81
VILLAGE DOILWALA,
YNR

MOHIT ETONE
CAUSHER, L-105
MOHIT STONE
CAUSHER, L-105
village kohliwala, yrwr

h/S BATRA STOME
INDUSTRIES
VILLAGE DDIWALA,
TEHSIL PARTAP
MAGAR

VILLAGE DOAWALA
PARTAP MAGAR
YAMUMNANAGAR
VILLAGE DOIWALA
FARTAP NAGAR
YAMUMNANAG AR
VILLAGE DOIWALA
PARTAP MAGAR
YARMUMANAGAR

KASHMIR STONE
CAUSHER VILLAGE
DOIwWALA, TEH
PARTAR HAGAR

2025
07-26

2024
02-31

2024-
03-31

20249-
03-31

202%
0505

2024-
o7-20

2024-
0331

BA

hA,



Project

230714000499

230714000501

230714000502

230714000503

230714000505

230714000506

230715000510

230715000511

Project
Curreat
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YarUMaMAGAR

YARLUMAMAGAR

YariUNAMAG AR

YAMUMANAGAR

YANUNANAGAR

¥AMUNANAGAR

¥arALINANAGAR

YamUNANAGAR

855
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Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crushear

Crushaer

Category

Fartnership
Firm

Propriator
Firm

Private
Limited
Company

Proprietor
Firmi

Praprietos
Firm

Froprietor
Firm

FPartnership
Firm

Parinership
Firm

PSS SHIV GAMNGHA
STOME CRLUSHEA L-
ZE]

BASS TIRUPATI
STOME CRUSHER L-
o

S GOEL SPINTEX
PVT. LTD. UNIT- L-
a6

M/5 SHREE
GANESH STONE
CRUSHER L4OT

M/S YAMUNA
ETOME CRUSHER L-
92

/5 HARYANA
STONE CRUSHER
VILL, BALLEWALA
(L-47)

BASS VIKAS PAUTHE
Eamp; GO, L-137

M/5 SHAKUMBEHRI

STONE INDUSTRIES

L-124

DISTT.
YAMUMNANAGAR
VILLAGE DOIWALA,
TEH. PARTAP
MAGAR DISTT.
YaMUNANAGAR

SHIV GANGA STONE
CRUSHER VILLAGE
DOIwWALA TEHSIL
CHHACHHRLUALI

TIRLUPATI STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP MAGAR

GOEL SPINTEX PVT.
LTD. UNIT VILLAGE
DOWALA TEHSIL
CHHACHHRLALI

SHREE GAMESH
STOME CRUSHER
VILLAGE
BALLEWALA TEHSIL
CHHACHHRLIAL

YaRUNA STOME
CRUSHER VILLAGE
CHUHARPLUR
TEHSIL
CHHACHHRUALI

VILLAGE
BALLEWALA TEHSIL
KHIZAABAD
WILLAGE
BALLEWALA TEHSIL
KHIZEABAD
VILLAGE
EALLEWALA TEHSIL
KHIZEABAD

M5 VIKAS PRUTHI
& CO., L-137 M5
VIKAS PRUTHI &
Co., L-137 hon. 1228,
gsector 14, sonipat,
village sonipal, tehsil
sonepat, distt.
senapal

WVILLAGE DOHWAL
THEZHIL
KHIZRABAD PO
DEVDHAR DISTRICT
YAMUMA NAGAR
VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O
DEVDHAR METRICT
YARUNA NAGAR
VILLAGE DOIWAL
THESHIL
KHIZRABAD PO

2025
De-02

MNA

2022

0118

2024-

03-31

2022
07-20

Ha

MA

2026-
10-26
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Project Project District Type Category Address

Current
Status

230715000513

230715000515

230715000516

23071 6000ENT

230715000520

230715000822

230715000523

230715000526

230715000527

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUMNANAGAR Crusher Partnership

YAMUNAMAGAR

YardUMANAGAR

YAMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YARLIMNANAGAR

YAMUMANAGAR

YARUNAMNAGAR

Crusher

Criueshes

Crusher

Grusher

Crusher

Crusher

Crushser

Crusher

Firm

Fropriator
Frrm

Proprietar
Firrmi

Propnetor
Firm

Propnetor
Firm

Partnership

Firm

Partnership
Firm

Pastrmership
Firm

Proprietar
Firm

MANTRA DVEI
STONE CRUSHER
AMD SCREEMING
PLANT, L-143

M
KURLUKSHETHA
STONE CRUSHER L-
76

M!S PUNJAB
LTOME CRUSHER L-
34

M/S FRIENDS
STONE CRUSHING
GO L-T8

M5 SHIVALIK
STONE CRUSHER L-
10

M/S AMANT STONE
CRUSHER L-79

M5
GODAVERISTONE
CRUSHER L-B4

HIMD STOME
CRUSHER

M5 DIAMOND
CRUSHING PLANT
L-ar

DEVDHAR DISTRICT
Y¥aMUNA NAGAR

MANTRE DVEI MA
STOME CRUSHER
AND SCREENING
PLANT, L-143
MANTRA DVEI
STONE CAUSHER
AMND SCREEMIMG
PLANT, L-143
WILLAGE RULAHERI,
TEHSIL BILASPUR,
DISTT. YNR

KURUKSHETRA 2024-
STONE CRUSHER 13-31
VILLAGE DOMNALA

TEHSIL PARTAP

MaAGAR

VILLAGE DOIWALA 2004
KHIZRABAD 03-3
VILLAGE DOIWALA
KHIZRABAD

VILLAGE DOIWALA
KHIZRABAD

FRIENDS STOME 2026
CRUSHING CO ov-ov
VILLAGE DONWALA

TEHSIL PARTAP

MAGAR

R4S SHIVALIK 2024-
STOME CRUSHER L- 03-31
10 VILLAGE

CHUHARFUR KALAN
TEHSIL PARTAP

MAGAR

ANANT STONE 2020-
CAUSHER VILLAGE 0510
ARRYANWALR
ARRAYANWALA

GODAVERISTONE 2024-
CAUSHER VILLAGE  03-31
DOIWALA TEHSIL

PARTAP MAGAR

VILLAGE DOIWALA KA
TEHSIL

CHHACHHBALILI
VILLAGE DOIWALA
TEHSIL

CHHACHHAALLL
VILLAGE DOIWALA
TEHSIL

CHEACHHRALLI

DIAMOMNED ek
CAUSHING PLANT
VILLAGE D-OIWALA
TEHSIL PARTAF

MNAGAR
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Project Project District Type Category Address
Current
Status
230715000529 ACTIVE YARMUNANAGAR Crugher Partnership /S VISHEARMA EaLLEWALA 2026-
Fifrr STOME CRUSHER L+ CHHACHHROLULI 11-21
BIA CHHACHHROUL
230715000531 ACTIVE YAMUMANAGAR Crusher Partnership WAISHMAVI STONE  VAISHNAVI STONE 2026
Firm CRUSHER AMD CRUSHER AMND 11-19
SCREEMING PLAMT, SCHEEMING PLANT,
L-158 L-153 WAISHMNAVI
STONE CRUSHER
AND SCREENING
PLANT, L-1538
YVILLAGE MAGLI,
TEH- BILASPLR,
¥MA
230715000533 ACTIVE YAMUMANAGAR Crusher Propnetor  M/S JAL AMBAY VILLAGE DO AL 2024-
Firan STONE CRUSHER THESHIL 0a3-31
CHHACHHRALULI
VILLAGE DOIWAL
THESHIL
CHHACHHBALLI
VILLAGE DOIWAL
THESHIL
CHHACHHAALEL
Z307IE000536 ACTIVE YAMUNAMAGAR Crusher Parinership /S JAIMATA VILLAGE DOIwaLs  2024-
Firm STOME CAUSHER L- TEHSIL KHIZRABAD  03-37
a9 VILLAGE DOIWALA

TEHSIL KHIZRABAD
VILLAGE DOIWALA
TEHSIL KHIZRABAD

230F15000540 ACTIVE YAMUNANAGAR Crusher Propriefor  BYS AMBAY VILLAGE DOiwaLa  2024-
Firm STOME CRUSHER L- Yillage Doiwala 03-3
aa partap nagar
Yamunanagar
TEHSIL PARTAP
MAGAR

230715000643 ACTIVE YAMUMANAGAR Crusher Proprietor DHILLO STONE DHILLD STONE 2024-
Firm INDUSTRIES L-28 INDUSTRIES L-28 033
VILLAGE
MANDEWALA
TEHSIL KKIZRABAD

230715000544 ACTIVE YAMUNANAGAR Crusher Proprietor  M/S KAMAL STONE VILLAGE DOIWALA 2024-
Firrn CRUSHER L-106 CHHACHHROLILI 03-31
CHHACHHROLUIL!

230715000545 ACTIVE YAMUMANAGAR Crusher Proprietor MNEELKANTH STOME NEELKANTH STONE 2023
Firem CRUSHER, L-15% CHUSHER, L-159 04-19
MEELKANTH STONE
GRUSHER, L-159
VILLAGE MAJRI
TAPRI, YNR

230715000549 ACTIVE YAMUNANAGAR Crusher Partnership M/S SALASAR VILLAGE 2025
Firm EMTERFRISES L- NaTHARPLA, 10-04
132 TEHSIL PARTAP
MaGaR VILLAGE
NATHARPLUR,
TEHSIL PARTAP
HAGAR VILLAGE
MATHARPUR,
TEHSIL PARTAR
MNAGAR



Project

23071 5000553

230715000654

230715000556

230715000558

230715000550

2307T1S0005460

230715000561

230715000562

230715000566

230715000567

230715000570

2307150003571

230715000572

Project

Current

Status
ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ALCTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUMAMAGAR

YAMUMAMAGAR

YamunaNAGAR

FAMUNANAGAR

YaAmMUNAMNAGAR

YardLIMAMNAGAR

YARUNANAGAR

YARUMANAGAR

YEMUMNANAGAR

YapUNANAGAR

FamUNARAGAR

YARUNANAGAR

YAMUNANAGAR

858

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crughif

Crusher

Crusher

Crusher

Crusher

Crusher

e Dol

Category

Proprietor
Firmi

Partnership
Firm

Praprietor
Firmn

Parinership
Firm

Partriership
Firm

Proprielor
Firm

Partnership
Firm

Partniership
Firm

Partrership
Firm

Proprietor
Firm

Propriefor
Firm

Proprietar
Firm

Partnership

Address

WEW SURYA STONE MNEW SURYA STONE

INDUSTHRIES, L-113

M5 SARASWATI

5TONE CRUSHER L-

1E0

M/S BHARAT
CONSTRUCTION
CO. VILLAGE
MATHANPUR YNR
L-133

WS JAl SHREE
RaM STOME
CAUSHER L-151

WS HIMGIRI
ENTERPRISES

RAWVI STONE
CAUSHER, L-52

MrS BALA SUNDRI
STOME CRUSHER L-

95

k4/S SHREE GURU
MANAK STOMA

CRUSHER VILLAGE
AMAPUR KHARDAR

YNR L-138

PATIALA STONE
CRUSHER, L-108

M/S HEMEUNT

STOME CRUSHER L-

Bb

DK STONE
CRUSHER

pdsS HUM STONE

CRUSHER VILLAGE

DOIWALA
BA/S SHRI RAM

INDUSTRIES, L-113
NEW SURYA STOME
INDUSTRIES, L-113

SARASWATI STOME
CAUSHER VILLAGE
HaMIPUR TEHSIL
BILASFLIR

VILLAGE
MATHAMPLR
VILLAGE
MATHANPLR
VILLAGE
MATHAMNPLR

JAI SHREE RAM
STONE CRUSHER
VILLAGE KANALSI
TEHSIL JaGADHAR

RaW| STOME
CRUSHER, L-52
WILLAGE DOIWALA,
PARTAR HAGAR,
YR VILLAGE
DOWALA, PARTAR
NAGAR, YNR

BALA SUNDRI
STONE CRUSHER
VILLAGE
BALLEWALA TEHSIL
PARTAP MAGAR

VILLAGE REMAPUR
EHARDAR VILLAGE
RMAPUAR KHARDAR
VILLAGE RMAPUR
KHARDAR

PATIALA STONE
CRALISHER, L-108
PATIALA STONE
CRUSHER, L-108
VILLAGE BALLE
MAJIRA, TEHSIL
PARTAP MAGAR,
DISTT ¥YMR

HEMELUNT STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PAATAP MAGAR

DK STONE
CRUSHER YILLAGE
DorwaLA TEHSIL
CHHACHHALIALI

VILLAGE DOIWALS,
VILLAGE DOITWALA,
VILLAGE DOIWALA

M5 SHAI RAM

2024~
1T1-20

2026-
01-0g

2023
0525

2024-
3-08

2024-
Oua-09

Bl

2024~
03-31

2023-
1200

2024-
03-31

2024-
03-31

A

M

2024~



859

e T

Project Project District Type Category Address
Current
Status
Firm STOME CAUSHER L- STOME CRLSHER L-  03-31
aT 2T VILLAGE
DOIWALA TEHSIL
PAARTAP MAGAR
230715000677 ACTIVE YAMUNANAGAR Crusher Proprietor  M/S SHEH STONES SMEH STONES 2024
Firm L-75 crusher VILLAGE 03-31
DOMWALA TEHSIL
PARTAP MAGAR
230715000581 ACTIVE YAMUMAMAGAR Crusher Proprigtor  KHAN SCEREENING  KHAKN SCREENING 2023
Firm AND STOME AMD STOME 04-19
CRUSHER GO, L- CRUSHER GO, L-131
131 KHAN SCREEMING
ANDSTONE
CRUSHER CO., L-131
230715000584 ACTIVE YAMUNAMNAGAR Crusher Proprietor M5 GEETA SAMITI  GEETA ZAMITI 2026
Firm STOMNE CRUSHER L- STOME CRUSER QB-05
T4 VILLAGE DOIWALS
TEHSIL PARTAR
NAGHR
230715000586 ACTIVE  YAMUNMANAGAR Crusher Parinership M/S JAI MAA VILLAGE BELGARH  NA
Firm WAISHNC TEHSIL KHIZRABAD
ENTERPRISES L- YARMUNANAGAR
168
2305000588 ACTIVE YARUMAMAGAR Crusher Proprietor M/S SOFAT STOME  SOFAT STONE M A
Firm CRUSHER L-70 CAUSHER VILLAGE
DOWALA TEHSIL
PARTAP MAGAR
230715000521 ACTIVE YAMUNANAGAR Crusher Proprietar  M/S HIM STONE VILLAGE DOIWALA  HA
Eirmm CRUSHER TEMSIP PARTAP
MAGAR WVILLAGE
DONWALA TEHSIF
PARTAP NAGAR
VILLAGE DOIWALA
TEHSIP PARTAP
NAGAR
230715000802 ACTIVE YAMUMNANAGAR Crusher Parinership M/S ANANT STONE VILLAGE BELGARH 2026
Firm CRUSHER {UMIT-IIT)  TEH. KHIZABAD 09-19
VILLAGE BELGARH
TEH. KHIZABAD
VILLAGE BELGARH
TEH. KHIZABAD
20715000503 ACTIVE YAMUMANAGAR Crusher Proprietor  M/S AGGARWAL AGGARWAL STOME  2024-
Firm STOME CRUSHER L- CRUSHER VILLAGE — 03-31
62 DOMwWALA TEHSIL
PARTAF NAGAR
ZAOTIRO0059G ACTIVE YaMUMAMAGAR Crusher Partnership M/S GAURAV VILLAGE BALL 'Y
Firm STOWE CRUSHER MAIRA TEHSIL
CHHACHHBALILI
VILLAGE BALL
MAJRA TEHSIL
CHHACHHRAALILI
VILLAGE BaLL
MAJRA TEHSIL
CHHACHHAALILI
230715000604 ACTIVE YAMUNANAGAR Crusher Proprietor  M/S MNEEL KANTH  MJS NEEL KANTH MA
Firm WASHING AND WASHING aMND

SCREENING PLANT SCREENING PLANT



Project

230715000605 ACTIVE

230715000606 ACTIVE

230718000610 ACTIVE

230716000611 ACTIVE

230718000613 ACTIVE

23016000816 ACTIVE

ZI0V6000619 ACTIVE

Project
Current
Stabus

860

District Type

YAMUMANAGAR Crusher Partnership

YAMUNANAGAR Crusher

YabiUWAMAGAR Crusher

YAMUMNAMNAGAR Crusher

YamUunamMaGAR Crusher

YastUMANAGAR Crusher

YAMUMNANAGAR Crusher

Category

Firm

Proprietor
Firm

Praprietor
Frem

Proprietar
Firrm

Propretor
Firm

Proprietor
Ferrm

Froprietos
Firm

— o b—
Mame

MOL- 318

WS AMBEY
ENTERPRISES L-
172

M/S SARASWATI
STONWE CRUSHER L-
160

hA/S HARY AMA
STOME MILLS (F)
LTD.

M/S SHIV
SHAMKAR STONE
INDUSTRIES L-127

M5 AGGRWAL
STONWE CRUSHER
VILLAGE RANIPUR
TEHSIL BILASPUR
YhA L-14F

M/S RAJIVE GLIPTA
AND COMPANY
VILLAGE KANALSI
TEHSIL JAGDHRI
DISTRICT ¥R L-
145

YamUha STONE
CRUSHER

MDL- 318 VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
FOHLIWALA TEHSIL
KHIZRABAD

VILLAGE hA.J R
TAPL TEHSIL
JAGADHARI

Y AMUNANAGAR

PSS SARASWATI
STONE CRUSHER
VILLAGE DOIW AL,
TEHSIL
CHHACHAQLILI
VILLAGE DOIWALA
TEHSIL
CHHACHROULI

Village doiwala tehsil

pratap Nagar,
yamunanagar
VILLAGE DiOIWALS
TEHSIL PRATAF
MAGHH,
YabALNANAGAR
VILLAGE DOIWALA
TEHSIL FRATARP
MAGAR,
WAk AN AGAR

VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALS TEHSIL
KHIFAABAD

VILLAGE RANIPUR
TEHSIL BILASPUR
YILLAGE RANIPUR
TEHSIL BILASPUR
VILLAGE RANIFUR
TEHSIL BILASPUR

VILLAGE KANALSI
TEHSIL JAGOHRE
VILLAGE KANALSI
TEHSIL JAGDHRE!
VILLAGE KANALSI
TEHSIL JAGDHRI

VILLAGE MAJRI
TAPLU TEHSIL
JAGADHRI DISTT
YarUnA MAGAR
VILLAGE MAJIRI
FAPU TEHSIL
JAGADHRAI DISTT
YAMUNA NAGAR

2024
0520

1)

J024-
03-37

MA

2024-
01-08

2027-
01-29

[



861

Project Project District Type Category Hame Addreas
Current
Status
WVILLAGE MAJR
TAPU TEHSIL

JAGADHEI DISTT
YaMUNS HAGAR

207 160626 ACTIVE YAMUMAMAGAR Crusher Partnersiup W/S SALASAR VILLAGE AULAHER]  2025-
Firm STOWER CRUSHER TEHSIL BILASPLUR 12-29
L-154 VILLAGE RULAHERI
TEHSIL BILASPLUR
WVILLAGE ALILAHERI
TEHEIL BILASPUR
230717000638 ACTIVE YAMUNANAGAR Crusher Partnership OM SAISTOME or S8 STONE M23-
Firmn CRUSHER L-150 CRUSHER VILLAGE 12-18
AARPLUR KHADAR
YAMUNANAGAR
230T1T000644 ACTIVE YAMUNANAGAR Crusher Proprietor  M/5 SAREWARA SARWARA STONE M
Firm STOME CRUSHER L- CRUSHER VILLAGE
175 BAILGARH TEHSIL
KHIZRABEAD
FAOTI700064AT ACTIVE YAMUMANAGAR Crusher Partnership M!S BALA JISTONE M/SBALA JISTONE 2024-
Firm CRUSHER L-25 CRUSHER L-25 :3-31

WVILLAGE DOIWALA
TEHSIL PARTAP

MAGAR
20717000648 ACTIVE YAMUMANAGAR Crusher Proprietor  M/S HIM PUTRI bASE HiM PUTHI 2021-
Firm STOME CRUSHER L- STONE CRUSHER 0E-21
174 VILLAGE MAJRE
TAPL TEHSIL
JAGADHRI
230M 7000649 ACTIVE YaMUMAMAGAR Crusher Patnership RokMa STOME RAMA STONE 2026
Firm CRUSHER, L-11& CRUSHER, L-116 6-29
AARLA STOMNE
CHLUSHER, L-116
VILLAGE DOILWALA,
YA
230717000654 ACTIVE YARMUMAMAGAR Crusher Partnership WS GANGA VILLAGE BELGARH 2026
Firm INDUSRIESL 1125  TEHSIL PRATAP 0e-03

MaGAR DISTRICT
YAMUNA NAGAR
VILLAGE BELGARH
TEHSIL PRATAP
KaGAR DISTRICT
¥EMUNA NAGAR
VILLAGE BELGARH
TEHSIL PRATAP
MAGAR DISTRICT
YamUINA NAGAR

230717000661 ACTIVE YAMUNANAGAR Crusher Parnership SHBI SHASHANK VILLAGE TAPL Bl

Firm SHEKHAR L 1137 AR PO
AMADALPLUR
TEHSIL JAGADHARI
YAMUNANAGAR
VILLAGE TAPU
MAIRI PO
AMADALPLUR
TEHSIL JAGADHARI
YARUMAMAGAR
VILLAGE TAPU
MAJIRI PO



Project

230717000663

23071 T00066T

230717000672

230717000673

230717000677

23071 TO006TE

230717000679

230717000688

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

HCTIVE

ACTIVE

ACTIVE

ACTIVE

DHstrict

YaMUNANAGAR

YAMUNANAGAR

YAMUNMANAGAR

YamMUnANAGAR

YAMUNANAGAR

YarUMANAGAR

YaMUNANAGAR

862

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Criigkher

Category

Partnerghip
Firm

Partnership
Firm

Progrietos
Firm

Parinership
Firm

Proprietor
Firm

Progpretos
Firm

Partnership
Firm

TARMUNMANAGAR Crusher Propretor

Firm

WS D M STONE
CAUSHER L-1190

bS5 BAOHIMDRA
STOME CRUSHER L-
30

iS5 VISHAVEARMA
JI STONE CRUSHER
L-180

WS SHIV SHAKTI
STONE CRUSHER
L-1197)

MSS SHIVA STONE
CAUSHER AND
SCAEEMIMNG PLANT
L-180

KIS SHIVA STONE
CAUSHER AND
SCAEENING PLANT
L-169

M/ GUJJAR
STOME CRUSHER L
1140

M5 GOBIND
STONE CRUSHER
(L-1200)

Address

AMADALPUR
TEHSIL JAGADHARI
YAMUMANAGAR

YILLAGE BELGARH,
TEHSIL-PARTAP
MaGaR VILLAGE
BELGARH, TEHEIL-
PAATAP NAGAR
VILLAGE BELGARH,
TEHSIL-PARTAP
MWaGAR

hisS MOHIMDRA
STONE CRUSHER L-
10 VILLAGE
DOIWALA TEHSIL
KHIZRABAD

YISHAVEARKA JI
STOME CRUSHER
VILLAGE BELGARH
TEHSIL KHIZRABAD

VILLAGE GHORO
PIPLI TEHSIL
JAGADHRI VILLAGE
GHORO PIPLI
TEHSIL JAGADHRI
WILLAGE GHORO
PIPLI TEHSIL
JAGADHRI

SHIVA STOME
CRUSHER AND
SCREEMNING PLANT
VILLAGE KANALSI
TEHSIL JAGADHRI

SHIVA STOMNE
CRUSHER AND
SCREENING PLANT
ViLLAGE KANALSI
TEHSIL JAGADHRI

VILLAGE BELGARH
FEHSIL KHIZRABAD
DISTRICT Y AMUIMA
MAGAR VILLAGE
BELGARH TEHSIL
KHIZRABAD
LISTRICT YAMUMA
MAGAR VILLAGE
BELGARH TEHSIL
KHIZRARAD
OISTRICT YAMUMA
MNAGAR

VILLAGE BELGARH,
TEHSIL
PERTAPMAGAR
VILLAGE BELGARH,
TEHSIL
FARTAPHNAGAR
VILLAGE BELGARH,
TEHSIL

2024-
0a-01

2024

03-31

2024-

03-24

NA

NA

2024-
o2-21

2026
03-ut

F24
02-24



Project

2307V TOO0E03

230V 1TOO0E0S

230717000705

23018000709

230718000711

230718000713

2307 1B000T1S

23071B000TIG

230718000717

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YARUNANAGAR

YARUNANAGAR

YARILINANAGAR

YARILINAMNAGAR

YAMUMANAG AR

YAMUNANAGAR

YarUNANAG AR

YAMUNANAGAR

863

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Praprietor
Firmm

Partnership
Firrmi

Proprietor
Firrm

Farinership
Firm

Proprietor
Firmi

Partnership
Firrm

Partnership
Firm

Partnership
Firm

Propnetar
Firm

——n?qu i

/S JAGDAMER
STOME CAUSHER L
1097

B/E ARYAVAARTA
DEVELDFERS
FRIVATE LIMITED

EASE HALA I
MINERALS L-1219

B R STONE
CRUSHER L-1098

DEVDHAR
ENTERFRISES

M/S JA| BAJRANAG
BALI STONE
CRUSHER (L-1160)

/S SHREE
HARMILAP

MINERALS STONE
CRUSHER {L-1158)

HEELEANTH STOME
CRUSHER L-1104

M/S HINDUSTAMN
STOME CRUSHER L-

PARTAPNAGAR

VILLAGE DOIWALSA
PO DEVDHAR
VILLAGE DOIWALA
PO DEVDHAR
YILLAGE DOIWALA
PO DEVDHAR

VILLAGE-RAMIFLUAH
TEHSIL BILASPUR
YamMUNANAGAR
VILLAGE-RANIFLUA
TEHSIL BILASPUR
YamumMaMAGAR
VILLAGE-RANIFUR
TEHSIL BILASPUR
YaMUNANAGAR

VILLAGE-BELGAHH,
TEHSIL-PARTAF
MAGAA VILLAGE-
BELGARH, TEMHSIL-
PARTAP HAGAR
YILLAGE-BELGARH,
TEHSIL-PARTAR
hAGAR

VILLAGE RAMPUR
GAINDA, TEHSIL
BILASPUR
YWAMLUNAMAGAH
VILLAGE RAMFLUIR
GAINDA, TEHSIL
BILASPUA
YAMUNAMAGAH
WAMLUNAMAGAR

VILLAGE DEVOHAR,
TEHSIL PARTAF
MNAGAR
(KHIZRABAD)
YAMUNANAGAR

VPO BELGARH
TESHIL KHIZRABAD
VPO BELGARH
TESHIL KHIZRABAD
VPO BELGARH
TESHIL KHIZRABAD

VILLAGE RANIFURA
TEHEIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR

VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE EELGARH
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL EHIZRABALD

PSS HINDUSTAMN
STOME CRUSHER L-

NA

NA

2024-
ov-15

2025
o7-0a

B

2026
0901

2024
o]-12

A

2024-
03-31



Project

23071800078

230718000719

23071800070

230718000721

230718000722

230718000723

230718000727

230718000737

230720000800

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YaAmMUNANAGAR

YAMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YamLUMANAGAR

YAMUMNANAGAR

YAMUNANAGAR

864

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crushwer

Crusher

Crusher

Category

Partnership
Firm

Partnership
Firm

Partnership
Firm

Parnership
Firm

Partmership

Firm

Partrership
Firm

Partnership
Firem

Partnership
Fiom

YAMUNANAGAR Crusher Partnership

Firm

1168

M/S SHRAL VINAYAK
MIMERALS {STONE
CUSHER) L-1163

W5 SHREE BABA
BALAK MNATH

STONE CRUSHER L-

163

M/S BALA JI
GUARANI STONE
CAUSHER L-176

M5 ENGINICS
INFRA PYT. LTD.

M/S 55 STONE
CRUSHER L-177

M5 POLLA
SCREENING AND
STOME CRUSHER
PLANMT L-178

KakLESH STONE
CRUSHER L-1107

SEHRI BALA JI
HAMLUMAMN
TRADERS L-1093

M5 GURL KIRPA
EMTERPRIZES L-
170

1168 VILLAGE
BELGARH TEHSIL
PRATAP HAGAR

WS SHA| VINAYAK
MINERALS
{SCREENING
PLANT) PASS SHAI
VINAYAK MINERALS
(SCREENING
PLANT)

bASS SHREE BABRA
BALAK MATH STONE
CRUSHER VILLAGE
MATHAMPLUR
YamuMAMAGAR

BaLA JI GURBANI
STOME CRUSHER
VILLAGE BELGARH
TEHSIL
CHHACHHRALLI

VILLAGE RLULARERI
TESHIL BILASPUR
VILLAGE RULAHERI
TESHIL BILASPLUR
VILLAGE AULAHERI
TESHIL BILASPUR

S5 E5TONE
CRLUSHER VILLAGE
MAIRI TAPU TEHSIL
JAGADHE]

POLLA SCREENING
AMND STOME
CRUSHER PLANT
VILLAGE MAGLI-32
TEHSIL BILAZPLUR

WILLAGE BELGARH
TEHSIL EHIZRAEAD
VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD

VILLAGE KAMALSI
TEHSIL JAGADHRIL
DISTRICT ¥ AMUNA
MaGaR YILLAGE
KaMALSl, TEHSIL
JAGADHRY,
DISTRICT Y ARLMA
HAGAR VILLAGE
KAMNALSI, TEHSIL
JAGADHRL
DISTRICT YAMUNA
MNaGAR

M/5 GURLI KIRPA 2024-
ENMTERPRISES L-170  O01-08
VILLAGE RAMPLUR
KHADDAR TEHSIL
KHIZRABAD

2024-
01-12

2024-
01-16

2024-
03-31

Ma

2023-
12-12

A



865

m——_ 1

District Address

Project

Project
Current
Status

Type  Category

230720000802

230722000830

230725000901

AR0T2E0F09TS

230725000930

230728001 0600

230728001009

230728001016

230802001033

230805001079

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUMAMAGAR

YarUIMANAGAR

YarMUMNAMAGAR

YarALIMAMAGAR

YarUMAMAGAR

YArUNANAGAR

YaMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crugher

Crusher

Crusher

Crusher

Grusher

Crusher

Crusher

Private
Limited
Company

Propristar
Firrm

Partnership
Firm

Proprietar
Firm

Proprietar
Firm

Proprietor
Firm

Partnership
Firm

Proprigtar

Firm

Proprietor
Firm

Proprietar

MYS KDS
EXCAVATION AND
MINING PRIVATE
LIMITED L-105&3

MNEW MARKANDA

STOMNE CRUSHER L-

26

hFS BRAHAMMNAND

STOMNE CRUSHER

M/S SAGAR STON
CRUSHER (L-93)

MFS MEHAL STONE

CRUSHER

NEW REMUIKA
STONE CHUSHER,
L-120

ADHISTHA STONE
CRUSHER, L-149

HARYANA STOME
CRUSHER, L-162

KRISHNA STONE
CRUSHER, L-1079

BAFE PARMCHELLA

ME KDE
EXCAVATION AND
FIMIMNG PRIVATE
LIMITED L-10583
VILLAGE MILAKRA
YAMUNANAGAR

VILLAGE
BALLEMAJAAS
BALLWEWALA,
TEHSIL PARTAP

MAGAR KHIZBABAD

VILL-DOIWALA
TEHSIL-PARTAP
NAGAR
YAMUNANAGAR

VILLAGE DOIWALS
TEHSIL PARTAF
NAGAR VILLAGE
DOIWALA TEHSIL
FARTAF MAGAR
VILLAGE DOIWALA
TEHSIL PARTAR
NAGAR

VILLAGE-
BALLEWALA
TEHSIL-
CHHACHRALILI
YARMLUMANMAGAR

HEW AENUKA

STONE CRLSHER, L-

120 NEW REMUIKA

TOME CRLUSHER, L-

120 VILLAGE
DOIWALA, DISTT
YAMUNANAGAR
ADHISTHA STONE
CRUSHER, L-149
ADHISTHA STONE

CRUSHER, L-149 HM

340 A, SECTOR 15,
JAGADHRAI DIST
YAMUMANAGAR

HARY ANA STONE
CRUSHER, L-162
HARYANA STONE
CRUSHER, L-162
VILLAGE MAJRI
TAPHI, YNR

KRISHMA STOME
CRUSHER, L-1079
KRISHMA STOME
CRUSHER, L-10749
VILLAGE

BaMABAHADURFLIR,
TEHSIL SADHALURA

DISTT
YAMLUMANAGAHR

VILLAGE-DDIWALA

FlA

2024-
03-31

2024~

03-31

2024
03-31

A

2024
03-31

2024
0z-09

2024
03-19

2025
10-06

P&
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Project Project District Type Category Name Address
Current
status
Firm STOME CRUSHER TEHSIL-PARTAR
NAGAR
230805001098 ACTNVE YAMUMAMAGAR Crusher Proprieior bS5 BHOOMI VILLAGE-DOMALA, A
Firm STOME CRUSHER TEHSIL-PARTAP
MNAGAR
230805001122 ACTIVE YAMUMAMAGAR Crusher Parnership M/S JAGDAMBA VILLAGE-SWABRI 20Ee-
Firm STOME TEHEIL-BILASPFLUR 1 0-06
AGGRAEGATES L- YAMUNA NAGAR
10ed
230805001129 ACTIVE YAMUNANAGAR Crusher Propnetor  M/S AADHEY VILLAGE-DOIWALA WA
Firm KRISHMA STONE TEHSIL-PARTAP
CAUSHER HAGAR
230807001161 ACTIVE YAamMUNANAGAR Crusher Parimership MEHTA STCGHNE MEHTA STOKE 2024
Firm CHUSHER, L-119 CRUSHER, L-119 03-14
MEHTA STONE
CRUSHER, L-119
WILLAGE DOIWALA,
TEHSIL PARTARF
HAGAR
230807001167 ACTIVE YAMUNANAGAR Crusher Propnetor  MAHABALI STOME  MAHABALI STONE MA
Firm CHUSHER, L-71 CRUSHER, L-T1
MAHABALI STONE
CRUSHER, L-T1
VILLAGE DOILWALA,
YR
230811000322 ACTIVE YAMUMANAGAR Crusher Partnership MSS RUDRAY A village belgarh tehsil- 2026
Firm STONE CRUSHER partap nagar o817
yamunanagar
230812001341 ACTIVE YAMURMAMAGAR Crusher Partnership M/S GREEN INDIA - VILLAGE 2026
Firm MIMERALS HATHAMPLIR 0B-02
SCREEMNING PLANT  TEHSIL KHIZRABAD
(MDL 337) VILLAGE
HATHANPLUR
TEHSIL KHIZRABAD
VILLAGE
MATHAMNPLR
TEHSIL EHIZRABAD
2308120071482 ACTIVE YAMUMNANAGAR Crusher Proprietor  M/S NANAK STONE  VILLAGE DOIWALA 2026
Firmi CRUSHING G0, [L- TEHSIL PARTAP fu4-09
o6 HAGAR
YAMUNAMAGAR
230812001508 ACTIVE YAMUMAMAGAR Crusher Partnership M5 GANPATI GANPATI STONE MA
Firm STOME CRUSHER L- CRUSHER VILLAGE
148 AAMIPUR
YaMUNANAGAR
230812001510 ACTIVE YAMUMAMAGAR Crusher Parnership M/S PUNJAB RS PUNJAE STONE  H024-
Firm STONE CRUSHER L- CRLSHER L-102 Or2-24
02 VILLAGE BELLWALA
TEHSIL
CHHAGHHRAALILI
VILLAGE BELLWALA
TEHSIL
CHHACHHRALLI
2308130001621 ACTIVE YAMUMANAGAR Crusher Partnership HIRA STONE VILLAGE DOIWALA  MNA
Firmi CRUSHER [L-1) TEHSIL
CHHAGHHRALLI
23081700742 ACTIVE YAMUMANAGAR Crusher Pardnership JAI BHOLE STONE  VILLAGE DOIwWaLA 020G



Project

2305719002090

230525002251

230925002252

231226003275

231227003400

231229003506

231229003509

2312259003514

231229003515

231229003516

240102003520

240102003679

240102003640

240102003644

Project
Current
Status

ACTIVE

ACTIVE

DE-
ACTIVATED

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YaMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUMNANAGAR

YAMUNANAGAR

YarUMANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNAMAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUMAMAGAR

867

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crugher

Crusher

Crusher

Crusher

Crushar

Grusher

Crusher

Crusher

Category

Firm

Individual

Partnership
Firm

Parinerghip
Firm

Proprietor
Firm

Froprietor
Firmn

Partrnership
Firm

Proprietar
Farm

Partnership
Firm

Partnerghip
Firm

Parinership
Firm

Proprietor
Firm

Parnership
Firm

Proprigtor
Firm

Proprigtor
Firm

—a 13—

CRUSHER (L-118)

KHUSHI STOME
CRUSHER (L-1128)

MAHADEY STONE
CRUSHER

MAHADEV STONE
CRUSHER (L-1207)

KamMal ROAD
LINES STONE AND
ECHEEMIMG STOME
CAUSHER L-1145

M/S MALLHI
STONE CRUSHER
{L-112)

/s DEEP
SCREENING PLANT
AND STOME
CRUSHER [STONE
CRUSHER) (L-1159)

M/S DEER
SCREENIMG FLANT
AND STOME
CRUSHER (STOME
CRUSHER) [L-1159)

DURLICATE M/S JAI
PAATA DI STOME
CRUSHER (L-6)

DUPLICATE M/5 JAl
MATA DI STONE
CRUSHER {L-63)

M5 Ja MATA DI
STOME CRUSHER
(L-68)

PSS HAR GOBIND
INDUSTRIES STOME
CRUSHER L-1183

/S HAZARA
BUILDERS GROLP
STOME CRUSHER L-
144

DUPLICTAE J.B.
STOME CRUSHER L-
T2

QUPLICATE J.B.
STOME CRLISHER L-
[

Address

TEHEIL SUB TEHSIL
PRATAP MAGAR
Village Rampur

Ganda Tehsil
Bilaspur

Village Belgarh Tesil

Partap Mager

Willage Belgarh
TEHSIL PARTAP
nAGAR

VILLAGE MAGLI3Z,
TEHSIL BILASPUR
WVILLAGE MAGLI-32,
TEMSIL BILASPUR
WVILLAGE MAGLI-32,
TEHSIL BILASPLUR

Village Dorwala
Yillage DOIWALA
IEHSIL
cHHACHHROLILI

VILLAGE

MAHIYLIDEENPUR
TEHSIL BILASPUR
TEHSIL BILASFUR

VILLAGE
rAHIYUDEENPUR
VILLAGE
MAHIYUDEENPUR
Thehsi Bilaspur

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAR

WVILLAGE DOIWALA,
VILLAGE DOIWALA,
TEHSIL PARTAP
MAGAR

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAR

WILLAGE MAGLI 32
TEHSIL BIALSPUR
DISTRICT YAMLIMS
WAGAR

VILLAGE BELGARH
TEHEIL PARTAR
MAGAAR DISTRAICT
YAMUM NAGAR

WILLAGE DOIWALA
TEH PRATAFP
MAGAR DISTRICT
YapLUMAMAGAR
VILLAGE DOIWALM
TEH PRATAP
MAGAR district
yEmunanagar

2026
08-04

2026
D&-O07

2024-
0112

M

M

NA

2026
07-21

2024~
02-09

2024-
03-20

MA

MA
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Dstrict Address

Froject

Type  Calegory

Project
Curremt

Status

240103003647

2401030036048

240103003649

240104003733

240104003747

240105003866

240105003877

2401 090047102

240111004225

2401 15004355

240118004437

240119004460

240205004974

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUMNAMAGAR

YAMLUNAMNAGAR

YAMUNANAGAR

YAMUMAMNAGAR

YAMUNANAGAR

YAMUMNANAGAH

YAMUMNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YARMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNAMAGAR

Crusher

Crusiher

Crusher

Crushwer

Crusher

Crusheér

Crusher

Crusher

Crusher

Crusher

Crushar

Crusher

Crusher

Proprietar
Firm

Fropriefor

Firm

Proprietor
Firm

Fropratos
Firm

Partnership
Firm

Proprietar
Firmn

Partnership
Firm

Proprietar
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Proprielor
Firm

Parnership
Firm

DUPLICATE .6,
STONE CRUSHER L-
s

J.B. 5TOME
CHRUSHER L-TZ

DUPLICATE M43
HARYAMA GRIT
UDYOG L4

M5 SHREE
ERISHWA STOMNE
CAUSHER L-48

M/S SATLL
STOME CRUSHER L-
TEd

M/5 CHALIDHARY
INDUSTRIES L-1123

¢S HINDUSTAN
STONE ALIRA L-173

M/S BHAGAT
SINGH STONE
CRUSHER L1218

BATAR STOME
INDLUSTARY L-110

K/S NEELKANTH
STOME CRUSHING
L-123

M/S SHIVALIK
STOME CRUSHER L-
11

SHREE
PAAHALLIM
STOME CRUSHER L-
ar

M/S DAHIYA AND
COMPANY
SCREENING PLANT
(STOME CRLUSHER
L-1156)

VILLAGE DOMWALA
TEH PRATAP
MNAGAR DISTRICT
YAMUNAMAGAR

village doiwala teh
pratap nagar district
}.ramunanargar
VILLAGE
BALLEWALA TEHSIL
PARTAP MAGAR
DISTRICT ¥ AmMUMNS
NAGAR

VILLAGE DOIWALA
P.D DEVDHAR,
DISTRICT YAMUMA
NAGAR

VILLAGE
MAHIYLIDINPLUR
TEHSIL BILASPUR
DISTRICT ¥ aRLUINA
MAGAR

M/S CHALDHARY
INDUSTRIES L-1123
VILLAGE
MAHIYUDINPUE,
TEHEIL BILASPUR,

VILLAGE RANIPLIR
TEHSIL BILASFUR
DISTRICT YAMUNA
MAGAR

VILLAGE BELGARH
SUE TEHSIL
PRATAP MAGAR 1
YAMUNAMAGAR

VILLAGE DOIWALA 1
TESHIL PARTAR
MAGAR

VILLAGE DOIWALA,
TEHSIL
CHHACHHRALLI 1
DISTHICT YARUKA
MAGAR

VILLAGE DOIWALA
TEHSIL KHIZRABAD
1 DISTRICT
YARLNA NAGAR

SHREE MaHALLXMI
STONE CRUSHER L-
A7 DOIWALA TEHSIL
PARTAP MAGAR

PSS DAHIY A AKD
COMPANY
SCHEEMIMNG PLANT
WVILLAGE
MaHIYUDEENFUR
TEHSIL BILASELR

A

2026-
10-15

2025
11-29

#024-
02-04

2024
03-08

2023-
08-13

20%&-
03-29

2024-
O7-1%

2024-
03-31

2024-
03-31

2024-
03-31

2025
o1-01

2023-
11-19
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Froject Project District Type Category MName Address
Currant
Status
240209006784 ACTIVE YAMUNANAGAR Crusher Paringrship BASS DIAMOMND DIAMOND STONE 2022
Firrm STONE CRUSHER L- CRUSHER VILLAGE  D2-08
24 DOMWALA TEHSIL

CHHACHRAUL!
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Annexure=_C

Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of EC/CTE/CTO

sr.
MNo.

MName of Unit

Status of EC

Status of CTE issuad
vide no.

1

Friends Stone Crushing Co, Vill
Doiwala, PO Devdhar Yamuna
Magar

As per EIA Natification dated
14.059.2006, Stone Crushing
units are not required to
aobtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Status of CTO

CTO issued vide letter
no. dated

Remarks

WPLCB/92/36863 dated
03.12.1992

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent) :
3131 20220YAMCTOATTZ
4539 Dated: 14/07/2020

Grant

Ganpati Stone Crusher, Vill
Ballewala, Tehsil-
Chhachhrouli, Yamuna Nagar

As per ELA Motification dated
14,09, 2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/287
dated 25.02.2003

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
131 29220¥AMCTOATT]
5180 Dated: 14/07/2020

Grank

Garg Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per ELA Notiflcation dated
14.09.2006, Stone Crushing
units are net reguired to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HEPCB/NOC/2003/1233
dated 10.11.2003

Granted for 01/10/2020 -
3170372025 dt, 07.07.2020

HSPCB/ Consenty |
F1L3129220¥AMCTOATGE
8741 Dated:07/07 /2020

Grant
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GAURI SHANKER STONE
CRUSHER, Village Doiwala,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recejived
Fram CPCB regarding
obtalning Environment
Clearance for stone crushing

HSPCB/NOC/2002/1250
dated 11.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 02.09.2020

HSPCB/Consenty
3131292 20¥AMCTOATA2
6605 Dated: 02/09/2020

Grant

Geeta Samitl Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Environment
Clearance. Mareover, no
directions has been received
from CPCB regarding
ocbtaining Environment
Clearance for stone crushing

WPCB/92/3853 dated
03.12.1992

Granted for 01/10/2020 -
317032025 dt. 14.07.2020

HSPCB/Consent) :
313129220YAMCTOATZ T L
4089 Dated: 1407/ 2020

Grant

Haryana Grit Udyog Stone
Crusher, Vill Ballewala, Yamuna
Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Enviranment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3386 dated
20.10.1992

Granted for 01,/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consenty :
3131292 20YAMCTOATZT ]
8206 Dated: 21/07/2020

Grant
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Hira Stone Crusher, Vill Doiwala,
Yamuna Magar

As per E1A Motification dated
14.09,.2006, 5tone Crushing
units are not reguired to
obtain Enviranment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environmeant
Clearance for stone crushing

WPCB/91/3358 dated
20.10.1952

Granted for 01/04/2019 -
31/03/2026 dt. 02.02.19

HSPCE/Consenty &
2121292 19¥AMCTOAGRLS
2633 Dated:02/02,/2019

Grant

1.B. Stone Crusher, Vill Doiwala,
teh. chhachhrauli Yamuna Nagar

As per E1A Motification dated
14.09.2006, Stone Crushing
units are not required to
ecbtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/1071 dated
01.12.1995

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCE/Consent/
313129220YAMCTOAT 74
3323 Dated: 2170772020

Grant

Jai Bhole Stone crusher, Village
Doiwala, Yamuna Nagar,

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been recelved
from CPCBE regarding
obtaining Environment
Clearance For stone crushing

HSPCB/2008/TAC(HQ) 1040
44 dated 30,06.2008

Granted for 01710,/2020 -
31/03/2025 dt. 13.07.2020

HSPCB/ Consent/ |
3131292 20YAMCTOAZ Y]
2116 Dated:13/07/2020

Grant
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10

Luxmi Stone Crusher, Vill
Daiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stene Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/NOC/3420 dated
21.10.1992

Granted for 01/10/2020 -
31/03/2025 dt, 14.07,2020

HSPCB/Consent/ |
F13129220YAMCTOATTS
4170 Dated: 14/07,/2020

Grant

11

Makaluxmi Stone Crusher, Vill
Doiwala, Yamuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCE/2003/1940 dated
21.11.2003

Granted for 01/10/2020 -
3170372025 dt, 20,07.2020

HSPCB/Consent) :
313129220YAMCTOATTS
3969 Dated: 20/07/2020

Grant

12

MallRi Storme Crusher, Vill
Dolwala, Yamuna Magar

As per EIA Notification dated
14.09.2006, 5taone Crushing
units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Enviranment
Clearance for stone crushing

HSPCB/NOC,/2002,135
dated 08.05,2002

Granted for 01,/10/2020 -
31703/2025 dt. 21.07.2020

HSPCB/Consenty !
313129220YAMCTO? 766
152 Dated:21/07/2020

Grant
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MNanak Stone Crushing Co., Vill
Doiwala, Yamuna Nagar

As per E[A Naotification dated
14.08.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/NOC/3817 dated
01.12.1992

Granted for 01/710/2020 -
31/03/2025 dt. 11.09,2020

HSPCB/ Consentf |
313129220YAMCTOATIS
0105 Dated:11/09/2020

iarant

14

MEW SURYA STONE INDUSTRIES,
Old Name Surya Stone Crusher)
Vill Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Mareaver, no
directions has been receivad
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003,/1937
dated 21.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 28.07.2020

HSPCB/Consent/ ;
J13129220YAMOCTOAT TS
3886 Dated:28/07/2020

Garant

15

Mirmal Honey Stone Crusher,
Village Doiwala, Yamuna MNagar

As per EIA Notification dated
14.09_2006, Stone Crushing
urits are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/772 dated
24.02.1992

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSFCB/Cansenty :
131 29220YAMCTOATFS
4817 Dated:21/07/2020

Grant
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16

Paras Stone Crusher, Vill
Ballewala, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are net required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

WPCE/91/3364 dated
20.10.1992

Granted for 01/10/2020 -
31/0372025 dt. 14.07.2020

HSPCB/Consenty ;
B13129220YAMCTOATTE
472 Dated: 14/07/2020

Grant

17

Rama Stone Crusher, Vill-
Doiwala, Yamuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC(HQ) 1064
68 dated 30.06.2008

Granted for 01/10/2020 -
31/03,/2025 dt. 20,08.2020.

HSPCBfConsent/ !
3131 259220YAMCTOATED
0245 Dated:20/08/2020

Grant

18

Saraswati Stone Crusher, Vill-
Dolwala, Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
abtain Envirecnment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC/HQ) 2286
90 dated 27.10.2008

Granted for 01/10/2020 -
3170372025 de. 20.07.2020

HSPCB/Consent/ !
313129220YAMCTOATZS
4503 Dated; 20/07/2020

Grant
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19

SHAKUMBHARI STONE INDUSTRY
VILL. DOIWALA, PO, DEVDHAR,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Mareover, no
directions has been received
fram CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAX([HQ)2292-

96 dated 2/.10.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ &
F1LI129220YAMCTOAF T2
4346 Dated:20,/07/2020

Grant

20

Shiv Ganga Stone Crusher, Vill
Dolwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Envirenment
Clegrance. Maraover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HEPCE/NOC/2003/ 1225
dated 10.11.2003

Granted for 01/10/2020 -
31/03/2025 dt, 05.08.2020,

HSPCB/Consenty |
313129220 AMCTOATRS
FH97 Dated; 05/08/2020

Grant

21

Shree Krishna Stone Crusher,
Village Doiwala, P.O. Devdhar,
Yamuna Nagar

As per EIA Notification dated
14.059.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
ecbtaining Envirenment
Clearance for stone crushing

Morecord s avialable in the
official record.

Granted for 01/10/2020 -
31,/03/2025 dt. 14.07.2020

HSPCE/Consenty :
313129220YAMCTOT7 24
821 Dated:14/07/2020

(Grant
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22

Shrl mahaluxmi stone crusher,
Vill Doiwala, teh. Chhachhrauli,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moraaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

— a3

HSPCB/NOC/2003/1337
dated 10.11.2003

Granted for O1710/2020 -
31/03,/2025 de, 21,07.2020

HSPCBfConsent)
3131292 20¥AMCTOAIZS
1304 Dated: 21/07/2020

Grant

43

Sofat Stane Crusher, Vill Doiwala,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
fram CPCEB regarding
obtaining Envircnment
Clearance for stone crushing

HSPCB/NOC/ 1068 dated
01.12.1995

Granted for 011072020 -
31/03/2025 dt. 20.08.2020.

HSPCB/Consenty @
313129220YAMCTOATEY
G277 Dated: 20/08/2020

Grant

24

Universal Stone Crusher, Will
Doiwala, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearanca, Moreover, no
directions has been received
from CPCB regarding
oebtaining Envircnment
Clearance for stone crushing

WPCH/21/3638 dated
13.11.1992

Granted for 017102020 -
317032025 dt. 21.07.2020

HSPCE/Consents &
F13129220YAMCTO7 766G
312 Dated:21/07/2020

Grant
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25

Vishkarma Stone Crusher, Vill
Ballewala, Tehsil Chhachhrauli,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
cbtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/150
dated 08.05.2002

Granted for 01/10/2020 -
317032025 dt. 14.07.2020

HSPCB/Consent)
F13129220¥AMCTOAT T
B355 Dated: 14/07/2020

Grant

26

Shiv Stone Crusher, Vill Doiwala,
Yamuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units-are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

WPCB/91/3686 dated
13.11,1932

Granted for 01/10/2020 =
317032025 de, 24.07.2020

HSPCB/Consent/ :
F13129220YAMCTOT761

860 Dated:24/07/2020

Grant

27

Maa Durga Stone Crusher, { Old
Name Durga Stone Crusher)
Baliewala, Teh. Chhachhrauli,
Yamuna Magar

As per EIA Notification dated
14.09,.2006, Stone Crushing
units are not reguired to
abtain Envirgnment
Clearance. Mareover, ng
directions has been received
from CPCE regarding
ocbtaining Environment

Clearance for stone crushing

HSPCB/2008/TAC [HQ)
2384-88 dated 10.11.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.06.2020

HSPCB/Canseant/ :
313129220vAMCTOAT T4
7027 Dated:20/07/2020

Grant
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28

Ganga Gram Udyog Sansthan, Vill
Doiwala, P,0O, DEVDHAR, Yamuna
Magar

&5 per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
cbtaining Environment
Clearance for stone crushing

WPCBE/91/4322 dated
23.02.1993

Granted for 01/10/2020 -
31,/03,2025 de, 20.07.2020

HSPCB/Consentf :
313129220¥AMCTOATTS
4846 Dated: 20/07/2020

Grant

29

Goel Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EL& Notification dated
14.09.2006, Stone Crushing
units are not required o
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3659 dated
13.11.1992

Granted for 01/10/2020 -
31/03/2024 dt. 16.12.2020

HSPCB/Consent/ |
3131292 20¥AMCTOAB3S
5898 Dated:16/12/2020

Grant

30

Punjab Stone Crusher, Vill
Ballewala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are nok required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
abtaining Environment

Clearance for stone crushing

id

H5PCE/2003/294 dated
25.02.20032

Granted for 01/10/2020 -
310372025 dt. 13.07.2020

HSPCB/Caonsent/ ;
313128220YAMCTOAT?
4503 Dated:13/07/2020

Grant
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As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Morecord is avialable in the |
official record.

Sranted for D1/04/2022 -
31/03/2027 dt. 28.02.2022

HSPCB/Consent, :
F13129222YAMCTOAZDS
13071 Dated:28/02/2022

Grant

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

H5PCB/NOC/3052 dated
10.10.1996

Granted for 01/04/2023 -
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ ;
313129223YAMCTOAZLS
89908 Dated:24/01,2023

Grant

31 |R.K, Stone Crusher, Vill Daiwala,
Yamuna Magar

32 |Hermkunt Stone Crusher, Vill
Dolwala, Yamuna Nagar

33 |Kamboj Stone Crusher, Vill

Doiwala, Teh, Chhachhrauli,
Yamuna Nagar

As per ELS Motification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2602 dated
1.09,1996

Granted for 01/04/2023 -
31032024 de. 09.01.2023

HSPCB/Consent/ ;
F1329223YAMOTOAILZ
65332 Dated: 09/01/2023

Garant
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Shalimar Stone industries, Vill
Doiwala, Yamuna Nagar

35

As per EIA Notification dated
14.09.2006, Stone Crushing
units are nof required to
abtain Environment
Clearance. Moregver, no
directions has been received
from CPCB regarding
obtaining Enviranment
Clearance for stone crushing

H5PCB/NOC/96/2249 dated
30.08,1996

Granted for 010472023 -
31/03/2024 dt. 25.01.2023

HSPCB/Cansent) :
313129223YAMCTOAS 22
35168 Dated:25/01/2023

Grant

Brahmanand Stone Crusher,
Village Doiwala, P.Q. Devdhar,
Yamuna Nagar

Az per EIA Motification daked
14.09.2006, Stone Crushing
units are not required to
obtaln Environment
Clearance. Moreover, no
directions has been recelved
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/96/3557 dated
06.11.1996

Granted for 01/04/2023 -
31/03/2024 dt. 11.01.2023

HSPCB/Consent/f :
313129223YAMCTOA3LS
71391 Dated:11/01/2023

Grant

36

Ambala Stene Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreowver, no
directions has been recelved
from CPCE regarding
obtaining Environment
Clearance For stone crushing

HSPCE/96/625 dated
10.12.1996

Granted for 0170472023 -
3170372024 dt, 17.02.2023

HSPCB/Consent/ :
313129223¥AMCTOA32S
25313 Dated:17/0272023

Grant
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Kunti Stane Crusher, Vill Doiwala,
TEHSIL CHHACHHRAULIL, Yamuna
Magar

As per EIA Nofification dated
14.09. 2006, Stone Crushing
units are not reguired to
obtain Envirenment
Clearance, Moregver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/883
dated 24.11.2003

Granted for 01,/04/2043 -
31/03/2024 dt, 18.01.2023

HSPCB/Conseant/ :
313129223YAMCTOAILS
54590 Dated: 18/01/2023

Grant

38

Mahabali Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per E1A Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Mareaver, no
directions has been received
from CPCB regarding
opbtaining Envirgnment
Clearance for stone crushing

HSPCB/NOC/ 2002/ 2370-72
dated 15.01.2003

Granted for D1/04/2023 -
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ :
313129223YAMCTOA31S
72497 Dated:13/01/2023

Grant

39

Sagar Stone Crusher, Village
Doiwala, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreowver, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCE/NOC/2003/812
dated 06,11.2003

Granted for 01/04/2023 -
31/03/2024 o, 23.01.2023

HSPCB/Consent/ ;
313129223YAMCTOAILT
00943 Dated:23/01,/2023

Grant
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40

Shiv Shakti Stone Crusher,
Village Doiwala, P.O. Devdhar,
Yamuna MNagar

&5 per E1& Motification dated
14.09.2006, Stone Crushing
units are not reguired to
abtain Environmeant
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stane crushing

HSPCB/NOC/96/2342 dated |

06.09.1996

warant~ A for 01/04/2023 - [HSPCB/Consent) :
31/03/2024 dt. 03.02.2023 (313129223YAMCTOA3LY
60339 Dated : 03/02/2023

Grant

41

Shivalik Stone Crusher, Village
Doiwala, Yamuna MNagar.

Az per EIA Motification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreaver, no
directions has been received
from CPCBE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/289
dated 21.07.2003

Granted for 0170472023 - [HSPCB/Consent/
31/03/2024 dt, 10.01.2023 [313129223YAMCTOA3LZ
65802 Dated:10/01/2023

Grant

42

SHREE RADHEY KRISHNA STONE
CRUSHER, Vill Doiwala, Yamuna
Nagar

Az per EIA Notification datad
14.09.2006, Stone Crushing
units are not required to
obtain Envireonment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing

H5PCB/Noc/2003/2992
dated 07.02.2003

Granted for 01,/0472023 - |HSPCB/Consent/ !
31/03,/,2024 dt, 11.01.2023 13131292 23YAMCTOAT LS
#9178 Dated:11/01/2023

Grant
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Shree Ganesh Stone Crusher,
Village Ballewala, Tehsil
Chhachhrauli, Yamuna Nagar

A5 per EIA Natification dated
14.09.2006, Stone Crushing
units are nat required to
obtain Environment
Clearance, Morgeover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/3091
dated 20.02.2003

Granted for 0170472023 -
3170352024 ot 10.01.2023

HS5PCB/Consenty .
313129223¥AMCTOA3L12
DER07 Dated:; 10/01,/2023

Gzrant

44

Diamond Stone Crusher, Village

Doiwala, Yamuna Nagar

As per EIA Metification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Maoreover, no
diractions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/2378
dated 15.01.2023

Granted for 01/04/2023 -
31703720249 dt. 27.01.2023

HSPCB/Consent) ;
313129223YAMCTO3233
7715 Dated:27/01/2023

Grant

45

Jai Ambay Stone Crusher, Village
Doiwala, Chhachhrauli, Yamuna

Magar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreowver, no
directions has been received
from CPCB regarding
abtaining Environment

Clearance for stone crushing

HSPCB/NCC/2004/323
dated 08.06.2004

Granted for 01,/04/2023 -
31/03/2024 dt. 01.02.2023

HSPCBfConsent,
F13120223YAMCTOAIZL
58156 Dated:01,/02/2023

Grant
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46

Kashmir Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
abtain Environment
Clearance. Mareover, no
directions has been received
from CPCB regarding
obtaining Enviranment
Clearance for stone crushing

HSPCB/NOC TAC/ 2007
dated 130-22 dated
23.02.2007

Granted for 11/05/2019 -
31/03/2024 dt, 17.07.19

HSPCB/Consent/ :
313129219YAMCTOAGEYD
1170 Dated:17/07/2019

Grant

a7

Tirupati Stone Crusher, Vill
Doiwala, P.O. Devdhar Yamuna
Magar

As per EI& Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCBE regarding
cbtaining Environment
Clearance for stone crushing

HSPCB/96/4926 dated
17.12.1994

Granted for 01,/04,2023 -
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ !
313129523vAMCTOAZZS
37234 Dated:;24/01/2023

Grant

48

MNew Renuka Stone Crusher, Will
Doiwala, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
cbtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/870
dated 30.03.2002

Granted for 01,/04/2023 -
31/03/2024 dt, 02.02.2023

HSPCB/Consent) :
Fi13120223¥AMCTOAZLD
Q1747 Dated:02/02/2023

rant
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Roop Kamal Stone Industries, Vill
Doiwala, P.O. Devdhar, Yamuna
MNagar

As per EIA Motification dated
14.09,.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCE regarding
cbtaining Environment
Clearance For stone crushing

WPCB/91/93/5956 dated
06.08.1993

Granted for D1/04/2023 -
31/03/2024 dt, 29.01.2023

HSPCB/Consent) ;
J13129223¥AMCTOAIZY
14459 Dated:29/01/2023

Grant

50

Punjab Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirenment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2097 dated
12.08.1996

Granted for 0D1/04/2023 -
31,03 20249 ¢t, 10.01.2023

HSPCB/ Consenty ;
313129223¥AMCTOAZ]LZ
97678 Dated: 10/01,/2023

Garank

51

Diamond Crushing Plant, Village
Dolwala, Yamuna Nagar

As per EIA Motification dated
14.09. 2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
aobtaining Environment
Clearance for stone crushing

HSPCB/NOC/ 256 dated
22.01,1994

Granted for 01/04/2023 -
A1/032024 dt. 27.01.2023

H5PCE/Cansent!
313129223IvAMCTO3233
7506 Dated:27/01/2023

Grant
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52

Pooja Stone Crusher, Vil
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are nat required to
obtain Environment
Clearance, Moreaver, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/NOC/96/2582 dated
17.09.1996

Granted for 01/04/2023 -
31/03/2024 dt. 24.01.2023

HSPCB/Consent) |
F13129223IYAMCTOAZID
BaS513 Dated:24/01,/2023

Grant

23

Bhawani Enterprises (Old Name
Goel Spintex Put. Limited Unit -
1), Village Devdhar, Tehsil
Chhachhrauli,Yamuna Magar.

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Enviranment
Clearance for stone crushing

HSPCB/NOC/2003/1434
dated 04.03.2004

Granted for D1/04/2023 -
31/03/2024 dt. 03.02,2023

HSPCE/Consenty :
313129223¥AMCTOAZS0
55193 Dated:03/02/2023

Grant

S.5. Stone Crusher, Vill Doiwala,
Yamuna Magar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
fram CPCB regarding
obtaining Environmenk
Clearance for stone crushing

HSPCB/NOC/3182 dated
11.10.1996

Granted for 01/04/2023 -
31/03,/2024 de. 01.02.2023

HSPCB/Consent/ :
313129223YAMCTOA32]
B6596 Dated:01,/02/2023

Grant
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55

Mahadev Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stene Crushing
units are not required to
obtain Environment
Clearance. Moreowver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/970
dated 08.12.2003

' Granted for 01/04/2023 -
3170372024 dt, 09.01.2023

HSPCB/Consent/ |
313129223YAMCTOA3LS
59385 Dated:09/01/2023

Grant

56

Walia Stone Crushing Co., VPO
Devdhar, Sub Tehsil Pratap
MNagar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Envircament
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Envirenment
Clearance for stone crushing

WPC/C-1/92/32 dated
03.01.1592

Granted for 01,/04,/2023 -
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ :
313129223YAMCTOARZ2]1 2
224933

Dated: 18/01/2023,

Grant

a7

Kurukshetra Stone Crusher,
Doiwala, Tehsil Chhachrauli,
Yamuna Nagar

As per ELA Motification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance, Moreaver, no
directions has been received
from CPCB regarding
ocbtaining Environment

Clearance for stone crushing

HSPCE/NOC/ 1436 dated
30.05.19596

Granted for 01/04,/2023 -
31/03/2024 dt, 02.02.2023

HSPCB/Consent) |
313129223¥AMCTOAZZE
09567 Dated:02/02/2023

Grant
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58

Panchkula Stone Crusher, Village
Daoiwala, Tehsil Chihachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Enviranment
Clearance. Mareaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HWPCB/Noc/3376 dated
26.10.1996

Granted for 01/04/,2023 -
3170352024 dt. 03.03,2023

HSPCB/Consent/ :
313129223¥AMCTOA3ED
56329 Dated:03/03/2023

Grant

29

Jai Krishna Stone Crusher,
Village Devdhar, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Motification dated
14.09.2006, Stone Crushing
wnits are not reguired (o
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/805
dated 06,11.2003

Granted for 01/04/2023 -
317032024 dt, 17.01.2023

HSPCB/Consent/ :
313129223YAMCTOA3LS
72629 Dated:17/01/2023

Grant

60

Batra Stone Industries, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Magar

Ac per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
pcbtain Envirenment
Clearancae, Moreover, no
directions has been received
from CPCB regarding
abtaining Environment

Clearance for stone erushing

HSPCB/NOC/2003/4150
dated 20.03.2003

Granted for 01/04/2023 -
I1/03/2024 de. 27.01.2023

HSPCB/Consent/ @
F13129223¥AMCTOAZLD
40907 Dated: 277012023

Grant
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Gayatn Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09,.2006, Stone Crushing
units are not reqguired to
obtain Envireonment
Clearance. Moregver, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCE/NOLC/96/23604 dated
10.09.1996

Granted for 01,/04/2023 -
31/03/2024 dt, 24.01.2023

HSPCB/Consent/)
313129223¥YAMCTORAZZT
07494 Dated:24/01/2023

Grant

62

Him Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar

As per E1A Notification dated
14.09.2006, Stone Crushing
units are not required to
ohtain Environmeant
Clearance. Mareover, ho
directicns has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/96/5021 dated
24,12,1996

Granted for 01/04/2023 -
31/03/2024 dt. 18.01.2023,

HSPCB/Consent/ |
313128223YAMCTOAILS
61323 Dated:18/01/2023

Grant

63

Bala Sundri Stone Crusher,
Village Ballewala, Tehsil

Chhachrauli, District Yamuna
Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtalning Environment

Clearance for stone crushing

HSPCB/NOC/3063 dated
10.10.1996

Granted for 0170472023 -
31/03/2024 dt. 18.01.2023

HSPCB/Consent)
F313120223YAMCTOATLS
71538 Dated:18/01,/2023

Grant
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64

Gaurav Stone Crusher, Village
Ballewala, Tehsil Chhachhraull,
District Yamuna MNagar

Az per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/931
dated 08.12.2003

Granted for 01/04/2023 -
31,/03/2024 dt. 18.01.2023

HSPCB/Consent) ;
313129223YAMCTOAZLR
G5760 Dated: 18/01/2023

Grant

65

Kamal Stone Crusher, Village
Doiwala, Tehsil Chhachrauli,
District Yamuna MNagar

As per ElA Nofification dated
14.09.2006, Stone Crushing
units are not required o
obtain Environment
Clearance. Moreover, ng
directions has been received
from CPCEB regarding
phtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/105
dated 12.05.2003

Granted for 01/04/2023 -
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ :
31312922 3IYAMCTOAST S
Bd44 Dated:D2/02/2023

rant

&6

Godavert Stone Crusher, Village
Doiwala, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
ochtaiming Environment

Clearance for stone crushing

HSPCB/2003/165 dated
06.06.2003

Granted for 01,/04/2023 -
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ !
31312922 3¥AMCTOAZ1S
59195 Dated:09/01/2023

Grant
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67

Jai Ganesh Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli,
Digtrict Yamuna MNagar

Az per EIA Notification dated
14.0%.2006, Stone Crushing
units are not required [o
obtain Envirenment
Clearance, Moreover, no
directions has been received
fram CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/434 dated
06.02.1597

Granted for 01/04/2023 -
31/03/2024 dt. 27.01.2023

HSPCB/Consenty |
313129223YAMCTO1261
2971 Dated:27/01/2023

Grant

Shyam Stone Crushing Co.,
Village Dolwala, Tehsil
Chhachrauli, Yamuna Nagar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/6052 dated
13.08.1293

Granted for 0L/04/2023 -
31/03/2024 dt. 25.01.2023

HSPCB/Consent) :
313129223YAMCTOAIZ]
51510 Dated:; 25/01/2023

Grant

69

Balram Stone Crushing Co,
Village Ballewala, Tehsil
Chhachrauli, District Yamuna
Magar.

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
ochtain Environment
Cigarance, Moreover, no
directions has been received
From CPCB regarding
abtaining Environment

Clearance for stone crushing

HSPCEB/NOC/2004/1535
dated 19.03.2004

Granted for 017042023 -
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ :
313129223YAMCTOAILS
94525 Dated:13/01/2023

Grant
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70

{Ambay Stone Crusher, Village

Doiwala, Tehsil Chhachrauli,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are nokt required ko
obtain Environment
Clearance, Mareaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/1237
dated 10.11.2003

zranted for 01/04/20Z23 -
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ |
313125223¥AMCTOAZLG
36670 Dated:18/01/2023

Grant

71

Shri Ram Stene Crusher, Village
Doiwala, Tehsil Chhachhrauli,
District Yamuna Nagar,

&g per ELA Motification dated
14.09 2006, Stone Crushimg
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
frorm CPCB regarding
cbtaining Environment
Clearance for stone crushing

HSPCB/NOC/259 dated
22.01.1996

Granted for 01/04/2023 -
31/03/2024 dt, 13.01.2023

HSPCB/Consenty ;
Fi3i20223YvAaMCTOATTS
51318 Dated:13,/01,/2023

Grant

72

Bhagwati StoneCrusher, Village
Doiwala, Tehsil Chhachhrauli,
Districk Yamuna Nagar.

As per EIA Notification dated
14.09. 2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
frorn CPCB regarding
obtainimg Enviranmeant
Clearance for stone crushing

HSPCB/2003/414 dated
27.08.2003

Granted for D1/04/2023 -
31/03/2024 dt. D2.02.2023

HSPCB/Consenty :
313120223YAMCTOALLD
142B1 Dated:02/02/2023

Grant
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73

Balaji 5tone Crusher, Doiwala |

Chhachhrauli, Yamuna Magar

As per ELA Motification dated
14.09.2006, Stone Crushing
units are not required 1o
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/736
dated 24.10.2003

Granted for 01,04/2023 -
31/03/2024 dt, 10.01.2023

HSPCBfConsent) |
313129223¥AMCTOAZLZ
97382 Dated:10/01,/2023

Garant

74

D.K. Stone Crusher, Dolwala,
Tehsll Chhachhraull, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCE/NOC/2003/4195
dated 31.03.2003

Granted for 01/04/2023 -
31/03/2024 dt. 23.01.2023

HSPCB/Consent/ :
313129223YAMCTOA31E
55155 Dated:23/01/2023

Grant

Fi-]

Mohindra Stone Crusher,
Daiwala, Tehsil Chhachhrauli,
Yamuna Nagar

Ag per E1A Notification dated
14.09. 2006, Stone Crushing
unlits are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
pbtaining Environment

Clearance for stone crushing

HSPCE/NOC/528 dated
15.02.1996

Granted for 0170472023 -
31/03,/2024 dt, 13.01.2023

HSPCE/Consenty :
313129223YAMCTOAIL2
64728 Dated:13/01/2023

Grant
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Haryana Stone Mills Pvt Ltd,
Doiwala, Tehsil Chhachhrauli,
Yamuna Magar

As per ELA Motification dated
14.09. 2006, Stone Crushing
units are not required £o
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
ebtaining Environment
Clearance for stone crushing

HWPC/NOC/1501 dated
12.06.1996

Granted for 0170472023 -
31/03/2024 dt. 18.01.2023

HSPCB/Consent) :
313129223¥YAMCTOATRS
3675 Dated:18/01/2023

Grant

77

Hum Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna MNagar

As per EIA Notification dated
14.09,2006, Stone Crushing
units are not requirad to
obtain Environment
Clearance. Moreover, na
directions has been received
fram CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/772
dated 31.10.2003

Granted for 01/04/2023 -
31/03/2024 dt. 18.01.2023,

HSPCB/Consent) :
313129223YAMCTOAILS
295673 Dated: 18/01/2023

Grant

78

Chhachhrauli, Yamuna MNagar

Jai Mata Stone Crusher, Doiwala |

As per EIA Notification dated
14.09. 2006, Stana Crushing
units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Envirconment
Clearance for stone crushing

HSPCB/NOC/2003/966
dated 08.12.2003

Granted for 010472023 -
31/03/2024 dt, 09.01.2023

HESPCB/Consent/
3131 29223YAMCTOA3LS
59511 Dated:09/01/2023

Grant




896

— dMa—

P

Dhilly Stone Industries, Village
Mandewala, Yamuna Magar

A per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
ocbtaining Environment
Clearance for stone crushing

HWPCB/MOC/261 dated
22.01.1996

Granted for 01/04/2023 -
3170372024 dt. 18.01.2023

HSPLCB/Consent/ |
313129223¥AMCTOAILS
18431 Dated: 18/01/2023

Grant

8o

SNEH STOMNE CRUSHER, Doiwala,
Tehsil Chhachhrauli, Yamuna
Nagar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not reguired o
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
abtaining Environment
Clearance for stone crushing

H5PCB/NOC,/1199 dated
15.12.1995

Granted for 01/04/2023 -
31/03/2024 dt. 15.01.2023

HSPCB/Consent/ :
313129223YAMCTO3129
3981 Dated:;15/01/2023

Grant

Bl

Jal Mata Di Stone Crusher(JK),
Village Doiwala, District Yamuna
Nagar

As per EIA MNotification dated
14.09. 2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has bean received
from CPCB regarding

nbtainlng Enviranment
Clearance for stone crushing

HSPCB/NOC/3049 dated
10.10.1996

Granted for 02/09,/2021 -
J1/03f2026 dt, 02.09.2021

HSPCB/Consent/ ;
31312922 1¥AMCTOA 14T

51703 Dated:02/09/2021

(arant
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Batar Stone Industry, Village
Doiwala, District Yamuna Nagar

As per EIA Motification dated
14.09. 2006, Stone Crushing
units are not required to
chbtain Enviranment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/4154
dated 20.03.2003

Granted for 13/06/2023 -
31032024 dt, 13.06.2023

HSPCB/Consent) :
313129223YAMCTOA3GL
B7305 Dated:13/06/2023

Grant

a3

Vaishno Stone Crusher, Village
Doiwala, Tehsil Chhachrauli,
District Yamuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Enviranment
Clearance. Moreover, no
directions has been received
frem CPCB regarding
ohtaining Enviranmeant
Clearance for skone crushing

HSPCB/NOC/2003/
3000 dated 07.02.2003

Granted for 01/04/2023 -
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ |
F13129223vAaMCTOAILS
94549 Dated: 09/01/2023

Grant

B4

krishna Stone Crushing Co.,
Village Devdhar, Yamuna Nagar

As per EIA Notification dated
14.0%9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/4931 dated
01.06.1993

Granted far 01/04/2023 -
3170372024 dt. 24.01.2023

HSPCEB/Consent/ |
313129223YAMCTOAZ 22
35921 Dated:24/01/2023

Grant
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KAVERI STONECRUSHER
VILLAGE DEVDHAR, TEHSIL

CHHACHHRALULI, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
wnits are not required to
obtain Environment
Clearance. Moreovar, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stona crushing

HWPCE/NOC/1267 dated
07.02.1995

Granted for 0170472023 -
31/03/2024 dr, 02.02.2023

HSPCB/Consenty
313129223¥AMCTOAZZ]
57461 Dated:02/02/2023

Grant

86

Mew Markanda Stone Crusher,
Village Ballewala, PO Devdhar,

District Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

H5PCB/NOC/1343 dated
27.12.1995

Granted for 01/04/2023 -
31/03,/2024 dt. 15.03.2023

H5PCB/Consent! :
313129223YAMCTOAIZY
21711 Dated:15/03/2023

Grant

8y

Shivalik StoneCrusher, Village
Chuharpur Kalan, Tehsil
Chhachhraull, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
trom CPCEB regarding
obtaining Environment
Clearance for stone crushing

ook

HSPCE/NOC/781 dated
12.06.199E

Granted for 01,/04/2023 -
31/03/2024 dr, 15.01.2023

H5PCBy/Consenty .
313129223¥AMCTO31259
3081 Dated:15/01/2023

Grant




899

S L

.

28

Aggarwal Stone Crusher, Village
Daiwala, Tahsil KHIZRZBAD,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Enviranment
Clearance. Mareaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/871
dated 24.11.2003

Granted for 01/04,/2023 -
210372024 dt, 24.01.2023

HSPCEB/Consanty :
J13129223YAMCTOILRE
5423 Dated:24/01/2023

Granmt

5O

Mehta Stone Crusher, Village
Doiwala, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, ng
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPLB/NOC/2003/4159
dated 20.03.2003

Granted for 01/04/2023 -
31/03/2024 dt. 03.02.2023

HSPCB/Cansent/ :
313129223vAMCTOAIR2
29315 Dated:03/02/2023

Grant

90

Patiala Stone Crusher, Village
Ballewala, Tehsil Chhachhraul,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not regquired to
obtaln Envircnment
Clearance. Moresver, no
directions has been received
fram CPCB regarding
obtaining Environment

Clearance for stone crushing

HSPCEB/NOC/2003/761
1date—d 31.10.2003

Granted for 01/04/2023 -
31/03/2024 dt, DE.03.2023

HSPCB/Consent/ :
313129223YAMCTOASZS
82446 Dated:06/03/2023

Grant
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91

(Dd name Surindra Stone
Crusher Industries), Village
Dolwala, Tehsii Chhachrauli,
District Yamuna Magar

heelkanth Stone Crushing Co,

|As per E1A Notification dated

14.09.2006, Stone Crushing
units are nat required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
cbtaining Environment
Clearance for stone crushing

HWPCB/NOC/96/2666
dated 24.09. 1996

Granted for 01,/04/2023 -
31/03/2024 dt, 18.01.2023

HSPCB/ Consent/ :
313129223YAMCTOAILS
51203 Dated:18/01/2023

Grant

92

Doiwala, Yamuna MNagar

Jal Ganpati Stone Crusher, Village

As per EIA Notification dated
14.09.2006, Stane Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
fraom CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/NOC/ 2004/ 1575
dated 22.03.2004

Granted for 01,/04,/2023 -
31/03/2028 dt. 17.03.2023

HSPCE/Consent/ :
313129223YAMCTO3427
3763 Dated:17/03/2023

Grant

93

Bhoomi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirenment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/ 200371365
dated 26.02.2004

Granted for 01,/04/2023 -
F1/03/2024 dt. 11.01.2023

H5PCB/Consent/ :
313129223YAMCTOASLS
94871 Dated:11/01/2023

Grant




901

— ay—

o4

Parkash Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirenment
Ciearance. Maoreover, na
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91,/1058 dated
04.01.1994

Granted for 01/04/2023 -
3170372024 dt. 03.03.20213

HSPCB/Consent/ |
3131292 23YAMCTOAZIE
01997 Dated:03/03,/2023

GGrant

95

Chandermani Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Meotification dated
14.09.2006, Stone Crushing
units are not required to
obkain Environment
Clearance. Moreover, no
directions has been received
from CPLCB regarding
obtaining Enviranment
Clearance for stone crushing

Morecord is avialable in the
afficial record.

Granted for 09/04/2023 -
3170372028 dt. 09.04. 2023

HSPCB/Consent/ :
313129223¥AMCTOA3S0
68713 Dated:09/04/2023

Grant

96

Ravi Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per ELA MNotification dated
14.058.2006, Stone Crushing
units are not required o
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/1501
dated 19.03.2004

Granted for D1/04,2023 -
31/03/2024 dt. 16.01.2023,

HSPCB/Consentf :
313129223YAMCTOASLE
54215 Dated:16/01/2023

Grant
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97

Vasundhara Stone Crusher,

Village Deoiwala, Yamuna Magar

As per EIA Motification dated
14,09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreaver, no
directions has been recelved
from CPCB regarding
cibtaining Environment
Clearance for stone crushing

HWPC/NOC/3452 dated
19.10.1996

Granted for 01/04/2023 -
J1/03/2024 at. 03.02.2024

HSPCB/Consent/ :
3L3129223¥AMCTDAZZ2
35836 Dated:03/02/2023

Grant

o8

Mohit Stone Crusher, Village

Doiwala, P.O., Devdhar, Yamuna

Magar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required o
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/4033
dated 24.02.1993

Granted for 23/08/2022 -
31/03/2027 dt. 23.08.2022

HSPCB/Consent/
313129223YAMCTOAZGT
65903 Dated:23/08/2022

Grant

99

Saraswatl Stone Crusher, Village
Ranipur, Teshil Bilaspur, District

Yamuna Magar

A5 per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
trom CPCB regarding
obtaining Environment
Clearance for stone crushing

H5PCB/Consent/ @
31312921 7YAMCTESGEGRE
Q Dated:10/01/2017

Granted for 01/04/2023 -
31/03/2033 dt. 01.02.2023

HSPCB/Consent/ :
313129223YAMCTOA32]
52282 Dated:01,/02/2023

Grant
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100 |(Bharat Construction Company As per EIA Notification dated |HSPCB/Consent/ : Granted for 01/04/2019 - HS5PCB/Consent/ : Grant
(Stone Crusher), Village 14.09.2006, Stone Crushing |313129217YAMCTE3B7072 [31/03/2029 dt. 05.05.19 3131292 19YAMCTOAGAS
Nathanpur, Tehsil Chhachhrauli, |units are not reguired to 2 Dated:31/03/2017 3240 Dated:05/05/201%
District Yamuna MNagar abtain Environment

Clearance. Maraaver, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

101 |Ganpati Stone Crusher, Village- |As per ELA Notification dated |HSPCB/YMN/1367 dated Granted for 01/04/2020 - HSPCB/Consent/ : Grant
Ranipur, Tehsil- Bilaspur, District |14.09.2006, Stone Crushing |03.08.2017 31/03/2025 dt. 07.02.2020 |313129220YAMCTOATOY
Yamuna Nagar units are not required to 2076 Dated:07/02/2020

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing
102 |Salsar Stone Crusher, As per EIA Notification dated |Mo. HSPCB/Consent)f Granted for 01/04/2023 - HSPCB/Consent/ Grant
Village Rulaheri, Tehsildar 14.09,2006, Stone Crushing [313129216YAMCTE349307 [31/03/2028 dt. 27.01.2023 |313129223YAMCTOA3L]

Bilaspur, District Yamuna Nagar

units are nat reguired o
obtain Environment
Clearance. Moreover, ng
directions has been received
from CPCB regarding
obtaining Envirgnment
Clearance for stone crushing

0 Dated:30/12/2016

54371 Dated:27/01/2023
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103

Mansa Davi Stone Crusher,
Village Rulaheri, Teshsil Bilaspur,
District ¥Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No, HSPCB/Consent) :
313129217YAMCTE349278
9 Dated:06/01/2017

Granted for 01;/04/2022 -
31/02/2027 dt. 21.01.2022

HSPCB/Cansent/ |
313129223YAMCTOALS2
1B606 Dated:21/01,/2022

Grant

104

KDS Excavation and Mining Pvt
Ltd, Willage Milkra, Tehsil Bilaspur,
District Yamuna Nagar

As per ELA Notification dated
14.09,. 2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, ng
directions has been recelved
from CPCEB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/1535 dated
05.09.2017

Granted for 28/10/2017 -
31/03/2027 dt. 30.10.17

HSPCB/Consent/ ©
313129217YAMCTOA457
7153 Dated:30/10/2017

srant

105

Krishna Stone Crusher and
Screening Plant, Village Nagli-32,
Tehsll Khizrabad, District Yamuna
Magar

As per ETA Notification dated
14.09.2006, Stone Crushing
units are not reqguired to
obtaln Environment
Ciearance. Moreaver, no
directions has been recelved
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/ 1494 dated
25.08.2017

Granted for 01,/04/2021 -
31/03,/2026 dt, 06.01.2021

HSPCB/Consent/ :
313129221YAMCTOABB]
9183 Dated:11/02/2021

Grant
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Anant Stone Crusher Linit 3,
Village- Bailgarh, Tehsil-

Khizrabad, Distrct Yamuna MNagar

As per ETA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Morepwver, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/ 1798 dated
20.09.2017

Granted for D1/0d/2020 -
31/03/2025 dt, 11.02.2020

HSPCR/ Consenty :
313129220YAMCTOATZ1
Q287 Dated;11/02/2020

Grank

107

Vikas Pruthi and Ca, Village
Bailgarh, Tehsil Khizrabag,
Yamuna Magar

As per EIA Notification dated
14.09_20D6&, Stone Crushing
units are not required to
obtain Envirenment
Clearance., Moreover, no
directions has been received
from CPCB regarding
ohtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent)
31312921 7YAMCTE460499
5 Dated:30/10/2017

Granted for 01/04/2022 -
31/03/2025 dt. 20.01.2022

HSPCB/Consent/ :
313129222YAMCTOAL191
51056

Dated: 20/01/2022,

Grant

108

Shiv Shakti Stone Crusher,

Village Majri Tapu, Yamuna Nagar

As per EIA Netification dated
14.09.2006, Stone Crushing
units are not required to
abtain Envirenment
Clearance. Moreover, no
directions has been recejved
from CPCB regarding
obtaining Environment
Ciearance for stone crushing

Mo, HSPCB/Consent/ |
31312921 7YAMCTE457306
0 Dated:30/10/2017

Granted for 01042019 -
31703,/,2024 dt. D4.02.19

HSPCB/Consent) :
313129219YAMCTOG1 78
378 Dated:04/02/2019

Grant
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109

Madhav Enterprises, Village Majri
Tapu, Tehsil Jagadhri, Yamuna
Magar

As per EI& Motification dated
14.09. 2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreowver, no
directions has been received
from CPCEB regarding
abtaining Environrment
Clearance for stone crushing

Mo, HSPCB/Consant)
J1RSO5017YAMCTEAGGA9E
3 Dated:09/11/2017

Granted for 01/04/2022 -
31/03/2024 dr. 29.04.2022

H5PCB/Consent) ;
313129222YAMCTOAZLG
64968 Dated:29/04/2022

Grant

110

Polla Screening and Stone
Crusher Plant, Village Nagli 32,
Tehsil Bilaspur, Yamuna Magar

Az per ELA Motification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent/ :
313129217 AMCTESY 5454
4 Dated:13/12/2017

Granted for OB/02,/2021 -
31/03,/2025 dt. 08.02.21

HSPCB/Consent/ :
313129221YAMCTOASS L
6031 Dated:08/02/2021

Grant

111

Yaishnavi Stone Crusher and
Screening Plant (Stone Crusher)
{Old name Chaudhary Stone
Crusher, Village Nagli 32, Tehslil
Bilaspur Yamuna Nagar

As per ELA Motification dated
14 092006, Stone Crushing
units are not reguired to
ocbtain Environment
Clearance. Moregver, no
directions has been received
From CPCE regarding
abtaining Environment

Clearance for stone crushing

Mo, HSPCB/Consent) ;
F13129217YAMCTE4A7D013
8 Dated: 2071172017

Granted For 01/04/2022 -
31/03/2025 dt. 29.04.2022

HSPCB/Consent/ :
313129222YAMCTOAZZS
4715 Dated:29/04,2022

Grant
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112

Mantra Devi Stone Crusher and
Screening Plant, Village Rulaheri,
Tehsildar Bilaspur, District
Yamuna Magar

As per EIA MNotification dated
14.05.2006, Stone Crushing
units are nat required to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

Mo, HSPCB/Conseni’ .
31312921 7YAMCTE4R9ES7
E Dated: 2171172017

Granted for 01/02/2022 -

31/03/2024 dt. 01.02.20242

HSPCB/Consent/ :
313129222YAMCTOALSS
32828 Dated:01/02/2022

Grant

113

Green India Minerals Stone
Crusher, Village- Mathanpur,
Tehsil- Khizrabad, District
Yarmuna Nagar

As per EIA Notification dated
14.05.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
gbtaining Environment
Clearance for stane crushing

HSPCB/YMN/1370 dated
03.08.20L7

Granted for 01,/04/2023 -
2170372028 dt. 18.01.2023

HSPCB/Consent/ .
313129223¥AMCTOASLG
06411 Dated:18;/01/2023

Grant

114

Adhishtha Stone Crusher, Village
Majri Tapu, Tehsi Jagadhri,
Yarnuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance far stone crushing

MNo. HSPCB/Consent/ :
31312921 7YAMCTE466328
9 Dated:09/11/2017

Granted for 01,/04/2022 -
31/03/2026 dt, 21.03.2022

HSPCB/Consent/ !
313129222¥AMCTOA206
22171 Dated:21/03/2022

Grant
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115

|Shree Baba Balaknath Stone

Crusher, Village Nathanpur,
Yamuna Nagar

As per EIA Natification dated
14.09.2006, Stone Crushing
units are not required to
cbtain Environment
Ciearance, Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environrment
Clearance for stone crushing

Mo, HSPCB/Consent/ ;
3131292 18¥AMCTE482308
& Dated: 17/01/2018

Granted for 01/04,/20232 -
31/03/2027 dt. 25.01.2022

HSPCB/Consent) :
313129222YAMCTOALSD2
78896 Dated: 25/01/2022

Grant

116

Balaji Stone Crusher, Village

Rulaheri, Tehsil Bilaspur, Yarmuna

MNagar

A5 per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreowver, no
directions has been received
from CPCEB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent/ :
3131 29217¥AMCTEA7S314
7 Dated;15/12/2017

Granted for 01/04/2022 -
31/03/2025 dt. 29.04.2022

HSPCB/Consenty/ :
313129222YAMCTOAZ 24
22538 Dated:29/04/2022

Grant

117

Shiv Surya Stone Crusher and

sScreening Plant, Village
Shergarh, Tehsil Bilaspur,
Yamuna NBQEI"

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirenment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaiming Environment
Clearance for stone crushing

Mo, HSPCBf/Consent/ :
313129217YAMCTEATE451
0 Dated:09/12/2017

Granted for 01/04/2022 -
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ .
313129222¥YAMCTO1B8BS
1412 Dated:20/01/2022

Grant
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118

Yamuna Stone Crusher,
Village Majri Tapu, Jagadhri,
Yarmuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirgnment
Clearance, Morggver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Na. HSPCB/Consent)
31312921 7YAMCTE4TO1B1
2 Dated:08/12/2017

Granted for 01/04/2022 -
3170372027 dt. 24.03.2022

HSPCB/Consent/ :
313129222YAMCTOAZ 14
09131 Dated:24/03/2022

Grant

119

Haryana Stone Crusher,
Village Majri Tapu, Jagadhri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
cbtain Environment
Clearance. Moregver, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

MNo. HSPCB/Consent/
3131292 1BYAMCTE480581
4 Dated:20/03/2018

Granted for 01/04/2022 -
31/03/2027 dt. 01,01.2022

HSPCB/Consent/ |
313129222YAMCTOALR
16434 Dated:01/01/2022

Grant

120

Hazara Builder Group Stone
Crusher, Village Belgarh,
Khizrabad, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reqguired o
obtain Environment
Clearance. Maoreover, no
directions has been received
from CPCE regarding
obtaiming Envirenment

Clearance for stone crushing

MNo. HSPCE/Consent,
313129218YAMCTESO1055
9 Dated:02/02/2018

Granted for 01,/04/2022 -
31/03/2027 dt. 20,01,2022

HSPCB/Consanty :
313129222YAMCTOALS9]
00970 Dated:20/01,/2022

Grant
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121

Rajlv Gupta and Company Stone
Crusher, Village Kanalsi Tehsil
lagadhri Yamuna Nagar

As per ETA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environrment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environmeant
Clearance for stone crushing

MNo. HSPCB/Consent/ :
I1A129218YAMCTE499256
4 Dated: 30/01/2018

Granted for 01/04/2022 -
31/03/2025 dt. 13.04.2022

HSPCB/2022/21681316G
RTCTOO0
Dated:13/04/2022

Grant

122

Jai Shree Ram Stone Crusher,
Village Kanalsi, Tehsil Jagadhri,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Enviranment
Clearance. Morepver, no
directions has been recelved
fram CPCB regarding
abtaining Environment
Clearance for skone crushing

Mo, HSPCB/Consent) :
31312921 BYAMCTES 14489
5 Dated:09/03/2018

Granted for 06/04,/ 2023 -
31/03/2025 dt. 06.04,2023

HSPCE/Consent/ :
3131292 23vAMCTO1979
3907 Dated:06/04/2023

Grant

123

Him Putri Stone Crusher, Village
Majri Tappu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtalning Environment
Clearance for stone crushing

No, HSPCB/Consenty :
J1BE05018YAMCTE494014
2 Dated:12/02/2018

Granted for 01/04/2022 -
317032027 de, 10.02.2022

HSPCB/Consent/ :
313129222YAMCTOALSS
15285
Dated:10,/02,/2022,

Grant
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124

Nealkanthstonecrusher and
Screening Plant, Village Majri
Tapu, Tehsil Jagadhri, Yamuna
Magar

As per EIA MNotification dated
14.0%.2006, Stone Crushing
units are not required o
obtain Environment
Clearance. Morgover, no
directiens has been received
fram CPCB regarding
abtaining Enviranment
Clearance for stane crushing

Mo, HSPCB/Consent) @
31312921BYAMCTESDS992
1 Dated:22/02/2018

Granted for 01/04/2023 -
310372028 dt. 18.02.2023

HSPCB/ Consent) :
312922 3¥AMCTO3343
7190 Dated: 1870272023,

Grant

145

Shiva Stone Crusher and
Screening Plant (Stone Crusher),
Village Kanalsi, Tehsil Jagadhri,
Yamuna Nagar

Ac par EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envirenment
Clearance. Moreover, nog
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB,/Consent) !
31R8505018YAMCTES10793
4 Dated:22/02/2018

Granted for 01,/04,/2022 -
31/03/2027 dt. 28.01.2022

HSPCB/Consent)
313129222YAMCTOALSS
42059 Dated:28/01/2022

Grant

126

Bharat Mata Stone and Screening
Plant, Village Ranipur, Tehsil
Bilaspur, Yamuna Nagar

As per E1A Notification dated
14 09.2006, Stone Crushing
units are not reguired to
obtaln Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent/
313125218YAMCTES21861
3 Dated:30/03/2018

Granted for 01/04/2020-
31/03/2024 dt. 13.02.20.20

HSPCBE/2020/7201329GR
TCTOOZ
Dated:13/02/2020

Grant
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127

Aambey Enterprises, \illage Majri
Tapu, Yamuna Nagar

As per EIA Motification dated
14.0%.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCBE regarding
abtaining Environment
Clearance for stone crushing

Mo, HSPCBSConsent/S :
313129218YAMCTES 14409
1 Dated:21/05/2018

Granted for 01/04/2023 -
310372028 dt. 15.03.2023

HSPCB/ Consent) &
313129223¥AMCTOAI 34
37525 Dated:15/03/2023

Grant

128

Hirnglri Enterprises, Village
Kanalsi, Jagadhrl, Yamuna Nagar

As per EIA Metification dated
14.09. 2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent) ;
31312921BYAMCTESZ21701
3 Dated:10/04/2018

Granted for 01/04/2023 -
317032028 dt. 25.01.2023

HSPCB/Consent) :
313129223¥AMCTOAZ1Z
28875 Dated: 25/01/2023

Grant

129

Hindustan Stone Aura, Ranipur,
Yarmuna Nagar

Ac per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent) :
313129218YAMCTES1G422
7 Dated:30/03/2018

Granted for 1/04/2021 -
31/03/2024 dt. 11.02.2021

H5PCB/2021/8477361GR
TCTODO
Dated:11/02/2021

Grant
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130

Jail Maa Vaishino
Enterprises{Stone Crusher),

Yarmuna Nagar

Village Belgarh, Tehsil Khizrabad,

As per EIA Notification dated
14,09.2006, Stone Crushing
units are not required to
obtain Enviranment
Clearance. Moreowver, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent/ :
131292 1BEYAMCTERIIRED
9 Dated:31/05/2018

Granted for 01/04/2023 -
310372028 de. 18.01.2023

HSPCB/Consent) :
313129223YAMCTOAZLT
90805 Dated:18/01/2023

Grant

131

SARWARA STONE CRUSHER,
VILLAGE BELHARH, TEHSIL

KHIZRABAD, YAMUNA MAGAR

As per ETA Notification dated
14.09.2006, Stone Crushing
units are not required Lo
obtain Environment
Clearance. Moreover, ng
directions has been received
fram CPCE regarding
abtaining Environment
Clearance for stane crushing

Mo, HSPCB/Consent/ :
3131292 19YAMCTEG21993
2 Dated:18/01/2019

Granted for 01/04/2023 -
31/0372024 dt. 02.03.2023

H5PCB/Consent/ |
313129223YAMCTOAZ 3L
73672 Dated: 020372023

Grant

132

Yamuna Magar

Bala Ji Gurbani Stone Crusher,
Village Belgarh, Tehsil Khizrabad,

Az per EIA MNotification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
fram CPCB regarding
obtaining Environment
Clearance for stone crushing

Ma. HSPCB/Consant/ .
3131292 18YAMCTES1254]
8 Dated:20/03/2018

Granted for 10/04/2019 -
31/03/2024 dt. 13.04.1%9

H5PCB/ConsentS :
2313128219 AMCTOAR4AD
0083 Dated:13/04,2019

Grant
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SAT GURUDEY STONE CRUSHER,
Village- Majri Tapu, Tehsll-
lagadhri,Distt - Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
pbtain Environment
Clearance. Moreowver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/
313129219YAMCTEG24600
7 Dated:22/02/2019

134

Ashirewad Stone Crusher, Village
Rulaheri, Tehsil Bilaspur, Yamuna
Magar

A5 per EIA Motification dated
14.09.2006, Stone Crushing
units are not required o
abtain Envircnment
Clearance. Moreover, no
directions has been received
from CPCB regarding
chtaining Environment
Clearance for stone crushing

bo. HSPCB/Consent/
313129219YAMCTEGRL3435
3 Dated:06/02/2019

135

VISHAVEKARMA 11 STONE
CRUSHER

VILLAGE BELGARH, TEHSIL
KHIZEABAD, YAMUNA NAGAR

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCBS/Consent/ :
313129219YAMCTEGS1804
0 Dated:25/04/2019

— 3o —

Granted for 017042023 - |HSPCB/Consent) Grant
31/03/2026 dt. 07.02.2023 [313129223YAMCTOI205
2089 Dated:07/02/2023

Granted for 09/05/2019 - HSPCB/Caonsent/ : Grant
31/03/2024 dt. 09.05.19 313129219YAMCTOALSA
5138 Dated:09/05/2019

Granted for 17/10/201% - HSPCH/Consant/ ; Grant
210372029 dt. 17.10.19 313129219YAMCTOGR975

784 Dated:17/10/2019
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136

Shri Balaji Hanuman Traders,

YAMUNANAGAR

Village Kanalsi, Tehsil Jagadhri

As per EIA MNotification dated
14.09.2006, Stone Crushing
units are not regquired to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCE regarding
obtaining Envirenment
Clearance for stone crushing

No, HSPCB/Consent/
313129219¥AMCTEGRS9214
1 Dated:03/09/2019

Granted for 01/04/2023 -
31/03/2028 dt. 22.03.2023

HSPCB/Consent/ @
F13129223YvAMCTOA3IZT
82774 Dated:22/03/2023

Grant

137

Jagdamba Stone Aggregates
Village Swabri, Yamuna Nagar

As per EIA Notification dated
14.09,2006, Stone Crushing
units are not required ko
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313179219YAMCTER9G344
9 Dated:07/10/2019

Granted for 06/11/2019 -
31/03/2024 dt. 19.11.2019

HSPCB/Consent/ :
313129218YAMCTOAGSDD
9434 Dated: 191172019

Grant

138

Tapu Tehsil Jagadhr Yamuna
Magar

5 S Stone Crusher, Village Majn

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consant/
3131 29218YAMCTEA95 345
4 Dated;19/01/2018

Granted for 01/04/2023 -
31/03/2025 dt, 01.02.2023

HSPCB/Consent)
313129223YAMCTOASZ 22
31878 Dated:01/02/2023

zrank
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139

KRISHNA STOME CRUSHER

Magar

VILL.BANABAHADARPUR, Yamuna

As per ELA Notification dated
14.09. 2006, Stone Crushing
units are not reqguired to
obtain Enviranmeant
Ciearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent) |
3131262 19¥AMCTEGROD4 1
3 Dated: 22/08/2019

Granted for 01,/08/2023 -
31032028
db, 24.01.2023

H5PCB/Consent) @
3131292 23YAMCTOAILT
60069 Dated: 24/01/2023

Grant

140

B.R. Stone Crusher
Village Rampur Gainda, Tehsil
Bilaspur, Yamuna Nagar

Aas per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent/ :
313129219¥AMCTERE4 708
4 Dated:10/07/2019

Granted for 01/04/2022 -
31/03/2027 dt. 28.01.2022

HSPCB/Consent/
313129222¥AMCTOAL19]
04180 Dated : 28/01/2022

Grant

141

Shri Ganesh Stone Crusher,

Village Ranipur, Yamuna Nagar

As per EIA MNotification dated
14.0%9.2006, Stone Crushimg
units are not reqguired to
obtain Envirenment
Clearance, Marggver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/
313129218BYAMCTES31396
1 Dated:01/06/2018

Granted for 14/09/2020 -
3170372025 dt. 14.05.2020

HSPCB/Consent/ :
313129220YAMCTO7975
670 Dated;14/09/2020

Grant
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KAMLESH STONME CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD, Yamuna Magar

As per EIA Naotificetion dated
14.09.2006, Stone Crushing
units are not required to
opbtain Environment
Clearance. Mareaver, no
directions has been received
from CPCE regarding
abtaining Environment
Clearance for stone crushing

MNo. HSPCB/Consent) |
F131292 1 BYAMCTEADT247
6 Dated: 30/01/2018

Granted for 13/03/2020 -
31/03/2024 de, 13.03.2020

HSPCB/Consent/
3131202 20¥AMCTOATS 1
9104 Dated: 137032020

Grank

143

MEELKANTH STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD

YAMUNANAGAR

Az per EIA MNotification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Envirgnment
Clearance for stone crushing

Mo. HSPCB/Consent/ :
13129220 AMCTEZS 2796
5 Dated: 28/0272020

Granted for 30/04/2020 -
31/03/2025 dt. 01.05.2020

HS5PCB/ConsentS ;
3131 29220YAMCTOATSD
0767 Dated:01/052020

Grant

144

DEVDHAR EMTERPRISES,
VILLAGE DEVDHAR, TEHSIL
EHIZRABAD, Yamuna Nagar

As per EIA MNotification dated
14.09.2006, Stone Crushing
units are not required to
ocbtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent/ !
3131292 18YAMCTES VG783
5 Dated:02/12/2018

Granted for 030672020 -
31/03/2025 dt. 04.06.2020

HSPCB/Consent) :
313129220¥YAMCTOT7635
o458 Daked: 04,/06/2020

Garant
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145

SHREE SHIV SAI STONE
CRUSHER

VILLAGE GOHRABANI, TEHSIL
BILASPUR, YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
ohtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent) |
3131292 19¥AMCTESSRB168
1 Dated; 27/03,/2019

Granted for 017042023 -
31032025 dt. 07.02.2023

HSPCB/Consenks |
F313129223YAMCTO3226
SHR0 Dated:07/02/2023

Grang

146

Kamal Road Lines Stones and

32, Tehsil Bilaspur, Yamuna
Magar

screening {Stone), Village Magli

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required Lo
obtain Environment
Clearance, Moreover, na
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent) :
313129220YAMCTES25211
5 Dated:05/08,/2020

Granted for 19/08/2020 -
31/03/2025 dt. 20.08.2020

HSPCB/Consent/ :
3131292 20YAMCTOATIS
4658 Dated:20/08/2020

Grant

147

Ganga Industries {Stone Crusher)
Village Belgarh, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Envirenment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ |
3131292 20YAMCTE7 78592
4 Dated:04/08/2020

Granted for 28/08/2020 -
31/03,/2030 ot -2B.08.2020

HSPCEB/Consent/ ;
3131292 20YAMCTOARD]
5905 Dated:28/08/2020

Grant




919

- i -

— dis—

148

Rudraya Stone Crusher
Village Balgarh, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are noat requirad to
cbtaln Environment
Clearance. Morecver, no
directions has been received
from CPCB regarding
obkaining Environment
Clearance for stone crushing

No. HSPCB/Consent)
313129220YAMCTETS7943
7 Dated ! 1B/05/2020

Granted for 28/08/2020 -
31/03/2025 dt, 28.08.2020

HSPCB/Consent) !
F13129220¥AMCTOATIE
2921 Dated:28/08/2020

Grant

149

KHUSHI STONE CRUSHER
VILLAGE RAMPUR GAINDA,
BILASPUR

YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance, Moreover, no
directions has been réceived
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent/ &
3131 29220¥AMCTETS3659
3 Dated:11/08/2020

Granted for 04,/09/2020 -
3170372025 dt, 04.09.2020

HSPCB/Consent/ @
F13129220YAMCTOABDE
7307 Dated:04,/09/2020

Grant

150

SHRI SHASHANK SEKHAR STONE
CRUSHER

VILLAGE MAIRI TAPU, YAMLUNA
MNAGAR

&s per EIA Notification dated
14.09.2006, Stone Crushing
units are not required o
abtain Envirenment
Clearanca, Moreaver, no
directions has been received
from CPCB regarding
obtaining Environment

Clearance for stone crushing

Mo. HSPCB/Consent/ :
313129220YAMCTEBO3233
2 Dated:02/09/2020

Granted for 29/09/2020 -
31/03/2025 dt. 29.09.2020

HSPCB/Consent/
313129220YAMCTO8131
743 Dated:29/09/2020

Grant
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151

Surya Stome Crusher
Village Belgarh
YAMUNANAGAR

&5 per EL& Motification dated
14.09.2006, Stone Crushing
units are not required to
ghtain Environmeank
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Enviranment
Clearance for stone crushing

Mo, HSPCB/Consent) :
313129220¥AMCTESDGE3ES
5 Dated:21/09/2020

Granted for 09/10/2020 -
31/03,2025 dt. 09.10.2020

H5PCB/Consent)
313129220YAMCTORBLS
0616 Dated:; D9 10/2020

Grant

152

GUIJAR STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD
YAMUNANAGAR

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent/) !
313129220YAMCTET42810
7 Dated:05/03/2020

Granted for 1671072020 -
3170372025 dt. 16,10.2020

HSPCB/Consent/ :
313129220¥AMCTOABLD
B694 Dated:16/10/2020

Grant

153

Febuttal Stone Crusher
Village Belgarh Tehsil Pratap
Nagar

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Environment
Clearance. Moreaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent, :
A13129219YAMCTEGSDEES
4 Dated:29/06/2019

Grante for 27/11/2020 -
31/0372025 dt. 27.11.2020

HSPCBSCaonsent) .
313129220YAMCTOAB28
7204 Daked:27/11/2020

Grant
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154

Shree Hamnilap Minerals, YVillage
Ranipur, Yamuna Nagar

As per EIA Notification dated
1£.09.2006, Stone Crushing
units are not required to
ohtain Environment
Clearance. Moraover, no
directions has been received
fram CPCB regarding
obtaining Envirenment
Clearance for stone crushing

Mo, HSPCB/Consent/
318505020YAMCTER43603
9 Dated:18/12/2020

Granted for 19/02/2021 -
31/03/2025 dt. 19.02.2021

HSPCB/Cansent) :
313129221YAMCTOASOD
4524 Dated:19/02/2021

G3rant

155

SHREE ENTERPRISES STONE
CRUSHER AND SCREEMNING
PLANT

Village-Swabdi, Tehshil-Bilaspur,
District-Yamuna MNagar

As per E1A Motification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent) ©
313129221YAMCTEES3031
9 Dated:05/02/2021

Granted for 19/02/2021 -
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ :
313129221¥AMCTOASY1
3894 Dated:19/02/2021

Grant

156

Shri Vinayak Minerals {(Stone
Crusher)

Village Ranipur, Tehsil- Bilaspur,
Dist, Yamuna Magar

As per E1A Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Envirenment
Clearance for stone crushing

Mo, HSPCB/Consent/ :
313129221YAMCTESSRTI3
4 Dated:13/01/2021

Granted for 22/03/2021 -
3170372025 dt. 22.03.2021

HSPCB/Consent/ :
313129221YAMCTOALDD
26139 Dated-22/03/2021

Grant
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157

Jai Bajrang Bali Stone Crusher
Village Belgarh, YAMUMNANAGAR

As per EIA Motification dated
14092006, Stone Crushing
units are not reguired to
pbtaln Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
chtaining Environment
Clearance For stone crushing

Mo, HSPCB/Consent) :
313129220YAMCTEBO314%9
0 Dated: 027092020

Granted for 09/04/2021 -
31/03/2026 dt. 09.04.2021

HSPCB/Consent)
313129221¥AMCTOAL01
73640 Dated: 0970472021

Grant

158

Enginics Infra Private Limited
(Stone Crusher)

Village Rulaheri Tehsil Bilaspur
Yamuna Nagar

As per ETA Motification dated
14.09.2006, Stone Crushing
uniks are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Consent/ !
313129221¥AMCTEB70581
5 Dated:02/02/2021

Granted for 15/04/2021 -
31/03/2026 dt. 15.04.2021

HSPCB/Consent/ :
313129221YAMCTOALLZ
08668 Dated: 15/04/2021

Grant

159

Hindustan Stone Crusher
Village Beigarh Tehsil Pratap
MNagar

YAMUNANAGAR

A5 per EIA MNotification dated
14.09.2006, Stone Crushing
units are not required o
abkain Environmeant
Clearanca. Moreover, no
directions has been received
fram CPCB regarding
abtaining Environment

Clearance far stone crushing

Ma. HSPCBSCaonsent)
313129221¥AMCTE110192
21 Dated: 0170472021

Granted for 16/04/2021 -
31/03/2024 dr. 16.04.2021

HSPCB/Consent/ :
313129221YAMCTOAL LS
66331 Dated: 16/04/2021

arant
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160

SHIV SHAKTI, village ghoro pipli
tehsil jagadhri distt vamuna
nagar

As per EIA Motification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Enviranment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consents :
31312922 1YAMCTEG44 158
3 Dated: 19/02/2021

Granted for 10/05/2021 -
31/03/2024 dt. 10.05.2021

HSPCB/Cansent/ :
313129221¥AMCTOALLS
91007 Dated:10/05/2021

Grant

161

GOBIND STONE CRUSHER,
Village
Belgarh, YAMUMNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Morecver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

MNo. HSPCB/Consent/ @
31312922 1YAMCTES36276
B Dated:25/02/2021

Granated for 140772021 -
31/03/2029 dt, 14.07.2021

HSPCB/Consentf :
313129221¥YAMCTOAL3D
57322 Dated:14/07/2021

Grant

162

Jai Luxmi Minerals (Stene
Crusher)

Village Mahiyudeenpur Tehsil
Bilaspur Yamuna Nagar

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required (o
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
abtaining Environment

Clearance for stone crushing

Mo, HSPCB/Cansenty |
313129221YAMCTEL19206
53 Dated:10,/05/2021

Granted for 16/07/2021 -
31/03/2026 dt. 16.07.2021

HSPCB/Consent/ :
313129221YAMCTOAL27
08619 Dated:16/07/2021

Grant
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163 [Har Gobind Industries {Stone As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 12/08/2021 - HSPCB/Consent/ : Grant
Crusher) 14.09.2006, Stone Crushing [313129221YAMCTEQ12468 |31/03/2026 dt. 12.08.2021 |313129221¥YAMCTOA145
Village Nagli 32 Tehsil Bilaspur units are not required Lo 9 Dated:10/02/2021 29145 Dated:12/08/2021
Yamurna Magar ohtain Environment

Clearance, Moreover, no
directions has been received
from CPCH regarding
obtaining Environment
Clearance for stone crushing

164 |SURA BHAICHARA SCREENING As per EIA Notification dated |[Mo. HSPCB/Consent/ : Granted for 12/08/2021 - H5PCB/Consent/ : Grant
PLANT AND STONE 14.09.2006, Stone Crushing |313129221YAMCTEL110184 [31/03/2026 dt. 12.08.2021 |313129221YAMCTOAL3S
CRUSHER(STONE CRUSHER), units are not required to 39 Dated: 1670472021 89154 Dated: 12/08/2021
Village-Ranipur obtain Environment
YAMLUMNANAGAR Clearance. Moreover, na

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

1653 [ARYAVAARTA DEVELOPERS As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 17/08/2021 - HSPCB/Consent/ : Grant
PRIVATE LIMITED({STONE 14.09,2006, Stone Crushing |313129221YAMCTE103041 |31/03/2026 dt. 17.08.2021 |313129221¥AMCTOAL38

CRUSHER)
Village-Ranipur
YAMUNANAGAR

units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

20 Dated:05/03/2021

54493 Dated:17/08/2021




925

— A T—

166

DM Stone Crusher, Village
Belgarh Tehsil Pratap Nagar
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Enviromment
Clearanca. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

Ma. HSPCB/Consent/ ;
3185050 1YAMCTE 143613
06 Dated:02/08/2021

Granted for 17/02/2022 -
31/03/2026 dt, 1B.02.2022

HSPCB/Consent/ :
313128222 AMCTOAZO1
Y9364 Dated: 170272022

Grant

167

MAHADEY STONE CRUSHER,,
VILLAGE BELGARH, TEHSIL
KHIZRABAD, YAMUNA NAGAR

A5 per EIA Notification dated
14.09,2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Mo. HSPCB/Cansent/ -
313129221YAMCTELZ0D/99
72 Dated:03/07/2021

Granted for 19/04/2022 -
31/03/2027 dt. 19.04.2022

HSPCB/Consent)
313129222YAMCTOZ190
9588 Dated:19/04/2022

Grant

168

Sandhu Stone Crusher, Village
Bellgarh, Tehsil Khizrabad,
Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are nok required to
obiain Environment
Clearance. Mareover, no
directions has been received
from CPCBE regarding
abtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consenty :
313129218YAMCTES20534
2 Dated: 11/07/2018

Granted for 13/05/2022 -
31/03/2027 dt, 13.05.2022

HSPCB/Cansent/ :
313129222YAMCTOAZ3S
71987 Dated:13/05/2022

Grant
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1689

Bala Ji Minerals {(Stone Crusher),
Village Belgarh Tehsil Pratap
Magar Yamuna Nagar

As per ELA Notification dated
14.09,2006, Stone Crushing
units are not required o
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ ;
313129221YAMCTELI7?7 76
75 Dated: 16/0772021

Granted for 18/02/2023 -
31/03/2027 dt. 18.02.2023

HSPCB/Consent/ ;
3131 29223YAMCTOAZ RO
47525 Dated 1 18/02,/2023

Grant

170

Bhagat Singh 5tone Crusher,
Village Belgarh, Tehsil Pratap
Magar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Envirenment
Clearance for stone crushing

HSPCB/Consent/ :
313129221YAMCTEL3 2777
77 Dated:16/07/2021

Granted for 18/02/2023 -
31/03/2027
dt. 18.02.2023

HSPCB/Consent/ :
313129223¥AMCTOA336
93348 Dated: 18/02/2023

iGrant

171

satlu] Stone Crusher, Village
Mahiyudinpur, Tehsii Bilaspur,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment

Clearance for stone crushing

HSPCB/Consent/ :
131292 18YAMCTES 14 7EE
g Dated:09/03/2018

Granted for 16/05/2018 -
31/03/2028 4. 30.05.2018

HSPCB/Consent) :
3131292 18YAMCTOALRR]
4511 dt. 30.05.18

Grant
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172

Dahiya and Company Screening
Flant (Stone Crusher), Village
Mahiyudeenpur Tehsil Bilaspur
Yamuna Nagar

As per ELA Natification dated
14.0%.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCH regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
3131 29220YAMCTERI 3965
B Dated:20/11,2020

Granted for 25/02/2021 -
3170372025 dt, 25.02.2021

HSPCB/Consent! ;
3131 29221YAMCTOABRZ
9144 Dated:25/02/2021

Grant

173

Deep Screening Plant and Stone
Crusher

Village Mahiyudesnpur Tehsil
Bilaspur Yamuna Magar

As per EIA MNotification dated
14.00.2006, Stone Crushing
units are not required o
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
abkaining Environment
Clearance far stone crushing

HSPCB/Consent) :
313129221¥AMCTEB45130
5 Dated:13/01/2021

Granted for 05/03/2021 -
31/03/2025 dt, 05.03.2021

HSPCB/Consent/ :
J1Z1 922 1IYAMCTOAS2S
49213 Dated:05/03/2021

Grant

174

CHAUDHARY INDUSTRIES
Village Mahivudinpur, Yamuna
MNagar

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Morepver, no
directions has been received
From CPCEB regarding
ochtaining Environment

Clearance for stone crushing

H5PCB/Consent) ;
313129220YAMCTET95983
¥ Dated:14/08/ 2020

Granted for 21/08/2020 -
31.."133;"2(!25 de. 21.08.2020

HSPCB/Consant) :
3131 29220YAMCTORO36
013 Dated:21/08/2020

{Garant
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175 |Jai bhole stone crusher As per EIA Notification dated |HSPCB/Consent/ : HSPCB/Consent/ : Closed by its
Village Mahiyudeenpur 14.09.2006, Stone Crushing [313129220YAMCTEE 16978 Granted for 22/10/2020 - (313129220YAMCTOAB19 |own
YAMUNANAGAR units are not required to 1 Dated; 30/09/2020 31032023 dt. 22.10.2020 (2096 Dated:22/10/2020
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clearance for stone crushing
176 [Khan Screening and Stone As per EIA Notification dated |HSPCB/Consent/ : Granted for 30/06/2021 - HSPCB/Consent/ : Closed by its
Crusher Co, Village Taharpur 14.09.2006, Stone Crushing [313129216YAMCTE3Z27571 [31/03/2022 dt. 30.06.2021 |313129221YAMCTOALZS |own
Kalan, Tehsil Chhachrauli, District junits are not required to 1 Dated:09/08/2016 99755 Dated:30/D6/2021
Yamuna Magar obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
177 |Chaudhary Brother Stone Crusher|as per EI& Motification dated |Morecord is avialable in the Granted for 11/05/2022 = |HSPCB/Consent) : Closed by Its
(old name New India 14.09.2006, Stone Crushing |official record. 31/03/2023 dt. 15.04,2023 [31312092223YAMITOAZZY |oWn

canstruction) , Vill Ballewala,
Yamuna Nagar

units are not reguired ta
abtain Environmant
Clearance, Moreover, no
directions has been received
from CPCBE regarding
obtaining Environment
Clearance for stone crushing

50917 Dated;15/04/2022
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178

Sohi Stone Crushing Industry,
Village Ballewala, Chhachharauli,
Yamuna Magar

As per EIA MNotification dated
14.09.2006, Stone Crushing
units are not reguired to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/3185 dated
11.10.1996

Granted for 11/05/2022 -
31/03/2023 dt. 21.,03.2022,

HS5PCB/Consent/
313129222YAMCTOAZLD
64377 Dated:21/03/2022

Closed by its
W

179

Salaszar Enterprises,

Village Mathanpur, Tehsil
Chhachhrauli, District Yamiina
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Enviranment
Clearance. Moreover, na
directions has been raceived
from CPCB regarding
abtaining Enviranment
Clearance for stone crushing

MNo. HSPCB/Consent/ :
313129216YAMCTEIILTS6
3 Dated: 1071072016

Granted for 01/04/201%9 -
31/03/2024 dt. 12.06.19

HSPCB/Consent/ :
313179219YAMCTOARSE
4510 Dated:12/06/2019

Closed by its
oW

180

Shree Enterprises, Village Majri
Tapu, Tehsil Jagadhri , Yamuna
Magar

A5 per EIA Notification dated
14.09.2006, Stone Crushing
units are not reguired to
obtaln Environment
Clearance. Moregver, no
directions has been received
from CPCH regarding
obtaining Environment

Clearance for stone crushing

o, HSPCB/Consent)/ !
J13129218YAMCTESD 2263
1 Dated: 30/01/2018

Granted for 11/05/2018 -
F31/03,2023 dE, 30.05.2018

HSPCB/Consent/3131292
18YAMCTOASZ13080 dt.
30.05.18

Closed by its

oW
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181

Pankaj Trading Company [old
name Beniwal Construction
Warks, Village Ranipur, District
Yamina Magar

A5 per EIA Motification dated
14.09.2006, Stone Crushing
umits are not reguired to
obtain Envirgnment
Clearance. Mareover, no
directions has been received
from CPCB regarding
cbtaining Environment
Clearance for stone crushing

Mo, HSPCB/Consent) ;
313129218YAMCTER L9377
6 Dated: 30/03/2018

Granted for 01,/04,/2020 -
31/03/2023 dt. 11.02.2020

HSPCB/Consent/
3131 29220YAMCTOATZY
9563 Dated:11/02/2020

Closed by its

fel g

182

Agoarwal Stone Crusher, Village
Ranipur, Khasra No.
44//24,25,47//4,5, Tehsil
Bilaspur, Distt. - Yamuna Nagar

As per ELA Motification dated
14.09. 2006, Stone Crushing
units are not required to
obtaln Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

HSPCB/Consent) @
3131292 1BYAMCTE4B4085
0 Dated:09/01/2018

Granted for 05/07/2018 -
31/03/2023 dt. 06.07.18

HSPCB/Cansent/ :
313129218YAMCTOASIS
2090 dt, D&.07.18

Closed by its
W

LB3

Hind Stone Crusher, Village
Doiwala, Tehsil Chhachhraull,
Yamuna Nagar

A5 per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obiain Environment
Clearance. Moreover, no
directions has been received
from CPCE regarding
cbtaining Environment

Clearance for stone crushing

HSPCE/NOC/96/1900 dated
16.07.1996

Granted for 11/05/2021 -
10,/05,2022 dt. 04.06.2021

HSPCB/Consenty :
313129221 YAMOCTOALLY
20210

Cated: 04706/ 2021,

Closed by its
W
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184

Garg Stone Crusher, VPO
Gulabgarh, Chlachhrauli,
Yamuna Magar

A5 per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
cbhtaln Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPFCB/TAC/86/1346 dated
24.06.1991

Granted for 11/05/2020 -
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ :
313129220YAMCTOATG3
4282 Dated:26/05/2020

Closed by its
own

185

Keshav Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environmeant
Clearance. Moreover, no
directions has been received
from CPCBE regarding
obtaining Enviranment
Clearance for stone crushing

HSPCB/NOC/ 2004/
1571 dated 22.03.2004

Granted for 11/05/2020 -
10/05/2021 dt. 25.05,.2020

HSPCB/Consent) ;
313129220YAMCTOATE?
0976 Dated:25/05,/2020,

Closed by its
QW

LE6

Yarnuna Stonecrusher, Village
Chuharpurkalan, Tehsil
Chhachhraull, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required 1o
obtain Envirenment
Clearance, Moreaver, ne
directions has been received
frorm CPCB regarding
obtaining Environment
Clearance for stone crushing

MNorecord is avialable in the
official record.

Granted for 11052020 -
10/05/2021 di.-26.05.2020

HSPCB/Consenty
F13120220YAMCTOATES
42149 Dated; 26/05/2020,

Closed by its
own
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187 (Durga SteneCrusher, Village As per EIA Notification dated [Norecord is aviaiable in the | Granted for 11/05/2020 - |HSPCB/Consent/ : Closed by its
Chuharpur Kalan, Chhachhrauli, |14.09.2006, Stone Crushing |official record. 10/,05/2021 di. 26.05.2020 [313129220¥AMCTOAFE2 [own
Yamuna Nagar units are not required to 1656 Dated:26/05/2020

ocbtain Envircnment
Clearance. Mareaver, no
directions has been received
from CPCEB regarding
obtaining Environment
Clearance for stone crushing

188 |Jagdamba Stone Crusher, Village |As per EIA Notification dated |[HSPCB/2004/1484 dated Granted for 11/05/2020 - |HSPCB/Consent/ ! Closed by Its
Dolwala, Chhachhrauli, Yamuna |14.09,2006, Stone Crushing |17.03,2004 1070572021 gt. 26.05.2020 (313129220YAMCTO7634 jown
Magar units are not required to 179 Dated:26/05/2020

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

189 |Shiv Shankar Stone Industries, |As per EIA Notification dated |WPCE/94/173-74 dated Granted for 20/10/2020 - |HSPCB/Consent/ : Closed by its
Vill Kehllwala, Yamuna Nagar 14.09.2006, Stone Crushing [10.10.1994 10/05/2021 dt, 24.10.2020 {313129220YAMCTOABLZ [own

units are not reguired to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

0395 Dated:22/10/2020
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190

Anant Stone Crusher, Will
Aryanwala, Yamuna Nagar

A5 per EIA Notification dated
14.09 2006, Stone Crushing
units are not required to
cbtain Envirenment
Clearance, Mareaver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPLB/NOC/676 dated
20.03.1996

Granted for 11/05/2020 To
10052021 at. 03.06,.2020

HSPCB/2020/7633159GR
TCTOOO
Dated:03/06/2020

Closed by
Board

191

Mohit Stone Crusher, Village
Kohliwala, P.O., Devdhar,
Yarmuna Nagar

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
ocbtaining Environment
Clearance for stone crushing

HSPCE/2004/1305 dated
19.11.2004

Granted for 11/05/2020 -
10/05/2021 dt. 06.07.2020

HSPCB/Consant/
313129220YAMCTO7 728
737 Dated:D&/07/2020

Closed By
Board

152

Kamboj Gram Lidyog Mandal,
Village Ballewala, Tehsil
Chhachhraull, Yamuna Nagar

As per ELA Notification dated
14.09,2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
abtaining Environment
Clearance for stone crushing

WPCB/92/6886 dated
01.02.1994

Granted for 11/05/2019 -
10/05/2020 dt, 02.07.19

HSPCB/Consent/ |
J13129219YAMCTOMABRR
7279 Dated:02/07/20159

Closed By
Board
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193

Jamna Gram Udyog Mandal,
Ballewala, Yamuna MNagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance, Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/23/NOC/6811 dated
27.12.1993

Granted for 11/05/2019 -
10/05/2020 dt. 14.068.19

HS5PCEB/Consents :
3131292 19YAMCTOAGT I
5031 Dated:14/08/2019

Closed By
Board

194

Maa Bhanbhori Devi Stone
and Screening Plant), Village

Yamuna Magar

Crusher (Od name Malik Stone

Gorabani, Tehsil Bilaspur, District

As per E1A MNetification dated
14.09.2006, Stone Crushing
units are not required to
abtain Enviranment
Clearance. Moreaver, no
directions has been received
from CPCE regarding
abtaining Enviranment
Clearance for stone crushing

HSPCB/Consent/ :
31312921BYAMCTES 39445
5 Dated:27/06/2018

Granted for 04/02/2019 -
31/03/2022 dt. 22.03.19

HSPCB/Consent/ :
313129219%AMCTOAGS
0800 Dated:22/03,/201%9

Closed by
Board

195

32, PO DAYALGARH, Tehsil

Sai Stone Crusher, Village Nagli-

Bilaspur, Districkt Yamuna Magar

As per EIA Notification dated
14.09.2006, Stane Crushing
units are not required to
cbtain Environment
Clearance. Moreover, no
directions has been received
From CPCE regarding
obtaining Envirchment
Clearance for stone crushing

HSPCE/Consenty |
3213129218YAMCTES39323
0 Dated :D8/06/2018

Granted for 19/12/2018 -
31032027 d, 18.01.19

HSPCB/Consent/ |
313129219YAMCTOASR] 2
4484 Dated;18,/01/2019

Closed by
Board
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196

Bhagwati Stone and Screening
[Stone Crusher), Village Nagli 32,
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stane Crushing
units are not required to
ocbtain Environment
Clearance. Moreover, no
directions has been received
from CPCBE regarding
obtaining Environment
Clearance for stone crushing

HSPCEB/Consent) :
3131292 19vAMCTEESZ2132
4 Dated: 29/04/2019

Granted for B3/06/2019 -
317032024 dt, 04.06.19

HSPRCB/Consent/ ;
313129219YAMCTOABRD
a881 Dated:04/06/2019

Closed by
Board

ey

Hans Stone and Screening (Stone
Crusher), Village Nagli 32, Tehsil
Bilaspur, Yamuna Magar

s per E1A Notification dated
14.09.2006, Stone Crushing
units are not required to
abtain Enviranment
Clearance. Moreover, no
directions has been received
from CPCE regarding
obtaining Environment
Clearance for stone crushing

Not applicable. Presecution
action has already been
taken by this office for past
vialation.

Granted for 01,/04/2022 -
31/03/2024 dt. 14.02.2022

HSPCB/Coansent/ :
313129222YAMCTOY 397
205 Dated: 14/02/2022

Closed by
Board

198

R.R. Stone Crusher, Village- Nagliy
32, Tehsll- Bilaspur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stane Crushing
units are not reguired to
ocbtain Environment
Clearance. Moreover, no
directions has been recelved
From CPCE regarding
obtaining Environment

Clearance for stone crushing

HSPCE/Consenty
1312801 7Y AMOCTEARTAT 2
Z2 Dated:17/11/2017

Closed by Board, Granted for
01/04/2022 - 31/03/2027
dt. 20.01.2022

HSPCB/ Consenty :
313129022YAMCTOALRY
56358 Dated: 20/01/2022

Clased by
Board
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199

Bajrangi Stone Crusher, Village
Mhiudeenpur, Tehsil Bilaspur,
Yamuna Nagar

&s per EIA Metification dated
14.09.2006, Stone Crushing
units are nok reguired to
obtain Environment
Clearance. Mareaver, no
directions has been received
from CPCB regarding
obtalning Enviranment
Clearance for stone crushing

HSPCB/Consent/ :
3131292 1BYAMCTES12652
2 Dated: 28/03/2018

Closed by Board, Granted for
13/02/2021 = 311032023
dt. 13.02.2021

HS5PCB/Consentf |
313125922 1YAMCTOADRT]
1824 Dated:13/02/2021

Closed by
Board

200

JRY Stone Crusher, Village Majri
Tapu, Jagadhri, Yamuna Magar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moregver, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

mNorecord Is avialable in the
official recard.

Closed by Board

Closed by Board

Closed by
Board

201

Mew Shree Guru Nanak Stone
Crusher, Village Rampur Khadar,
Tehsil Khizrabad, Yamuna Nagar

As per ELA Notification dated
14.09.2006, Stone Crushing
units are not reqguired to
abtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent) ©
31312921 Y AMOCTE4ALR7152
5 Dated:02/12/2017

Granted for 0B/02/2018 -
31/03/2027 dt. 10.02.18

HSPCB/Consant/f
332928YAMCTOASZ1D42
dt, 10.0:2.18

Closed by
Board
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202 |Guru Kirpa Enterprises (Stone As per EIA Notification dated |HSPCB/Consent/ ; Granted for 03/05/2018- HSPCB/Consent/3131292 (Closed by
Crusher}, Village Rampur Khadar, |14.09.2006, Stone Crushing [313129218YAMCTE479093 |31/03/2022 dt. 10.05.2018 [18YAMCTOS280664 dt. Board
Yamuna Nagar units are not required o 9 Dated:09/01/2018 10.05.18
obtain Environment
Clearance. Moreover, na
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
203 |Om Sai Stone Crusher, Village As per ETA Notification dated | HSPCB/Consent/ | Granted for 24/01/2018 - HSPCB/Consent/ Closed by
Rampur Khadar, Yamuna Nagar [14.09.2006, Stone Crushing [313129217vAMCTE480084 (31/03/2022 dt. 06.02.18) 313129218YAMCTO Board
units are not reguired to 7 Dated:19/12/2017 ' 40951679 dt. 06.02.18
obtain Environment
Clearance. Moreover, na
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
204 [Yamuna Industry {Stone Crusher) |As per ELA Motification dated |HSPCE/Consent/ : Granted for 05/04/2018- HSPCB/Consent/: Closed by
Village lbrahimpur, Tehsil 14.09.2006, Stone Crushing |313129218YAMCTES20212 |31/03/2028 dt. 19.04.18 31312921BYAMCTOA Board

Chhachhraull, Yamuna Nagar

units are not required to
pbtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

6 Dated:22/03/2018

3256688 dt. 19.04.18
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Subject: joint Inspection Report of the operational mining blocks in the district
Yamunanagar,

in compliance of the Hon'ble NGT, New Delhi arders dated 20,12.2023 in 04
No. 593 of 2023 titled as "Mursaleen versus State of Haryana & Ors” and Director
General Mines & Geology, Haryana endst. no. DMG/Hy /Glg/YNR/518 dated 01.02.2024,
the aperational mining blocks of the district Yamunanagar were inspected jointly aléng
with the department surveyor and the Kanungo, Tehsil Radaur [Yamunanagar) on dated
04.02.2024 and 06.02.2024.
2. There are total 10 no. of mining blocks are in operation in the distriet Yamuna

Nagar whose details are given in the table below:

Name of Mining Name of Highest Mineral Area Depthof | Remarks |
Block Bidder/Company (in  |Excavation |

Hecl) | Allowed

Gumthala southf M/  Elite H'“'”ESF;T'."" 4967 [ 0% mebers Tiver Bad

Block YNR B17 Corporation .
MNagli Block YNRIM/s M.P. Traders Sand [T 7.25 D3 meters River Bed
Bl5
Nagla Rangran Block M /s Tirupati Earth & [Sand O 48 03 meters  Biver Bed
YNR B14 Project Works Pyt
M T Karhera |[M/s 5h. Kawaljeet [Sand 67.79 03 meters.  Rlver Bed
BlockYNR B13 Singh Batra 570 Sh. |
Makhan Singh Batra |
I —
|athlana Block YME{ M/s P.5. Bulidtech | Sand 101.27 |03 meters [RiverBed |
B12 I '
| 1 L
Kanalsi Block YNE M/s P.S. Buildtech Boulder-Gravel-Sand 44.14 {03 meters  River Bed
ES I Permission gmr‘rwj‘
only for sand by th
Hon'Ble NET, New |
Delhi) | |
Mandoli  GhaggarM/s |SM Foods PvtBoulder-Gravel-Sand [20.18  [03meters [River Bed |
Eazr Block YNE B3  [Ltd. Permission granted) |

only for sand by the | .
Hon'ble NGT, New
Delhi)

Devdhar Block YNRM/s Northern Royalty, Boulder-Gravel-Sand (31.87 |09 meters  Outside

B2+ Company | River Bed® |
1

Jaidhari Block YNR M/s P. S Buildtech Boulder-Gravel-Sand (48,60 09 meters  Putside

B33 River Bed*
Mallkpur Khadar |M/s Sh. Kara] Singh Boulder-Gravel-Sand [23.20 |09 meters Dutside
Block YMNE B2ZB 8 /o Major Singh P&Euer Bad*
1l
*Agricultural Land

& &
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3. The detailed observations of the joint team during inspection are as follaws:
Sr. |Name of Mining Block Observations S R
Mo,
1 Gumthala South Block The team observed that thej 3
YNRB17 | mining activity is nper;:iunﬂw

{within the allotted lease arvea

f[}-:hasra Mumbers) as per DGPS

| demarcation. The report of thel

| Kanungo, Radaur is attached as

éﬂnnexure-ﬁ.
2 Nagll Block YNR B15 |The team observed that th

mining activity is operationa
within the allotted lease area
{Khasra Numbers] as per DGPS|
demarcation. The report of the
Kanungo, Radaur |s attached as)
as Annexure-B.

YNE B14

Nagla Ramgran Block The team observed that the

mining activity is operationall
within the allotted lease area)
(Khasra Numbers] as per DGPS
demarcation. The report of the
Kanungo, Radaur is attached ag
as Annexure-C,

M T Karhera Block
YHE B13

The team observed that the
mining activity is operationa
within the allotted lease ares
(Khasra Numbers) as per DGPS|
demarcation. The report of the|
Kanungo, Radaur is attached as
as Annexure-D.

i 7

Jathlana Block YNR|The team observed that the

mining activity ls operaticna
within the allotted lease areal
(Khasra Numbers) as per DGPS|
demarcation. The report of the|
Kanungo, Radaur is attached as]
as Annexure-E,
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6 Kanalsi Block YNR BS At the time of inspection nnghm activity of bouldar &
;rj:j;':.lng activity is found at the IEp,re] is already stopped by thel
on'ble NGT, Mew Dethi  vide
irders dated 31.05.2022 in OA No.
23/2022 titled as "Mohinder Fal
-"mT Versus State of Haryana &
. irs.” [copy enclosed),
7 Mandoli Ghaggar EastAat ﬂ'IEf tllttl’.‘ al Il'l‘.i].'l"Ei:HﬂI'I Hi]‘lﬂ mining ar[|1.l|1!|; of hﬂu]dl'r El'q'
Block YNR B3 mining activity is found at thegpravel i already stopped by the!
e, on'ble NGT, New Delhi vide
rders dated 31,05.2022 in 0A Noj
<3/2022 titled as "Mohinder Pal
Anr. Versus State of Harvana ]
Ors.” [copy enclosed ). ﬂ
| B Devdhar Block '!'HR}"H. the time of inspection no[The department aiso issued show
B24 mining activity is found at thekause notice to M/s Morthern
site, Rovalty (Devdhar Block] for
' iolation of terms & conditons of
. he Environmentzl Clearence and
| ining plan vide memo oo, 2353
ated 23.10.2023 (copy enciosed).
9 |aidhari BlockYWR B33 | At the time of inspection no [The department also issued shows
mining activity is found at the kause notice to M/fs P. 5. Buildtech
site. aidhari Block) for violadon cof
erms & condidons of the
nvironmental  Clearence  and
ining plan vide memo no. 2557
ated 23.11.2023 (copy enclosed ).
10 Malilpur Khadar | At the time of inspection no [The mining department alon
Block YNR B2B mining activity is found at the with CM Flying Squad, Panchkulg
site, nspected the illegally excavated
Further, the team also hrea and lodged an FIR 28572022
observed that approx. 04-45 at P. 5. Chhachhrauli against the
acre of land is illegally kulprits {M/s §. |. Screening Plant
excavated adjoining the lease [MDL-484), Vill. Malikpur & the
area which is also now fandowners (topy enclosed]}.
cultivated by the landowners,

Further, at the time of inspection, the mining activity is opera tional within the
permissible limit of the depth of excavation of mineral in the viver bed mining blocks.

Furthermore, presently, the Yamuna River

is flowing on the left bank

(towards Uttar Pradesh/eastern side). Moreover, the team observed that due to the
meandering course & excessive flow of water in the Yamuna River, the erosion is

A A
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287

occu i '
TTing natural| ¥ at the hemispherical turning end of the bank (means causes erosion
of that particular bank] a

3 : nd the sediment /bed load starts accumulating in the oppasite
}remnn to this end. S0, the erosion of the safety margins/edges at some points in the
river bed mining blocks mainly occurs due to the said natural phenomenon

[meanden'ng nature of river) of river course & excessive water fow, The GPS
photographs of the spor are enclosed here.

Enclosed: As above.

Ml"‘dn_]n’ijmw

Mohit Kumar Orm Dutt Sharma
{Surveyvor, HQ) (Mining Officer, Yamunanagar)
i
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Item No. 02 Court No, 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 150/2021
Anish Applicant
Versus

Union of India & Ors. Respondentis)

Date of hearing: 18.11.2022

CORAM: HON'BLE MRE. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE PROF. A. SBENTHIL VEL, EXFERT MEMBER

Applicant: Mr. Vanshdeep Dalmia & Mr. Yashvardbon Bisht, Advocates

Respondents: Mr, Rabul Khurana, Advocate for HSPCH
Mr. Ajit Sharma, Advocate for B- 11 e 13

ORDER

L, Grievance in this application is against violation of environmental
norms by Respondent No. 11 to 13 - M/s Development Strategies India Pvt.
Ltd,, M/s Delhi Royalty Company and M/s Mubarikpur Royalty Company
at Yamuna Nagar, Harvana in conducting sand mining at village Pobari,
Tehsil Radaur, District Yamuna Nagar. Project site is at Khasra Number
Pobari Block/YNR B-11 aver area of 23.05 Ha, vide EC dated 27.06.2021
for Respondent No. 11, village - Kohliwala, Tehsil Chhachhrauli District
Yarnuna Nagar, project site at Khasra No. Block /YNR B-21 and 22 over
area of 13.59 Ha vide EC dated 27.06.2016 for Respondent No, 12 and

village Bailgarh, Tchsil Chhachhrauli, District Yamuna Nagar, project site



at Khasra No. South Block / YNR B-2 over area of 28 Ha. vide EC dated

27.06.2016.

2. The applicant has annexed photographs showing the diversion of the
river flow, in stream mining and use of heavy machinery in violation of the
EC conditions, the Sustainable Sand Mining Guidelines, 2020 and recent
order of this Tribunal dated 26.02.2021 in OA. No, 360/°2015, NGT Bar
Association v Virender Singh [State of Gujarat] and other connected matters

directing as follows:-

o A B R sy e R s s s S s s o e i

27. We direct all the Btates/UTs to strictly follow the SSMG-
2016 read with EMGEM-2020 reinforced by mechanism for
preparation of DSRs [(in terms of directions of this Tribunal
dated 14.10.2020 in Pawan Kumar, supra and 04.11.2020 in
Rupesh Pethe, supra), Environment Management Plans,
replenishment studies, mine closure plans, grant of EC (in
terms aof direction dated 13.09.2018 in Satendra Pandey,
supra)l, assessment and recovery of compensation [as per
discussion in Para 25), seizure and release of vehicles involved
in illegal mining (in terms of order dated 19.02.2020 in
Mushtakeem, supral, other safegquards against violations,
grievance redressal, accountability of the designated officers
and periodical review at higher levels. As already noted,
EMGEM-2020 contemplates extensive use of digital technology,
including remote sensing.

28. We further direct that periodic inspection be conducted
by a five-members Committee, headed and coordinated by the
SEIAA and comprising CPCEB (wherever it has regional office),
State PCB and tweo expert members of SEAC dealing with the
subject. Where CPCB regional office is not available, if
MoEF&CC regional office is available, itz Regional Officer will
be included in the Committee. Where neither CPCB nor
MoEF&CC regional office exists, Chairman, SEIAA will tie up
with the nearest institution of repute such as IIT to nominate
an expert for being included in the Committee. Such inspection
must be conducted at least thrice for each lease i.e. after expiry
aof 25% the lease period, then after 50% of the period and
finally six months before expiry of the lease period for midway
correction and assessment of damage, if any. The reports of
such inspections be acted upon and placed on website of the
SEIAA. Every lessee, undertaking mining, must have an
environment professional to facilitate sustainable mining in
terms of the mining plan and environmental norms. This be
overseen by the SEIAA. Environment Departments may dalso
develop an appropriate mobile App for receiving and redressing
the grievances against the sand mining, including connivance

4
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of the authorities and also a mechanism to fix accountability
of the concerned officers. Recommendations of the Oversight
Committee for the State of UP quoted earlier may be duly taken
into account.

The mechanism must provide for review at the level of the
Chief Secretary at least once in every gquarter, in a meeting with
all concerned Departments in the State. The Chief Secretary UP
may ensure further action in the light of the report of the
Oversight Commitiee.

Similarly, at National level, such review needs to be

conducted atleast once in a year by the Secretary, Environment
in coordination with the Secretaries Mining and Jalshalkti

Ministries the CPCB."
3. The matter was earlier considered in the light of factual report filed
by the Committee constituted by this Tribunal. Since the report was
inadequate, vide order dated 08.03.2022, the Tribunal requested the
Monitoring Commuittee headed by Justice Pritam Pal, former Judge of
Punjab and Haryana High Court, which has been appointed by this
Tribunal to monitor compliance of certain orders of this Tribunal, in the
State of Haryana, to ¢cross-check the factual position by undertaking visit
to the site, with the assistance of such of the authorities as may be

considered necessary.

4, The matter was last considered on 19.07.2022 in the light of report
of the Monitoring Committee dated 7.5.2022 hnding wiolations agamst
cach of the PPs. The violations include failure to implement progressive
mine closure 'pla.n-. undertaking mining bevond the permitted depth, not
taking measures for rehabilitation/restoration/ rejuvenation of the land of
the area where mining was undertaken, Not developing green belt, not
erecting necessary boundary pillars, not installing CCTV cameras, not
maintaining read for transportation of the material, not showing GP3
gystem on the vehicles used for transportation of the material. Illcgal
screening plant was found within the premises. Safety measures for the
workers were not adopted., Mining was illegally done by use of JCB

3
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machine. There was diversion of the river flow. Obscrvations of the
Committee are by and large identical, with minor variations, with respect
to the three FPs. Considering the violations found in the report of the
Committee, the Tribunal called upon the PPs to file their response in the
matter. To see precise violations, ebservations of the Committee are quoted

below:

“3.1 Mining site for mining of boulder, gravel and sand in non
forest and non-river area at Village Kohliwala, Block YNR/EB 21
& 22, Tehsil Chhachhrauli, Distriet Yamunanagar

The mining lease area has been allotted 1o M/S Delhi Royalty
Company, Model town, Yomunanoagar. The said mining lease
holder was issued letter of inftent by the Department of Mines &
Ceology, Haryarna on 19.6.2015, Environment Clearance under Eid
notification dated 14.9.2006 was granted by SEIAA, Haoryana on
27.6.2016 and consent to operate under the provision of Air Act,
1981 was granted by HS5PCE on 9.8.2016. The mining was started
by the mining lease holder on 11.8.2016. As per the record
maintained by Department of Mining and Geology and Mining Plan
submitted by the Mining lease holder (M/ s Delhi Royalty Company,
112, Sanipura Gurudwara Road, Model Town, Yamunanagar),
boulder, gravel and sand mining site in non forest area and non
river area having total lease area of 1.3.59 hectare, exists in village
Kohliwala, Block ¥YNR/B 21 & 22, Tehsid Chhachhrauli, District
Yamunanagar.

As per the record submitted by Department of Mining and Geology
vide letter no. Mining/ Admin/ Ynr/ 1914 dated 29.04.2022, the
mining lease order started its production at the site on 11082016
and the production af boulder, grave!l and sand during the period
11.08.2016 to 10.08.2017 has been mentioned as 222549 MT, for
the period 11.08.2017 to 10.08.2018, the production of the said
products has been mentioned as 248288 MT, during the period
11.08.2018 10 10.08.2019, the production of sald products has
been mentioned 248236 MT, for the period 11.08.2019 (o
10.08.2020, the production of said products has been mentioned
as 252887 MT, for the period 11.08.2020 to 10.8.2021, the
production of said products has been menlioned as 246550 MT
and durng the peripd 11.8.2021 to 10.12.202], the production
was mentioned as 82267 MT. Thereafter, the mining cperation wWas
suspended on 10.12.202]1. The average production of boulder,
gravel and sand has been caleulated as 244048 MT/ Year,
whereas, the mining lease holder has been allowed the
production capacity as 250000 MT. As such, the mining lease
holder has produced the guantity of minor minerals within the
permizsible production capacity. The fotal lease period of the
mining site is 8 years.

During the visit, the Monitoring Committee has made the following
obgervations:
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3.1.1 Observations of the Monitoring Committee

I.

o

No mining was being carried out at the mining lease area.
The Mining aofficer informed that due to non payment of
royalty by the mining lease holder, mining activity in the
said area has been stopped on the directions of the mining
department and mining operation was suspended on
10.12.2021. However, the site condition indicated that
slight mining was being carried oul in the area. Even, the
fresh material screened by the nearby screening plant was
seen by the Monitoring Committee. On the next visit aof the
Technical Expert of the Monitoring Commiitee on
23.04.2022, it was observed that the saild screening Plant
was n operation and it was apprehended that the raw
material used for screening, had been mined from the said
mining site.

It was informed that depth upto 9 m has been allowed for
extraction of boulder, gravel and sand and in some part of
the mining lease area, the depth of 9 m has been exhausted
but no progressive mining closure plan has been
implemented in the part of the mining lease area, where the
mining upto depth af 9m has been completed. No steps have
been taken for rehabilitation / restoration / rejuvenation of
the land of the area.

Few plants were found planted in the mined area and on the
next visit made on 23.04.2022, some more plants have been

Jound plantad in the mining sile area.

As per Mining Plan, 25 boundary pillars were to be erected
at the boundary of the mining lease area, whereas, during
the wisit, the mining lease holder could not show all the
boundary pillars erected at the site. The coordinates of one
af the boundary pillar i.e BP-3 were found with the help of
mobile phone as latitude as N30 15" and longitude as E 77
30" against the actual coordinate of the boundary pillar, as
latitude: N3Q' 15'40.43" and longitude: E 77 30°18"

Weigh bridge has been set up outside the mining lease areqa,

No CCTV cameras have been installed at all the vulnerable
points.

The condition of the road through which the mined matenal
is transported is not good and non-stabilized. Also, the width
of the road constructed for transportation of the mine matenal
through vehicles is less and it has not been widened and fully
stabilized.

The plants have been planted recently, whersas, these plants
should have been planted about 5 years ago, when the mining
activity in the year 2016 was starfed at the site so tha! these
waonld have grown fully.

The Committee could not check as towhether GPS system have
been provided on the vehicles carrying mined material as no
vehicles were found standing at the site. Also, the detaiis of
the vehicles deployed for transportation of mined material by
the mining lease holder and registration of vehicles and status
of GPS on these vehicles have not been provided by the
Departmen! of Mines and Geology as requested by the
Monitoring Committee while conveying the requirements of the

&
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Monitoring Commillee from the Departments vide letfer no.
CMC/2022/ 836 dated 02.04.2022.

As per the Mining Flan submitted by the mining lease holder,
it has mentioned that 3750 saplings were planted in the area
Jor development of green belt of 7.5 m wide around the mining
lease area. The Monitoring Commitiee during its visit o the
mining site on 01.04.2022 and 23.04.2022, it has been
observed that no green bell of 7.5 {1.36 hal m has been
mamntained by the mining leass holder around the mining lease
area and only few plants in two patches have been planted.
As per the Mining Plan, it has been mentioned that no
screening / sizing facility has been installed at site, whereas,
during the both the visits of the Monitoring Committee made on
01042022 and 23.04.2022, one screening Plant has been
Jound set up within the premises of mining lease area and it
was found in operalion on both the visis.

The roads maintained for transpartalion of production, have
not been fully stabilized and no arrangements have been made
jor sprinkling of water on the road o suppress the dust
EMIESIons.

As per the Mining Plan, water tanker of capacity 4000 liter has
been deployed for carrying ground water for use in aclivities
likes drinking purposes, suppress of dust and watering (o the
plants etc. It is mentioned there that in compliance to order of
Hon'ble Nation Green Tribunal, in one of the case, the mining
lease holder has fo make arrangements to use the treated
sewage of nearby STP for sprinkling of water for suppression
af dust.

As safety measures, the mining lease holder has not provided
protective equipments for like dust masks, ear plugs / muffs
and other egquipments to the lahorer working n the mining
lease area.

Na danger signs have been displayed near the mining lease
ared.

Mining lease holder has not made efforts to make plantation in
33 % of the mining lease area under the social forestry on the
land available from Panchayats, which is to be completed at
the end of mining lease.

No plants have been developed along the road adjetning to the
mining lease area to prevent the speeding of dust and
attenuate air pollution in the area.

The Photograph showing the mining lease ared from twhich
minior mineral has been extracted, few plants planted at
site, boundary pillar erected at one corner of the sile and
mining lease site are mentioned as Plates I to 4.

3.1.2 Specific recommendations of the Monitoring Committee
w.r.t non river mining site at wvillage Kohliwala, Tehsil
Chhachhrauli, District Yamunanagar.

I

The mining lease holder shall erect all the 25
boundary pillars around the mining lease site and
coordinates on all the boundary pillars may be marked
within 01 month.

As per the Mining Plan submitted by the mining lease
holder, 7.5 m wide barrier was to be left all around the
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mining lease area for development of green belt /
plantation but the same has not been left by the mining
lease holder. Therefore, the Monitoring Commitiee
recommends that the mining lease holder shall leave
7.5 m barrier all around the mining lease site for
development of green belt / plantation within 02
months.

As per the record submitted by Department of Mines
and Geology, Yamunanagar, the average production of
boulder, gravel and sand has been calculated as
244048 MT/Year, whereas, the mining lease holder has
been allowed the production capacity as 2350000
MT/year. As such, as per the record, mining lease
holder has produced the guantity of minor minerals
within permissible production capacity. However,
the Monitoring Committee during its both the visits
made on 1.4.2022 and 23.4.2022, observed that one
screening plant set up within the premises of the
mining lease area was in operation and there is
guite possibility that it is using the raw material
from the said mining lease area. Therefore, the
mining lease helder might be deing illegal mining
in the mining lease area. Therefore, it is
recommended that the Department of Mines and
Geology shall impose compensation for extracting
more guantity of minor mineral in the form of
illegal mining as compared to the permitted
gquantity to be extracted as per the Methodology
mentioned in order dated 26.02.2021 in OA no. 360
aof 2015 in the matter of National Green Tribunal
bar association V/s Virender Singh [State of
Gujarat).

The mining lease holder shall implement progressive
mining closure plan in the part of mining lease area
where the mining upto depth of 3 m has been
completed and steps may be taken for rehabilitation /
restoration / rejuvenation of the mined area.

The mining lease holder shall plant maximum
number trees on both sides of road used for
transportation of mined material within 03 months.
The mining lease holder shall ensure that the
sereening plant, installed within the premises of the
mining lease area, may not be allowed to operate till
the suspension of the mining lease is restored by
Department of Mines and Geology. The quantity of raw
material used in the screening plant may be in the
record to be submitted to Department of Mines &
Geology.

Appropriate number of boards mentioning danger sign
may be erected at suitable places of the mining lease
areaq.

The mining lease holder shall start making plantation
under the social forestry on the land available from
Panchayat to ensure plantation in 33% area may be
completed at the end of the mining lease.
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3.2 River mining site for mining of boulder, gravel and sand at
village Bailgarh, Block YNR/B-2, Tehsil Chhachhrauli, District
Yamunanagar by M/s Mubarikpur Rowyalty Company, VPO
Mubarikpur, District Mohali, Punjab

The mining lease area of 28 hectares (non forest) has been allofted
by the Department of Mines and Ceology and issued letter of intent
on 19062015 to Mfs Mubarkpur Koyally Company, VPO
Mubarikpur, Distnct Mohall, Punjab with lease perod of 9 years.
The Enwronment Clearance under EIA Notification dated
14.09. 2000 was granted by SEIAA, Haryana on 27.06.2016 for
production capacity of 1.3 Million T/ Year and consent to operate
under Air Act, 1981 was granted H5PCB on 31.08.2016. As per the
record maintained by Department of Mines and Geology and
Mining Plan submitled by the mining l2ase holder (M7 s Mubarikpur
Royaity Company, VPO Mubarikpur, District Mohali, Punjab),
boulder, gravel and sand in mining site river area having tolal lzase
area of 28 hectares, exists in Village Bailgark, South Block (YNR B-
2], Village Bailgarh, Tehsil Chhachroil, District Yamunanagar,

As per the record submitled by Department of Mining and Geology
vide letter no. Mining/Admin/Ynr/ 1914 dated 29.04.2022, the
mining lease order sfarled its production af the site on 09.12.2016
and the production of boulder, gravel and sand during the period
(9. 12 2016 to OR.12.2017 has been mentioned as 1 183289 MT, for
the period 09.12.2017 to 08.12.2018, the production of the said
products has been mentioned as 1220882 MT, during the period
£9.12.2018 to 08.12.2019, the production of said product has been
mentioned 1239120 MT, for the period 09.12.2019 to 08.12,2020,
the production of said product has been mentioned as 1174817 MT
and for the perfod 09.12.2020 to 08.12.2021, the production of said
products has been mentioned as 1190973 MT and for the period
9.1:2.202] o 31.03.2022, the production of said production has
been mentioned as 366280 MTD. The average production of boulder,
gravel and sand has been calculated as 1200633 MT/ Year,
whereas, the mining lease holder has been allowed the production
capacity as 1.3 Million T/ VYear [1300000 MT/year). As such, the
mining lease holdet has produced the guantity of minor minerals
within permissible production capacity. The total lease period of the
mining sile is 9 years,

3.2.1 Observations of the Monitoring Committece

The Monitoring Commitiee visited the mirung lease area in river area
on 01,04.2022 and 23.04.2022 and the follounng observations werg

marle,

I. On the day of visit on 1.4.2022. no mining achrily was in
operation. It was informed that due to regular flow of water
from the last 02 months, the mining in the river bed area could
nat ke made operational and the mining from the river bed shall
be started after the drying of water in the area. It is mentioned
here that as per the record submitted by Department of Mines
and Geology, Yamunanagar wvide iis letter no. 1914 dated
29.04.2022, the mining lease holder has done mining in the
mining lease area uplo 31.03.2022, whereas, the Moniloring
Commiitee has visited the site on 01,.04.2022 and the mining

B
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lease holder submitted the statement that the mining site in
river area was not (n operation from the last 02 months due to
regular flow in the river, which is wrong statement. It indicates
that the mining lease holder had dehberately stopped the
operation of the mining site on the day of visit of tThe Monitoring
Committee on 01.04.2022, The mining lease area was again
visited by the Technical Expert of the Monitoring Commiltee on
23.04.2022 and though the mining n the mining lease area
was in operation but the same was kept deliberately in slow
pace. The photographs showing mining site in operation during
the visit on 23.4.2022 is mentioned as per Plate-5

As per mining plan, 03 boundary pillar have been mentioned,
whose latitude and longitude are as under:

SL Latitude Longitude

No.

o | N3O'1329.01" EO7733'34.59"
2 N30'13'10.29° EQ773024.22
3 N30'12941.01" EOF730'17.97"

The Monitoring Committee tn the presence of the officers of mining
department and HSPCB checked the GPS coordinates of 1 boundary
pillar with mobile phone and the same were found as latitude:
N30'1332° and longitude: EOT721'37", The number of boundary
pillars setup by the mining lease holder are very less and adequate
no, af such boundary pillars may be erected af mining lease aned.
During the next visit of the Technical Expert of the Monitoring
Committee on 23,08 2022, the GPS coordinates af the boundary pillar
were checked and the photograph showing the pillar mentioning the
mordinates as latitude: 30°1335.22" and longitude: 7730033, 72" is
mentioned as per Plate no. 6.

No CCTV cameras have been installed at the vulnerable points.

The site conditions indicated that no distance of mining lease site
has been maintained from the embankment of nver and mining
has been started just at the embankment of river and the same
facts were verified during the last visit of the Technical Expert of
the Monitoring Committee on 23.04.2022. The photograph
showing mining done just at the start of the embankment of river
Yamuna is mentioned as per plate 7.

Wegh bridge has been setup outside the mining lease area.,

On the day of wvsit on 23.04.2022, #t was observed that mining tpto
depih ol more than 3 m has been done in the mining lease area against
the permissible depth of 3 m. The photograph showing the iillegal
mining done beyond 3 m depth is also mentioned in Plate 7.

The condition of the road from where the mined matenal is transported
is not good and is not fully stabilized, No plantation has been made
aiong the roads fon both sides) provided for transportation of mned
material to aitenuate air pollution. The photograph showing non
stabilized road wathou! plantation is mentioned as per
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The Committee could not check as to whether GPS system have
been provided on the vehicdles carrying mined moterial as no
vehicle was found standing af the site. Even during the last visit
made on 23.04.2022, no transportation vehicles were available
at the site,

The mining lense holder has developed plantation in small area
outside mining lease area and within mining lease area, which
are mentioned as per Plates 9 and 10.

As per the Mining Plan submitted by the mining lease holder, it
hos been mentioned that saplings have been planted in the aren
for development of green belt of 7.5 m wide. The Moniternng
Committee during ifs wisil o the mining site on 01,04 2022 and
23,04, 2022, it has been observed that no green belt of 7.5 m wide
has been maintained by the mining lease holder and only few
plants in two patches have been planted. Also, green belt margin
having width of 7.5 m (2.80 ha) all around the mining site has nol
been left by the mining lease holder.,

The roads maintained for transportation of mined material have
not been fully stabilized and no arrangements have been made
for sprinkling of water on the roads io suppress the dust
emissions. It is mentioned there that in eompliance to order af
Hon'ble National Green Tribunal, tn one of the case, the mining
lease holder has to make arrangements o use the treated
sewadge of nearby STP for sprinkling of water on the roads for
suppression of dusl.

The mining lease holder has not maintained wun-mined block af 50
m length left afler 1000 m length of mining lease area and as'
such, has not complied with the conditions mentioned in the
Miring Plan

In the Mining Plan, it has been menfioned that in case aof Huer
Yamuna, no mining shall be permissible in an area upto width of
500 m from the active edges of embankment of the river. The
mining lease holder has not maintained a distance af 500 m from
the active edge of the embankment of river as noted during the
st visit made on 23.04.2022, as the mining has been done fust
near the embankment of the rver. As such, the mining lease
holder has not followed the guidefines mentioned as Sustainable
Sand Mining Guidelines, 2016, vislated the condifions mentioned
in the Mining Plan and Haryana Minor Mmineral Concession,
Stocking, Transportation of Minerals and Prevention of Negal
Mining Rules, 2012,

3.2.2 Specific recommendations of the Monitoring Committee
w.r.t river mining site at village Bailgarh, Tehsil Chhachhrauli,
District Yamunanagar

1.

The mining lease holder shall erect adequate number
of boundary pillars all around the mining lease site
and coordinates on all the boundary pillars may be
marked within 01 month.

2. The mining lease holder shall maintain a barrier of

7.5 m wide from the embankment of the river and
shall develop plantation in the said 7.5 m wide barrier
within 02 months.

10
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F. As perthe record submitted by Department of Mines
and Geology, Yamunanagar, the average
production of boulder, gravel and sand has been
calculated as 1200633 MT/Year, whereas, the
mining lease holder has been allowed the
production capacity as 1300000 MT/Year, which is
within the capacity allowed by Department of
Mines and Geology. It iz mentioned here that the
mining lease holder is doing illegal mining beyond 3
m depth, as such, the mining lease holder is
extracting mined materigl more than capacity
allowed to it., Thus, the mining lease holder {5 doing
illegal mining. Therefore, it is recommended that the
Department of Mines and Geology shall impose
compensation for extracting more guantity of minor
mineral as compared to the permitted guantity to be
extracted as per the Methodology mentioned in order
dated 26.02.2021 in 0A no. 360 of 2015 in the
matier of National Green Tribunal Bar Association
V/s Virender Singh {State of Gufarat).

4, The mining lease holder shall implement progressive
mining closure plan in the part of mining lease area
where the mining upto depth of 3m has been
completed and steps may be taken for rehabilitation /
restoration / refuvenation of the mined area.

5. The mining lease holder shall plant maximum
number trees on both sides of road used for
transportation of mined material within 03 months.

6. The mining lease holder shall start making plantation
under the social forestry on the land available from
Panchayat to ensure plantation in 7 hectares as
mentioned in the Mining Plan, may be completed at
the end of the mining lease.

7. The Department of Mines and Geology shall take action
against the mining lease holder for violating the rules
mentioned in the Haryana Minor Mineral Concession,
Stocking, Transportation of Minerals and Prevention of
Illegal Mining Rules, 2012 for not maintaining 500 m
distance of mining lease area from the active edge of
the river Yamuna.

8. The mining lease holder shall provide protective
equipment like dust masks, ear plugs / muffs and
other equipments to the laborer working in the mining
lease area.

3.3 River mining site for mining of boulders, gravel, sand at
village Pobari, Block YNR-B-11, Tehsil Radaur, District
Yamunanagar by M/s Development Strategies India Pvt. Ltd.,
Sarcjini colony, Yamunanagar.

The mining lease area of 23.05 hectares frnon forest) has been
allotted by the Department of Mines and Geology and 1ssued
letter of infent on 19.06.2015 to M/s Development Strategies
India Put. Ltd., Sarojini colony, Yamunanagar with lease penod
of O years. The Environment Clearance under EIA Notification
dated 14092006 was granted by SEIAA, Horyana on
27.06.2016 for production capacity of 1.1 Milion T/ Year and

11
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consen! o operale under Air Act, T981 was granted HSPCR
31.08.2016. As per the record maintained by Department of
Mines and Geology and Mining Flan submitted by the mining
lease holder (M7 s Development Strategies India Put. Ltd,, Sarojini
colony, Yamunanagar], boulder, grovel and sand mining site in
river areq, having total lease area of 23.05 hectares, exisis in
Village Pobari Block YNR-B-11, Teh Radaur, District
Yamunanagar.

As per the record submitted by Department of Mining and
Geology wvide letter no.  Mining/Admin/ ¥Yar/ 1914 daled
29.04. 2022, the miring lease order started its production at the
site on 09.12.2016 and the production of boulder, gravel and
sand during the period 09 12,2016 to 08.12.2017 has been
mentioned as 726006 MT, for the period 09122017 o
08122018, the production of the said products has been
mentioned as 576576 MT, dunng the period 09122018 1o
08.12.2018, the production of said products has been mentioned
1056615 MT, for the period (09.12.20]9 to 08.12.2020, the
production of said products has been mentioned as 943786 MT
and for the perod 09.12.2020 to 08.12.2021, the production of
said products has been mentioned as TOBB637 MT and for the
period 9.12.202] to 31.03.2022, the production of said products
has been mentioned as 460230 MTD. The average production of
boulder, gravel and sand has been calculated as 885374
MT/ Year, whereas, the mining lease holder has been allowed the
production capacity as 1.1 Million T/ Year. As such, the mining
lease holder has produced the quantity of minor minerals within
permissible production capacity. The total lease period of the
mining site is 9 years. The production record submitted by the
Department of Mines & Geology, Yamunanagar vide letter No.
Mining/ Admin/ Ynr/ 1914 dated 29.4.2022 is annexed as per
Annexure-3

3.3.1 Observations of the Monitoring Committee

1. At the time of visit, the mining activily was in operation with
ardinary JCB. The sand already extracted from the mining
lease area was being loaded in the tippers. During the next
wisit made on 23.04,2022 by the Technical Expert of the
Monitoring Commillee, the mining operation in the mining
lease area was found stopped. It was injormed that the
Department of Mines and Gealogy vide s affice lefter no,
1178 dated 20.04.2022 has suspended the mining
aperations alonguwith dispatch of minerals from the confract
area due to non payment of controct morey / royalty.

2. As perthe Mining Plan, the mining lease holder has to erect
27 boundary pillars around the mining lease areaq,
whereas, the mining lease holder has provided 12
boundary pillars which are not adegquate.

3 As per Mining Plan, the mining lease holder has to leave a
barrier of 7.5 m wide (4.95 ha} from the boundary of the
mining ared, however, the mining lease holder has not left
a barrier of 7.5 m wide from the boundary ef the mining
lease area,

4. The Monitoring Committee noted the coordinates of the one
af the boundary pillar erected at boundary of mining lease

12
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site with mobile phone, which were found as latifude ;
NIO00" and longitude : EQ77 15",

5 No CCTTV cameras have been installed at the vulnerable

poinia.

6. During the last visit made on 23,04, 2022 by the Techmcal

Expert of the Monitoring Committee, it was observed that
the distance of mining lease area from the embankment of
river was abouwt 250 m, which is less than distance of SO0
m to be maintained from the embankment of the river
Yamuna, As such, the mining lease holder has violaled the
provisions of Haryana Minor Mineral Concession, Stocking,
Transportation of Minerals and Prevention of fllegal Mining
Rules, 20712,

7. Weigh bridge has not been provided at the eniry of mining

lease aredn.

8 The condition of the road through, which the mined

material (s ransported (s not good, fully stablized and
compacted.

8 The Commitiee could riot check as to whether GFS system

have been provided on  the vehicles carmying mined
material as no vehicles were found present al the site.

10, During the wvisit of the Monitoring Commiltee on

01.04.2022, it was observed that the mining lease holder
had diverted the flow of River Yamuna by laying of layer of
sand in the lease area to extract the more guantity of sand
[from the lease area.

11, The condition of the flow of River water in between the

patches of the sand / gravel heaps indicate that the mining
[ease holder might be doing in-stream mining using heavy
machinery during the odd hours. The photograph taken on
(01.04.2022 and 23.04.2022 showing the patches of sand
/A gravel heaps in between flow of river are mentioned as
Plates 11 and 12, respectively

3.3.2 Specific recommendations of the Monitoring Commiltee

2.

w.r.t river mining site at village Pobari, Tehsil Radaur,

District Yamunanagar

The mining lease holder shall erect adequate number af
boundary pillars around the mining lease site and
coordinates on all the boundary pillars may be marked
urdthin 01 month.

As per the Mining Plan, the mining lease holder has to
leave a barrier of 7.5 m wide from the boundary of
mining lease area. The mining lease holder has not left
a barrier of 7.5 m wide from the mining area boundary.
Therefore, it is recommended that mining lease holder
shall maintain a barrier of 7.5 wide from the mining
area boundary and a green belt may be develop in the
said 7.5 wide barrier within 02 months.

As per the record submitted by Department of Mines
and Geology, Yamunanagar, the average production of
boulder, gravel and sand has been calculated as
885374 MT/Year, whereas, the mining lease holder has
been allowed the production capacity as 1100000
MT/Year, which is within the capacity allowed by
Department of Mines and Geology. It is mentioned here

13



4.0

5

998
—_— "}-.J.L-L i

that the condition af the flow of River water in between
the patches of the sand [ gravel heaps indicate that
the mining lease holder might be doing in-stream
mining using heavy machinery during the odd hours.
Therefore, it is apprehended that the mining lease
holder might be extracting more gquantity of mined
material than the permissible capacity 1100000
MT/Year.

The mining lease holder shall plant maximum number
trees on both sides of road used for transportation of
mined material within 03 months.

The mining lease holder shall start making plantation
under the social forestry on the land available from
Panchayat to ensure plantation in 4.0 hectares as
mentioned in the Mining Plan, may be completed at the
end of the mining lease.

The Department of Mines and Geology shall take action
against the mining lease holder for viclating the
provisions of Horyana Minor Mineral Concession,
Stocking, Transportation of Minerals and Prevention of
Ilegal Mining Rules, 2012 for not keeping 500 m
distance of mining lease area from the active edge of
the river Yamuna.

General recommendations of the Monitoring Committee
with regards to each mining site (non river mining site at
village Kohlwala, Tehsil Chhachhrauli, District
Yamunanagar; river mining site at village Bailgarh,
Tehsil Chhachhrauli, District Yamunanagar and river
mining site at village Pobari, Tehsil Radaur, District
Yamunanagar):

There should be a mechanism at district level to
generate the system which may enable the
authorities to develop periodic report on different
parameters like daily lifting report, vehicle log or
history, lifting against allocatien and total lifting.
The system can be used to generate auto mails or
SMS. This will enable the Deputy Commissioner,
Yarmunanagar to get all the relevant details and
shall enable the authority to block the scanning
facility of any site found to be indulged in
irregularity.

Strict vigilance, surveillance and frequent raids
are required to control the illegal mining. In other
case, it would have been appropriate to
recommend constitution of enforcement wing
comprising of officers from Department of Police,
Department af Geology and District
Administration. However, keeping in view the
given situation, pulls and pressure at District
Level, this enforcement wing may not be
succeeded in achieving the object of its creation.

It is learnt that previously there was enforcement
committee reporting directly to the Director of
Mines and Geology, which was functioning very

14
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effectively in the past. The said committee did
surveillance/ raids from time to time and was able
to control illegal mining and created terror to the
law breakers. It seems that the said enforcement
committes iz now not in existence. Howewver, to
curh illegal mining in the mining sites, the Deputy
Commissioner, Yamunanagar has deployed the
officers like BDPO of concerned area, SD0, HSPCE,
RFO of concerned area, SD0, Water Services
Division, SD0, B& R, SHO of concerned area and
mining inspector of the area etc. The prevailing
situation at the mining sites indicates that the
designated officers have not been effective for
proper enforcement to control illegal mining.

It is therefore, recommended that the earlier
enforcement committee, which was directly
reporting to the Director of Mines & Geology, may
be revived.

As per the provisions of section 22 of the Mines and
Minerals (Development & Regulation] Act, 1957
(MMDR Act, 1957}, there is provision that no court
shall take cognizance of any offence punishable
under this Act or any rules made there under except
upon complaint in writing made by a person
authorized in this behalf by the Central Gouvt. or
State Gouvt. As such, the police cannot register an
FIR against the violator on the complaint of any
citizen/individual. There is need to amend the said
section of MMDR, Act, 1957 to the extent that police
department should have powers to register FIR
against the violators.

The Mining Department may create an online app
which can be used by all officers authorized for
compounding se that an alert can be generated for
vehicle numbers in case of repeated violations are
occurred. In all such cases, FIR should be registered
and the case should be sent to Court for trial &
conviction.

District level Task Force shall check the
compliance of Mining Plan submitted by each
mining Ilease holder operating their mining
activities in non-river area and in river area
within 02 months and report be submitted to
Mining department as well as Deputy
Commissioner, Yamunanagar for further action.
The department of Transport and Police shall
jointly check the overloaded trucks / vehicles
carrying minor mineral/sand and heavy fine may be
imposed on these vehicles/trucks. The
trucks/vehicles and driving License af the driver
may be seized and put into safe custedy for 01
month and these trucks/vehicles shall be released
following the procedure and methodology as
mentioned in para 8 of order dated 26.2.2021 in 0A
No 360 of 2015 in the matter of National Green

15
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Tribunal Bar Association V/s Virender Singh (State
of Gujarat).

The Department af Irrigation may continue to make
survey along river Yamuna four times in a year to
ensure that no sand and gravel is allowed to be
extracted, where, erosion may occur and especially
at the concave banks of the river.

The Department of Mines and Geology shall provide
Geo-fencing on the mining lease area within 03
months.

The mining lease holder shall provide advanced
technological GPS on all the vehicles deployed for
transportation of mined material so that their
movement can be tracked and be monitored by the
Department of Mining and Police and Prompt action
may be taken against the illegal mining operator.
In no case, mining of minor mineral may be allowed
to be mined in night howurs.,

For monitoring illegal sand / gravel mining in the
mining lease area, there shall be a provisions of
checking transport permit, printing of transport
permit on security papers, invisible ink marks,
fugitive ink background and wunigue barcode
system. The Department of Mines and Geology shall
provide said documentis to the Monitoring teams or
District Level Task Force at district level. The
Monitoring team deployed for checking of vehicles /
trucks carrying mined material should be in a
position to check the validity of transport permit or
receipt of scanning them using website, mobile
phene application and SMS.

The mining lease holder shall ensure that the
vehicles used for transportation of sand / mined
material are to be permitted only the with the
fitness and PUC certificate and it shall be ensured
that road may not be damaged due to
transportation of mined material.

Mining Officer should be the Competent Authority to
specify the transport route which shall be used by
the vehicles used by the mining lease holder so that
it may be route through at least one of the mining
check post established by the Department. There
should be complete restriction on loading and
transportation of mined material during night
hours (7.00 PM to 6.00 AM). The mining lease holder
should give a list of vehicles to the Mining Officer
which should be entered into the portal and which
will get auto populated in the software in the
mining lease holder login. The list of the permitted
vehicles should be shared with the Police
Department and with the mining check post.
Any vehicles, which (s not in the list given by
the mining lease holder should be impounded.
Only GPS enabled vehicles may be deployed for
transportation ef mined material and their
movement should be accessible to the Mining
Department.
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The roads used for transportation of mined
material and movement of the vehicles may be
Jully stabilized and compacted so that no dust
emission are generated ond treated sewage of
nearby STP may be utilized for sprinkling of water
te suppress the dust emissions generated during
movement of the vehicles.

CCTV cameras may be installed at all the vulnerable
points in the mining lease areda.

The Department of Mines and Geology shall
provide advance technological drones to take
prompt against the {llegal mining.

The Monitoring mechanism for seize and release
of vehicles used for illegal mining / scale of
compensation for vielation on "Polluter pays"
principle as mentioned in para no. 8 to 11 of order
dated 26.02.2021 in 0A no. 360 of 2015 in the
matter of National Green  Tribunal Bar
Association versus Virender Singh (State of
Gujarat] may be implemented by the concern
departments.

The Department of Mines and Geology and District
Level Task Force shall strictly follow the
Sustainable Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand
Mining, 2020 to check the illegal mining by the
mining lease holder.

Other observations and recommendations w.r.t. stone
crushers / screening plants operating in the area

5.1 Observations

The Monitoring CommilTee during its visit o the mining siles

in wvillage KRohliwala and village Bailgarh of District

Yamunanagar observed that there are number af slone

crushers/ screening plants adjoining o the mining lease

areas near villages Kohlitwala and Bailgarh, During the
visit of the Monitoring Commitiee made en 01.04.2022, all
these stone crushers were fount not in operation due o non

arailability of electricity, However, durning the last visit of
the Technical Expert of the Monitoring Commitiee made on

23.04.2022, all these stone crushers/ screening plants

were found in operation, but most of the these stone

crushers have not adopted the following code of practices
for control of air pollution:

i) The stone crushers hove not covered all the
dust emitting points namely Jaw crusher /
roller / crusher / screener etc.

ii] The conveyor belts of most of the stone
crushers were not covered with suitable
material and no water sprinkling systems
have been provided on the conveyor belts.

iti} No telescoping chutes of suitable height have
been provided at the end of the conveyor
belis.
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iv) All the material transfer points have not been
properly covered.

v] The ramp and approach road have not been
properly stabilized [/ metalled. Water
gsprinkling system along the boundary of the
stone crushers / screeners have not provided
to suppress the dust emissions generated
during movement of vehicles.

i) No green belt / plantation have been provided
along the boundary of the stone crushers /
SCreeners.

Wind breaking walls around the stone crushers
have not been provided.

3.2 Recommendations:

Haryana State Pollution Control Board may be directed
to check all the stone crushers/ sereening plants of the
area within 02 months and shall get provide all the
pollution control systems/ code of practice as mentioned
above within next 02 months. Haryana State Pollution
Control Board shall monitor the ambient air gquality
within the premises of each stone crusher/ screening
plant and overall ambient air quality in nearby
village/habitation area within 04 months and legal

action under the provisions of Air Act, 1981 may be taken
against the violating stone crushers/ screening plants.”

5. Response of the PPs is by and large identical. Apart from questioning
bonafides and identity of the applicant, the PPs have also attempted to
scandalize the Chairperson of the Committee but during the hearing,
learned Counsel for the PPs withdrew the uncalled for allegations. On
merits, there is no dispute about violation of condition for plantation,
Defence is that plantation was not viable. There is no specific response to
other wviclations mentioned abowve. Further, it 158 undisputed that
replenishment status was never monitored by the PPs in terms of EC
condition, the mandate under the judgment of the Hon'ble Supreme Caurt
in Deepak Kumar v. State of Haryana & Ors.! and under the ‘Sustainable
Sand Mining Management Guidelines, 2016 and ‘Enforcement &

Monitoring Guidelines for Sand Mining-2020" issued by the MoEF&CC,

2012] 4 3CC 629
18
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B. We find it appropriate to accept the report as there is no meaningful
objection against the same. Thus, it 18 clear that as far as Respondent Na.
11 is concerned, apart from wviolating the requirement of undertaking
replenishment study, not developing green belt, not implementing
progressive mine elosure plan, not installing CCTV cameras and not having
GPS system, diversion of river flow, illegal instream mining, not providing
weigh bridge at the entry of the mining lease area are clear violations. With
regard to Respondent No. 12, apart from violations found in the case of
Respondent No. 11, further vinlations are not installing boundary pillars,
continuing mining even after termination of the lease, using groundwater
transported through tankers instead of using treated sewage water. With
regard to Respondent No. 13, apart from other violations which are

common with Respondent No. 11, the said PP was found crossing the

prescribed depth for mining.

7 In view of above serious wiolations, accountability has to be
determined for such violations on polluter pays principle for restoring the
damage to the environment. Compensation has to be [ixed having regard
to the nature of violations, period of vielation, cost of restoration and
financial capacity of the PPs in view of principles laid down inter alia in MC
Mchta, (1987) | SCC 395, Sterlite (2013} 4 SCC 575, Goel Ganga (2018)
18 SCC 257, MC Mehta (2018) 18 8CC 397, Common Cause (2017) 9 3CC
499 and Goa Foundation (2014) & SCC 590. We find from the record that
in case of Respondent Mo, 11, the bid for mining lease was Rs. 3.83 crore
p.a. to be increased to Rs, 4,78 crore in fourth year and Rs. 5.98 crore in
seventh year. In case of Respondent No. 12, the said figure iz Rs. 7.37 crore
p.a. with increase in fourth and seventh years. In case of Respondent No,
13 [Annexure 5), as per letter dated 19.6.2015 of the Mining Department

addressed 1o the PP, the bid given by said PP is Rs. 19.63 crore p.a. which
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was to increase to Bs. 24.54 crore in fourth year and Rs. 30.67 crore in
seventh year. Mining has continued for six years and the lease amount
paid by the Respondents No. 11 to 13 respectively is more than REs. 25

crore, Bs, 42 crore and Ks, 120 crore.

H. Though as per Common Causc, compensation in casc of illcgal
mining can be equal to the value to the mined material, apart from
compensation for violation of environmental norms, we fix the same @ 108
of the lease money i.e. Rs. 2.5 crore, Ks. 4.2 crore and Rs. 12 crore in
respect of Respondents No. 11 to 13 respectively, The amount may be
deposited within one menth with the State PCB which is to be utilized for
restoration of the environment by preparing and executing an action plan,
in consultation with the District Magistrate. The action plan needs to cover
restoration of degraded arcas, post-mining remedial measures, restoring
natural flow of river and taking other restitution activities, as required,
District Environment Plan may also be taken into account. The utilization
may be ensured as far as possible within six months. If the PPs fail to pay
the amount, it will be open to the authorities to take coercive measures
including blacklisting, recovery from deposits of the PPs, if any available
with the State, or otherwise, The PPs may not be allowed to undertake

further mining in view of serious violations already committed.
The application is disposed of.

A copy of this order be forwarded to the Chief Secretary, Haryana,
Additional Chief Secretaries of Mining and Environment, Haryana, State

PCE and District Magistrate, Yamuna Nagar by e-mail for compliance,

Adarsh Kumar Goel, CP
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1
ITEM NO.5B COURT NO.7 SECTION XVIL

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 7382/2023

(Arising out of impugned final judgment and order dated 18-11-2022
in OA No. 150/2021 passed by the National Green Tribunal)

M/5S DEVELOPMENT STRATEGIES INDIA P. LTD. Petitioner(s)

VERSUS
UNION OF INDIA & DRS. Respondent(s)

(IA No.49197/2023-CONDONATION OF DELAY IN FILING and IA
No.49189/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT )

WITH

C.A. No. 1595/2023 [XVII)
( IA No.49359/2023-CONDONATION OF DELAY IN FILING and IA

N0 .49357/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Date : 13-83-2823 This petition was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE M.M. SUNDRESH

For Petitioner(s)
Mr. P.s. Patwalia, Sr. Adv.
Mr. Ajit Sharma, AOR
Mr. A. Renganath, Adv.
Mr. Amrit Pradhan, Adv.
Mr. Akshat Sharma, Adv.
Dr. Sandeep Singh, Adv,

For Respondent(s)
Mr. Vanshdeep Dalmia, AOR

Ms. Natasha Dalmia, Adv.
Ms. Anisha Jain, Adv.

UPON hearing the counsel, the Court made the following
OCRDER

Delay condoned.

Issue notice.
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Notices would be served by all modes, including dasti.

Tag with Civil Appeal No. 318 of 2023 titled “M/s Delhi
Royalty Company vs. Union of India & Ors.”

Notice is accepted on behalf of respondent no.13, who is at
liberty to file a counter affidavit/reply within a period of six
weeks.

In the meanwhile, subject to the appellant - M/s Development
Strategies India P. Ltd. depositing 60% of the penalty amount of
Rs. 2.5 Crores, and M/s Mubarikpur Royalty Company depositing Rs. 4
Crores with the authorities within a period of six weeks’' from

today, there would be a stay on the recovery of the further amount.

(BABITA PANDEY) (R.S. NARAYANAN)
COURT MASTER (SH) COURT MASTER (NSH)
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